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or a product that carries a huge reputation, the 
process of intermediation would be redundant F

– considering its earlier performance that is behind 
its popularity. There are several products globally, 
particularly tangible ones, which have managed to 
acquire such a reputation. Although it is not the 
intention to say that the model cannot be replicated 
in the domain of intangible goods, one has to admit 
that there is a certain need for a product push that 
keeps it out of the purview of a voluntary purchase; 
and this holds particularly true for an emerging 
market. 

Even among the financial services, other areas like 
banking have acquired a long-standing reputation 
and are better understood by the common man. 
Insurance continues to remain hazy for a large 
chunk of the population; and thus compels the 
existence of an efficient distribution mechanism for 
the business to be successful. Consequently, it is 
essential that the distributor – irrespective of the 
channel – understands the needs of the prospect; 
and suggests the best possible package taking into 
account the prospective client’s risk profile. Looking 
at the large scale media reports about mis-selling, 
one wonders whether we are really able to achieve 
such a comfort in spreading the word. It is for the 
insurers and other stakeholders to ensure that these 
trends are reversed, sooner than later. 

Th e  ove r - r i d i n g  f a c to r  fo r  a n  e f f i c i e n t  
intermediation is adding value to the customer. 
What exactly amounts to adding value depends on 
the class of operation as also the type of the client. 

For an individual, a mere analytical assessment of 
his needs and suggesting a suitable product would 
add a lot of value. If it is also supported by rendering 
the required service during the contract period, the 
distributor’s role can be deemed to have been 
accomplished. Similarly, in the case of a corporate 
client, identifying the inherent risk factors and 
designing a comprehensive risk management 
package would go a long way in adding value to the 
customer. To what extent this factor is being 
achieved in the Indian insurance domain is one’s 
guess. 

The competitive nature of the market demands that 
each of the participants delivers the best. But when 
the competition takes the shape of chasing a top-
line growth and losing sight of the other aspects, 
there is bound to be a disarray of priorities. It is 
hoped that the Indian insurance market does not 
work in that direction; and it is for the distribution 
channels to ensure that we stay away from such 
lopsided priorities.

‘Intermediation/Distribution in Insurance’ is the 
focus of this issue of the Journal. Taking into 
account its huge importance, the next issue will also 
focus on the same subject.
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- Intermediation in Insurance
Vital Link for Business Expansion

Intermediation is the process that forges a proper 
match between a product and the end-user. It is of 
utmost importance to ensure that while this 
process is accomplished successfully, there is value 
addition to the entire chain – the producer as also 
the consumer. In the domain of financial services, 
where it is very difficult to quantify the success of 
the process, the ultimate business figures have 
come to be seen as the indicators of achievement. 
In the absence of a more realistic gauge, the end 
results do serve the purpose; but it is equally 
important to take a holistic view of the entire 
process of intermediation and the means through 
which the results are obtained, rather than getting 
carried away entirely by the numbers. 

An intermediary can be a great ambassador for the 
principal that he or she acts for; and quite often, it is 
the efficiency of the distributor that sets the tone 
for the reputation of the player. It is thus very vital 
that the insurers exercise utmost care in building 
up their distribution channels and are not driven 
by their business targets exclusively all the time. 
The high incidence of wrongful selling of products 
– whether deliberate or otherwise – in the 
insurance domain is not a very positive indicator of 
successful intermediation. A proper assessment of 
the needs of the prospect, followed by a proper 
choice of the product in consultation with the 
prospect should end in a successful completion of 
the process in its true spirit. Besides, there is the 
facility of the policyholder withdrawing from the 
contract during the free look period as well; 
altogether summing up to intermediation being 
very consummate. But the huge attrition rates and 
the unending complaints against rampant mis-
selling have a different tale to tell! 

In the domain of corporate clients, intermediation 
could assume a much larger role. Assessing the 
various risks that the entities are exposed to and 
developing a comprehensive risk management 
solution for it would be the ideal job for the 
intermediary. It is good to see that there is a great 
deal of improvement in this area in the Indian 
insurance domain where the new channels of 

distribution are progressively demonstrating a 
larger role. It is hoped that one gets to see even 
m o r e  p o s i t i v e  c o n t r i b u t i o n s  f r o m  t h e  
intermediaries, especially in some niche domains, 
in order that we move progressively towards 
higher standards.

‘Intermediation/Distribution in Insurance’ is the 
focus of this issue of the Journal. Mr. Ashvin Parekh 
opens the account with his article entitled 
‘Charting the Map’ in which he elucidates the 
nuances of an effective distribution and puts 
special emphasis on the effect of the push factor in 
insurance distribution in India. In the next article, 
Dr. P. Nandagopal talks about the progressive 
transition in the Indian insurance domain in the 
liberalized regime and how intermediation has 
played an important role in this journey. A debate, 
however lively, on which distribution channel best 
suits the Indian domain, would in all probability 
lead nowhere. Nevertheless, we have Mr. Sudhir 
Kumar Jain talking about the merits of a broker as 
the fittest channel for the corporate accounts. 
Co n t i n u i n g  w i t h  t h e  d e b a te,  we  h ave  
Mr. R. Venugopal extolling the positive aspects of 
the Bancassurance channel, in the last article of the 
issue wherein he describes how it adds value to 
both the bank and the insurer.

The changing dynamics of various classes of 
insurance and the vibrant business figures have 
become the talking point of several stakeholders. 
To enable you to draw your conclusions, we have 
the quarterly segment-wise performance of life 
and non-life insurers in addition to the regular 
monthly statistics.

A topic like ‘Distribution in Insurance’ is bound to 
generate a lot of interesting debate; and as such, 
we will continue with the focus in the next issue of 
the Journal with a fresh and interesting collection 
of articles.

U. Jawaharlal
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SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

Policies

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 

with profit 1011.71 2070.58 169514 307031 1476.88 2978.88
without profit 30.19 27.91 83398 17946 1515.14 816.03

2 General Annuity
with profit 2.33 1.67 64 88 0.00 0.00
without profit 685.11 515.10 16391 12676 1.54 1.11

3 Pension
with profit 8.79 26.86 920 1608 0.29 0.70
without profit 6.21 26.15 584 841 0.20 0.68

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 1.34 0.15 2217 112 54.12 4.70

A. Sub total 1745.67 2668.40 273088 340302 3048.16 3802.10

Linked*

1 Life 
with profit 0.00 0.00 0 0 0.00 0.00
without profit 4179.71 4910.82 653835 735349 6531.35 7646.21

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 12909.13 113.06 2093006 11027 300.83 0.33

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 1.15 0 282 0.00 4.82

B. Sub total 17088.84 5025.03 2746841 746658 6832.18 7651.35

C. Total (A+B) 18834.52 7693.42 3019929 1086960 9880.34 11453.45

Riders:
Non linked

1 Health# 0.01 0.03 0 0 -0.01 0.21

2 Accident## 0.01 0.15 2 4 0.89 29.31

3 Term 0.03 0.00 0 0 2.84 0.06

4 Others 2.04 2.94 0 0 6.65 5.90

D. Sub total 2.08 3.12 3 4 10.38 35.48

Linked

1 Health# 0.00 0.01 1 1 0.60 1.25

2 Accident## 0.07 0.10 203 218 184.65 299.43

3 Term 0.00 0.00 0 0 0.22 0.30

4 Others 0.00 0.00 0 1 0.16 3.62

E. Sub total 0.07 0.11 203 221 185.64 304.60

F. Total (D+E) 2.15 3.23 206 225 196.02 340.08

G. **Grand Total (C+F) 18836.67 7696.65 3019929 1086960 10076.36 11793.53

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

irda journal  | december 20117

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

Policies

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

Non linked*
1 Life 

with profit 8850.74 11762.48 10995581 12428306 152958.47 187904.21
without profit 1167.41 1103.62 2323160 2326320 39910.44 61361.94

2 General Annuity
with profit 0.66 0.66 101 169 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 21.36 148.70 10255 19561 116.74 729.78
without profit 120.34 153.20 19183 20571 8.06 19.92

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 28.75 63.01 71975 168320 3680.16 1279.87

A. Sub total 10189.26 13231.67 13420255 14963247 196673.88 251295.72

Linked*
1 Life 

with profit -0.10 0.02 0 0 0.00 0.00
without profit 7124.30 3053.35 2380148 680401 60009.87 31340.15

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 4609.20 129.42 1233880 6271 959.66 -6.45

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 63.62 44.46 39244 28643 1421.60 731.60

B. Sub total 11797.03 3227.25 3653272 715315 62391.14 32065.31

C. Total (A+B) 21986.29 16458.92 17073527 15678562 259065.02 283361.03

Riders:
Non linked

1 Health# 2.13 5.07 159 569 460.51 1354.01

2 Accident## 5.07 12.59 2336 5653 6150.84 16236.82

3 Term 1.00 2.37 65 276 191.08 487.46

4 Others 2.17 4.59 10 24 1679.81 2124.23

D. Sub total 10.37 24.62 2569 6521 8482.23 20202.53

Linked

1 Health# 1.66 0.71 162 75 290.10 177.10

2 Accident## 3.65 0.65 970 466 2389.44 1678.78

3 Term 0.17 0.16 55 6 1828.14 98.90

4 Others 0.41 0.28 23 110 254.58 80.10

E. Sub total 5.90 1.80 1209 657 4762.26 2034.87

F. Total (D+E) 16.26 26.43 3778 7179 13244.49 22237.40

G. **Grand Total (C+F) 22002.55 16485.35 17073527 15678562 272309.51 305598.43
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SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

Policies

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 

with profit 1011.71 2070.58 169514 307031 1476.88 2978.88
without profit 30.19 27.91 83398 17946 1515.14 816.03

2 General Annuity
with profit 2.33 1.67 64 88 0.00 0.00
without profit 685.11 515.10 16391 12676 1.54 1.11

3 Pension
with profit 8.79 26.86 920 1608 0.29 0.70
without profit 6.21 26.15 584 841 0.20 0.68

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 1.34 0.15 2217 112 54.12 4.70

A. Sub total 1745.67 2668.40 273088 340302 3048.16 3802.10

Linked*

1 Life 
with profit 0.00 0.00 0 0 0.00 0.00
without profit 4179.71 4910.82 653835 735349 6531.35 7646.21

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 12909.13 113.06 2093006 11027 300.83 0.33

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 1.15 0 282 0.00 4.82

B. Sub total 17088.84 5025.03 2746841 746658 6832.18 7651.35

C. Total (A+B) 18834.52 7693.42 3019929 1086960 9880.34 11453.45

Riders:
Non linked

1 Health# 0.01 0.03 0 0 -0.01 0.21

2 Accident## 0.01 0.15 2 4 0.89 29.31

3 Term 0.03 0.00 0 0 2.84 0.06

4 Others 2.04 2.94 0 0 6.65 5.90

D. Sub total 2.08 3.12 3 4 10.38 35.48

Linked

1 Health# 0.00 0.01 1 1 0.60 1.25

2 Accident## 0.07 0.10 203 218 184.65 299.43

3 Term 0.00 0.00 0 0 0.22 0.30

4 Others 0.00 0.00 0 1 0.16 3.62

E. Sub total 0.07 0.11 203 221 185.64 304.60

F. Total (D+E) 2.15 3.23 206 225 196.02 340.08

G. **Grand Total (C+F) 18836.67 7696.65 3019929 1086960 10076.36 11793.53

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

irda journal  | december 20117

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

Policies

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

( in Crores)M 

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

Non linked*
1 Life 

with profit 8850.74 11762.48 10995581 12428306 152958.47 187904.21
without profit 1167.41 1103.62 2323160 2326320 39910.44 61361.94

2 General Annuity
with profit 0.66 0.66 101 169 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 21.36 148.70 10255 19561 116.74 729.78
without profit 120.34 153.20 19183 20571 8.06 19.92

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 28.75 63.01 71975 168320 3680.16 1279.87

A. Sub total 10189.26 13231.67 13420255 14963247 196673.88 251295.72

Linked*
1 Life 

with profit -0.10 0.02 0 0 0.00 0.00
without profit 7124.30 3053.35 2380148 680401 60009.87 31340.15

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 4609.20 129.42 1233880 6271 959.66 -6.45

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 63.62 44.46 39244 28643 1421.60 731.60

B. Sub total 11797.03 3227.25 3653272 715315 62391.14 32065.31

C. Total (A+B) 21986.29 16458.92 17073527 15678562 259065.02 283361.03

Riders:
Non linked

1 Health# 2.13 5.07 159 569 460.51 1354.01

2 Accident## 5.07 12.59 2336 5653 6150.84 16236.82

3 Term 1.00 2.37 65 276 191.08 487.46

4 Others 2.17 4.59 10 24 1679.81 2124.23

D. Sub total 10.37 24.62 2569 6521 8482.23 20202.53

Linked

1 Health# 1.66 0.71 162 75 290.10 177.10

2 Accident## 3.65 0.65 970 466 2389.44 1678.78

3 Term 0.17 0.16 55 6 1828.14 98.90

4 Others 0.41 0.28 23 110 254.58 80.10

E. Sub total 5.90 1.80 1209 657 4762.26 2034.87

F. Total (D+E) 16.26 26.43 3778 7179 13244.49 22237.40

G. **Grand Total (C+F) 22002.55 16485.35 17073527 15678562 272309.51 305598.43
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED  SEPTEMBER, 2011

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

No. of Schemes

Sept, 2010 Sept, 2011

Lives Covered

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 4958.90 4702.06 1024 1596 849026 1270391 4012.99 5105.64

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3.77 9.57 113 27 31430 3209 199.98 40.26

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1.89 1.72 242 182 504237 977688 2473.94 6615.41

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1742.54 2333.35 8992 7420 14987081 9435396 83273.74 96144.12

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3987.00 1375.20 18 17 2911 7467 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1419.18 8394.31 107 291 338997 579808 0.00 26.69

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 12113.28 16816.20 10496 9533 16713682 12273959 89960.66 107932.14

Linked*
1 Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 59.71 2.92 14 1 58792 6102 7.07 0.61

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 9.60 39.35 18 0 5603 2895 400.70 111.35

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 26.63 0.01 17 0 19636 -14 1.96 0.00

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 95.94 42.28 49 1 84031 8983 409.74 111.96

C. Total (A+B) 12209.21 16858.47 10545 9534 16797713 12282942 90370.40 108044.09

Riders:
Non linked

1 Health# 0.13 0.14 10 13 2776 1612 124.30 117.71
2 Accident## 0.15 0.16 31 38 4378 31580 339.23 390.70
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 0.27 0.30 41 51 7154 33192 463.53 508.41

Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.02 0.02 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.02 0.02 0 0 0 0 0.00 0.00

F. Total (D+E) 0.29 0.32 41 51 7154 33192 463.53 508.41

G. **Grand Total (C+F) 12209.50 16858.79 10545 9534 16797713 12282942 90370.40 108044.09

irda journal  december 2011|9

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

No. of Schemes

Sept, 2010 Sept, 2011

Lives Covered

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 

a) Group Gratuity Schemes
with profit 26.88 51.42 5 7 30461 56987 3.05 5.70
without profit 161.31 239.51 91 166 74271 372822 338.32 588.77

b) Group Savings Linked Schemes
with profit 0.00 2.84 0 3 0 2532 0.00 16.17
without profit 103.52 112.49 403 356 270313 847072 2139.77 8281.62

c) EDLI
with profit 0.59 0.00 111 0 94179 0 1320.01 0.00
without profit 7.26 11.55 181 245 691665 660669 6623.37 10170.51

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 5332.34 1957.13 1437 3785 22513138 10702672 113506.19 126990.92

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 27.17 120.43 1 7 1 642 0.00 0.00
without profit 2648.12 4692.45 1 33 23043 145662 0.00 2.81

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.06 1.89 0 0 921 17807 7.34 342.66

A. Sub total 8307.27 7189.71 2230 4602 23697992 12806865 123938.05 146399.15

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 503.76 561.07 153 171 702724 661247 2967.98 3300.85

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 27.38 17.08 185 38 49090 29765 702.70 629.25

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.75 0.00 1 0 338 0 0.03 0.00
without profit 15.93 22.66 3 8 7541 6744 4.79 11.65

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 454.25 210.25 57 19 168508 3650 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 1002.08 811.06 399 236 928201 701406 3675.50 3941.75

C. Total (A+B) 9309.34 8000.77 2629 4838 24626193 13508271 127613.55 150340.91

Riders:
Non linked

1 Health# 2.28 3.07 46 66 38616 81151 2225.98 8467.74
2 Accident## 0.95 1.35 22 23 9613 18595 891.98 1784.95
3 Term 0.00 0.00 1 1 87 503 1.69 49.66
4 Others 0.03 0.01 9 4 6769 511 1609.88 240.53

D. Sub total 3.27 4.43 78 94 55085 100760 4729.52 10542.88

Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.01 0.02 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.01 0.02 0 0 0 0 0.00 0.00

F. Total (D+E) 3.27 4.45 78 94 55085 100760 4729.52 10542.88

G. **Grand Total (C+F) 9312.62 8005.22 2629 4838 24626193 13508271 127614 150341
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED  SEPTEMBER, 2011

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

No. of Schemes

Sept, 2010 Sept, 2011

Lives Covered

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 4958.90 4702.06 1024 1596 849026 1270391 4012.99 5105.64

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3.77 9.57 113 27 31430 3209 199.98 40.26

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1.89 1.72 242 182 504237 977688 2473.94 6615.41

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1742.54 2333.35 8992 7420 14987081 9435396 83273.74 96144.12

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3987.00 1375.20 18 17 2911 7467 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1419.18 8394.31 107 291 338997 579808 0.00 26.69

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 12113.28 16816.20 10496 9533 16713682 12273959 89960.66 107932.14

Linked*
1 Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 59.71 2.92 14 1 58792 6102 7.07 0.61

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 9.60 39.35 18 0 5603 2895 400.70 111.35

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 26.63 0.01 17 0 19636 -14 1.96 0.00

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 95.94 42.28 49 1 84031 8983 409.74 111.96

C. Total (A+B) 12209.21 16858.47 10545 9534 16797713 12282942 90370.40 108044.09

Riders:
Non linked

1 Health# 0.13 0.14 10 13 2776 1612 124.30 117.71
2 Accident## 0.15 0.16 31 38 4378 31580 339.23 390.70
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 0.27 0.30 41 51 7154 33192 463.53 508.41

Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.02 0.02 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.02 0.02 0 0 0 0 0.00 0.00

F. Total (D+E) 0.29 0.32 41 51 7154 33192 463.53 508.41

G. **Grand Total (C+F) 12209.50 16858.79 10545 9534 16797713 12282942 90370.40 108044.09
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED SEPTEMBER, 2011

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M 

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium  is actual amount received and not annualised premium.

SI
No

Particulars
Premium

Sept, 2010 Sept, 2011

No. of Schemes

Sept, 2010 Sept, 2011

Lives Covered

Sept, 2010 Sept, 2011

Sum Assured

Sept, 2010 Sept, 2011

Non linked*
1 Life 

a) Group Gratuity Schemes
with profit 26.88 51.42 5 7 30461 56987 3.05 5.70
without profit 161.31 239.51 91 166 74271 372822 338.32 588.77

b) Group Savings Linked Schemes
with profit 0.00 2.84 0 3 0 2532 0.00 16.17
without profit 103.52 112.49 403 356 270313 847072 2139.77 8281.62

c) EDLI
with profit 0.59 0.00 111 0 94179 0 1320.01 0.00
without profit 7.26 11.55 181 245 691665 660669 6623.37 10170.51

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 5332.34 1957.13 1437 3785 22513138 10702672 113506.19 126990.92

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 27.17 120.43 1 7 1 642 0.00 0.00
without profit 2648.12 4692.45 1 33 23043 145662 0.00 2.81

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.06 1.89 0 0 921 17807 7.34 342.66

A. Sub total 8307.27 7189.71 2230 4602 23697992 12806865 123938.05 146399.15

 Linked*
1  Life 
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 503.76 561.07 153 171 702724 661247 2967.98 3300.85

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 27.38 17.08 185 38 49090 29765 702.70 629.25

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.75 0.00 1 0 338 0 0.03 0.00
without profit 15.93 22.66 3 8 7541 6744 4.79 11.65

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 454.25 210.25 57 19 168508 3650 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 1002.08 811.06 399 236 928201 701406 3675.50 3941.75

C. Total (A+B) 9309.34 8000.77 2629 4838 24626193 13508271 127613.55 150340.91

Riders:
Non linked

1 Health# 2.28 3.07 46 66 38616 81151 2225.98 8467.74
2 Accident## 0.95 1.35 22 23 9613 18595 891.98 1784.95
3 Term 0.00 0.00 1 1 87 503 1.69 49.66
4 Others 0.03 0.01 9 4 6769 511 1609.88 240.53

D. Sub total 3.27 4.43 78 94 55085 100760 4729.52 10542.88

Linked
1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.01 0.02 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.01 0.02 0 0 0 0 0.00 0.00

F. Total (D+E) 3.27 4.45 78 94 55085 100760 4729.52 10542.88

G. **Grand Total (C+F) 9312.62 8005.22 2629 4838 24626193 13508271 127614 150341
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at
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 o
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r r
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S.
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k 
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ra
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d 
D
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ut
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rit
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 re
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ut
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rit
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o 
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om
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si
te
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ro

ke
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o.
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ue
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ne
w
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.0
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.0
9 

pu
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e 
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D
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in
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te
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at
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2.
 T

he
 A

ut
ho

rit
y 

re
ce

iv
ed

 a
 c

om
pl

ai
nt

 d
at

ed
 

Ju
ly

 3
0,

 2
00

9 
fr

om
 o

ne
 M

r. 
N

ar
en

dr
a 

Bu
bn

a.
 T

he
 

co
nt

en
ts

 o
f 

th
is

 c
om

pl
ai

nt
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ro
ug

ht
 t

o 
lig

ht
 

ce
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n 
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s a
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 c
om

m
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e 
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 A
th

en
a 
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e 
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Re
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t. 

Lt
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w
he

n 
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in
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Co

m
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r r
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ce
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M
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20
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Sh
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 C
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e 
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d 
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 3
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w
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o 
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e 

Br
ok
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o 
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e 
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 o
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m
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m

m
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n 
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co
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ly
 8

, 
20
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 re
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 re
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w
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at
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r 
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he
 A
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 o
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e 
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 d
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at
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b
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f c
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 C
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t o
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 o
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f o
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 c
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 b
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 o
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at
io

n 
da

te
d 

M
ay

 
5,

 
20

09
. 

Th
is

 
ap

pl
ic

at
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 b
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 f
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e 

Br
ok

er
 w

as
 in

 v
io

la
tio

n 
of

 th
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f p
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 c
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r c
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il
ed

 
to

 
en

su
re

 
th
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m
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 c
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 s
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w
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e 
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t 
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b
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e 
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m
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at
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se
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at
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n 
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e 
Br

ok
er

 w
as

 a
dv

is
ed

 
to

 
ap

pe
ar

 b
ef

or
e 

m
e 

fo
r 

pe
rs

on
al

 h
ea

rin
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 b
y 
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, P
rin
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D
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 m
e 
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e 
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 d
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e 
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r 

pe
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g 
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d 

m
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r 
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w
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n 
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s 
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 c
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st
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em
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5.
 O

n 
th

e 
ch

ar
ge

 s
ta

te
d 

un
de
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2(

i) 
ab

ov
e,

 
M

r.U
tp

al
Ka

pa
di

a,
 D

ire
ct

or
 a

dm
itt

ed
 t

ha
t 

th
e 

tr
an

sf
er

 o
f 

sh
ar

es
 b

y 
w

ay
 o

f 
a 

gi
ft

 d
ee

d 
to

 
M

rs
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ub
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 w
as

 n
ot

 d
is
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ed
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Au
th

or
ity
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H
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ed

 t
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t 
it 

w
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gr

ee
d 

m
ut

ua
lly

 
no

t 
to

 
ex

ec
ut

e 
th

e 
gi

ft
 

de
ed

 
un

ti
l 

th
e 

au
th

or
iz

ed
 

sh
ar

e 
ca

p
it

al
 

of
 

th
e 

Br
ok

in
g 

Co
m

pa
ny

 w
as

 e
nh

an
ce

d 
an

d 
as

 th
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 n
ot
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et

 
oc

cu
rr

ed
, t

he
 a

ct
ua

l t
ra

ns
fe

r o
f s

ha
re

s 
w

as
 n

ot
 

af
fe

ct
ed

 in
 th

ei
r b

oo
ks

 n
or

 re
gi

st
er

ed
 w
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e 
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gi
st
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r o

f C
om

pa
ni

es
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tin

ui
ng
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e 
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at

ed
 

th
at

 
th

er
e 

w
er

e 
d

if
fe

re
n

ce
s 

b
et

w
ee

n
 

M
r. 

N
ar

en
dr

a 
Bu

bn
a 

an
d 
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m

se
lf 

on
 w

hi
ch

 
M

r. 
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bn
a 

fil
ed

 a
 c

om
pl

ai
nt
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n 
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e 

G
irg

au
m

 
Co

ur
t 

w
hi

ch
 i

n 
tu

rn
 o

rd
er

ed
 t

he
 E
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m
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O

ff
en

ce
s 

W
in

g
 

to
 

in
ve

st
ig

at
e 

in
to

 
th

e 
co

m
pl

ai
nt
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e 
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O
ff

en
ce
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W

in
g 
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m
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ed
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 a
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 c
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t 
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e 

al
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ns
 le
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le

d 
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e 
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in
g 
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m

pa
ny

 b
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M
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N
ar

en
dr
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Bu
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a 

w
er

e 
un

tr
ue

. H
e 

st
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ed
 th
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fa
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ng
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s 
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m

pl
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 t
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 t
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st
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r.B

ub
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 fi
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a 
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m

pl
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nt
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D

A
 o
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 re
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th
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ch

ar
ge

 s
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at
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 m
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 d
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ge

 s
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M
r.K
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 st
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e 

en
su

re
d 
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 p
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 b
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 re
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 t
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Order 
Ref: IRDA/Life/Ord/Misc/258/11/2011                                                                                      Date: 28.11.2011

Order in the matter of M/s Life Insurance 

Corporation of India

The Insurance Regulatory & Development 

Authority, 3rd Floor, Parishram Bhavanam, 

Basheer Bagh, Hyderabad

In Chair: Sri J. Hari Narayan, Chairman, IRDA

A personal hearing was given to M/s Life 

Insurance Corporation of India (hereafter 

referred as Life Insurer) on October 17th, 2011 

with regard to the show cause notice issued 

based on the complaint lodged by Ms. Padma 

Patro and subsequent inspection carried out by 

IRDA. 

Sri D K Mehrotra, Current-in-charge and Sri K 

Ganesh, Executive Director (CRM) were present. 

On behalf of IRDA, Sri G. Prabhakara, Member 

(Life), Sri V Jayanth Kumar, Joint Director (Life), 

SmtYegnaPriya Bharath, Joint Director (C A D), 

Sri D V S Ramesh, Deputy Director (Life) and Sri T 

V Rao, Deputy Director (C A D) were present.

The findings on the explanations offered by the 

Life Insurer to the issues raised in the Show 

Cause Notice dated 09th August, 2010 are as 

follows. 

Issue: 
A complaint lodged by Ms Padma Patro, was 

registered by IRDA on 21st April, 2009 

regarding partial settlement of death claim. The 

complaint was forwarded to the Life Insurer on 

21st April, 2009. Difference of death claim was 

settled by LIC of India on the orders of 

Ombudsman on 24th March, 2010.

As a sequel to the captioned complaint an 

inspection was carried out by IRDA on 31st May, 

2010 which revealed no specific violations in 

respect of the complaint under reference. 

However, it is noticed during the course of 

inspection, that the Life Insurer had taken more 

than 6 months to repudiate the group 

insurance death claims in respect of 24 cases 

and to complete the investigations in respect of 

263 individual claims during the year 2009 - 10. 

It was also noticed that a number of maturity 

claims were settled beyond 6 months. On these 

findings an explanation was called for from the 

Life Insurer on 16th June, 2010 for violating the 

provisions of Regulation 8 (3) of IRDA 

(Protection of Policyholders Interests) 

Regulations, 2002. 

In its response dated 06th July, 2010, the Life 

Insurer furnished information in respect of 

Group Insurance death claims and submitted 

that post inspection by IRDA, there were only 

14 repudiated death claims as on 31st March, 

2010 and out of these, only two cases were 

repudiated beyond 6 months. On examining 

the response a Show Cause Notice dated 

August 09th 2011 was issued to the Life Insurer 

for breach of the obligations cast on an Insurer 

under Insurance Regulatory and Development 

Authority (Protection of Policyholders’ 

Interests) Regulations, 2002 leading to delay in 

completing Investigations in time and also for 

delays beyond six months in repudiating the 

death claims. 

In reply, the Life Insurer submitted that Claim 

settlement has always been its prime focus and 

as it handles large volumes of claims, some 

delays occur in early claim settlement due to 

unavoidable dependence on external 

authorities like Doctors, hospitals, police 

departments. It was also submitted that LIC 

exercises abundant precaution to ensure that 

the claim amount goes only to genuine and 

legitimate claimants. It further submitted that 

during Financial Year 2009-10, only 32 early 

claim investigations were pending beyond 6 

months. 

On the request of the Life Insurer, the Authority 

granted a personal hearing on 17th October, 

2011.

The Life Insurer during the course of personal 

hearing submitted that it processes very large 

volumes of claims transactions year on year and 

in spite of such large volumes, its performance 

matches global standards. While efforts have 

been taken to settle all the claims, including 

death claims at the earliest, there was some 

delay in a few cases. It also submitted that it has 

been very conscious that no claim should be 

repudiated without proper justification and 

therefore some delays have occurred in a few 

cases. It has further submitted that the Life 

Insurer has initiated measures in rural areas to 

educate the claimants for timely submission of 

documents while lodging the claim and claim 

investigation is one of the priorities of its 

personnel. It is also further submitted that it is 

constantly reviewing its claim settlement 

position to improve the same. 

In order to protect the interests of the 

policyholders and also to ensure timely 

settlement of claims the IRDA has notified 

Protection of Policyholders'  Interests 

Regulations, 2002. As per Regulation (8) there 

under where warranted, an insurance company 

shall initiate and complete such investigation 

at the earliest and in any case not later than 6 

months from the date of lodging the claim. The 

claim shall also be paid or be disputed, giving 

all the relevant reasons, within 30 days from the 

date of receipt of all relevant papers and 

clarifications required. 

On examining the documents and submissions 

of the Life Insurer it is observed that though the 

Life Insurer had a track record of settling 

substantial number of death claims annually, 

said Regulations, passed an order dated 11th 

January, 2008 declaring the validity of direct 

broker license no. 276 expired with effective 

from 8th September, 2007 and accordingly the 

company shall cease to act as an insurance 

Broker. 

WHEREAS, The Broker vide letter dated 

05.08.2008 conveyed the surrender of License 

and confirmed that the company has stopped 

working as Insurance Broker since August'2007.

WHEREAS, the Broker vide its letter dated 

23.12.2009 submitted the original license No. 

276 which was already expired on 08.09.2007 

and subsequently vide letter dated 12.09.201, 

they have complied with all the requirements 

of surrender of a license.

NOW THEREFORE, pursuant to the request 

made by the Broker for Surrender of Broker 

License, the Authority hereby cancels the Direct 

Broker License No. 276 granted to M/s. LORD 

KRISHNA INSURANCE BROKERS PVT. LTD. 

Sd/- 

(Suresh Mathur)

Sr. Joint Director
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Continuing with our debate on the efficacies of 
different distribution channels, it would be naïve to 
believe that the same styles of distribution would 
suit all the players and in all geographical regions 
uniformly. There could be some strengths that 
could be native to some players and would 
automatically add to their dominance in that 
particular area of operation. For example, if a player 
has a strong liaison with a banker that has wide 
presence in a geographical region; there would 
automatically be some additional strengths for that 
player. In such a scenario, the player might 
strengthen his relationships with its clientele using 
the network of the bank; and it would not be wise to 
think of an absolutely level playing ground which in 
any case would remain largely hypothetical. 

It would thus boil down to the fact that the players 
need to identify their strengths and build their 
distribution strategies accordingly. The Indian 
insurance industry is at a stage of consolidation; and 
the large percentage growths that were the order of 
the day not very long ago look conspicuous more by 
their absence. It is at this juncture that the real 
impact of the distribution channels is to be felt. It 
would make a great deal of sense to set right several 
aberrations that might have crept in during the 
earlier phase of phenomenal growth. The initiative 
could indeed be used as a strong weapon to foster 

stronger relationships with the clientele that could 
come in handy for future growth. 

The brokers channel, that was introduced in the 
Indian market after it was opened up for private 
participation, was expected to bring about a great 
deal of transformation in the domain of corporate 
risk management, particularly in the detariffed 
regime. While the impact has been largely 
perceptible, we do not stand in comparison to other 
overseas markets where the brokers play a very 
crucial role in the entire value chain of corporate 
insurance business. More particularly, there is 
specific need for the brokers strengthening their 
role in niche domains where the domestic skills may 
not be very strong. This is of great importance if we 
were to achieve global standards in the near future. 
It needs no emphasis to mention that efficient 
service delivery will be the clinching factor in 
business consolidation; and not short-lived 
methods like cross-subsidization and heavy 
discounts.

In view of the importance of the topic at a very 
crucial juncture such as the present one, the 
Journal  will focus on the importance of 
‘Distribution/Intermediation in Insurance’ once 
again. We will get to see a wider range of opinions 
and viewpoints from a cross-section of the 
stakeholders.

Redesigning Business Priorities
- Insurance Distribution

‘It would be ambitious to believe that any business can register a huge growth 
year-on-year for ever. There has to be a stage of consolidation somewhere that 
has to be utilised for strengthening the other aspects; and the distributor 
plays a crucial role in accomplishing this’ writes U. Jawaharlal.

a a e oi
v nt g p nt

in the next issue...

Distribution/Intermediation in Insurance

irda journal  december 2011| 18

Present State: A need to introspect on 
distribution
As a noun, the term “intermediary”is defined as 
an agent who acts as a mediator between two 
extremes, the buyer and seller. A “distributor” is 
defined as anagent who supplies goods that 
reach the end user.

We need to take a good look at the difference in 
the definitions to understand the difference in 
the role performed by each. The comparison is 
then between an intermediary as a mediator 
between two parties and a distributor as a 
supplier for one party.

Each of the two roles requires a different 
mindset. The mediator necessarily needs to 
understand both the demand and the supply 
side. In insurance, as in most other services, 
each customer is unique in terms of his 
requirement of risk mitigation. Even within a 
single family, different members have different 
needs and requirements. This is the basis of 
their individual roles as socio-economic 
members of the family and responsibilities, 
both current and future. A scholarly son of a 
small grocery store owner in a small town 
would poss ibly  aspire  to  work at  a  
multinational in a metropolitan city, while his 
parent would want him to take care of their 
future needs when they reach seniority in age. 
A distributor may have a smart pension plan for 
the parent because her company is promoting 
it in the market. But if the customer or the 
prospective customer was the son, his 
requirement may have been a pure term 

insurance to cover his income due to his 
parent's reliance on him. The intermediary 
w o u l d  u n d e r s t a n d  t h e  c u s t o m e r ' s  
requirements, and deliver the solutions 
available in the repository.

So what is it that we have been doing in the 
Indian insurance segment? As in any 
inst itution,  including the governing,  
regulating, and commercial ones, we are 
theoretically expected to put the customer first. 
A robust framework to analyze this is the 
Principal-Agent theory of economics. The 
dynamics of this framework have been 
presented specifically for the insurance 
industry.

Figure 1: Principal - Agent theory for Insurance

The insurer, even today is removed from the 
direct understanding of the market. A full-
fledged customer strategy with end to end 
management, from segmentation and 
prospecting to service delivery and fulfillment; 
is not typically a single view in most 
organizations. Rather, a fragmented view from 
each department/line/vertical is put into a 
collage of the customer. 

Ashvin Parekh emphasizes that there is need for the players to redesign their 
distribution strategies in order to gain the long-term advantages of business 
persistency, rather than chasing ephemeral targets.
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Redesigning Business Priorities
- Insurance Distribution

‘It would be ambitious to believe that any business can register a huge growth 
year-on-year for ever. There has to be a stage of consolidation somewhere that 
has to be utilised for strengthening the other aspects; and the distributor 
plays a crucial role in accomplishing this’ writes U. Jawaharlal.

a a e oi
v nt g p nt

in the next issue...

Distribution/Intermediation in Insurance
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Present State: A need to introspect on 
distribution
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We need to take a good look at the difference in 
the definitions to understand the difference in 
the role performed by each. The comparison is 
then between an intermediary as a mediator 
between two parties and a distributor as a 
supplier for one party.
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requirement may have been a pure term 

insurance to cover his income due to his 
parent's reliance on him. The intermediary 
w o u l d  u n d e r s t a n d  t h e  c u s t o m e r ' s  
requirements, and deliver the solutions 
available in the repository.

So what is it that we have been doing in the 
Indian insurance segment? As in any 
inst itution,  including the governing,  
regulating, and commercial ones, we are 
theoretically expected to put the customer first. 
A robust framework to analyze this is the 
Principal-Agent theory of economics. The 
dynamics of this framework have been 
presented specifically for the insurance 
industry.
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The insurer, even today is removed from the 
direct understanding of the market. A full-
fledged customer strategy with end to end 
management, from segmentation and 
prospecting to service delivery and fulfillment; 
is not typically a single view in most 
organizations. Rather, a fragmented view from 
each department/line/vertical is put into a 
collage of the customer. 

Ashvin Parekh emphasizes that there is need for the players to redesign their 
distribution strategies in order to gain the long-term advantages of business 
persistency, rather than chasing ephemeral targets.
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In the entire 

customer cycle 

from market 

segmentation to 

policy fulfillment, 

the role of the 

distribution is 

being subjected 

to intense 

scrutiny by most 

of the cost 

conscious 

insurers.

More specifically, we tend to segment our 
channels rather than segment the customers. 
The ticket size is the surrogate used for the 
segmentation. The channel of sales is another 
segment. For instance, if a customer has bought 
a policy with the annual premium of R25,000; 
he would be categorized as mass affluent, 
immaterial of the fact that this would be a HNI 
premium on a term policy, a mass affluent 
premium in the pension category and a mass 
premium in the savings and child plan 
category.

In addition to this, the channel push becomes 
an important factor for most insurers. Some 
have been leading the pack by pushing only 
specific products through each channel. This 
may result in a product mix that the company 
wants. But it does not imply that the 
distribution channels will search for the 
customers with those requirements. Nor will 
such a strategy be the most effective for an 
insurer.

As with other products, the distributor's push of 
a product may not really be a convincing factor 
for the customer for the sale to be completed. 
The push of the supply chain will thus result in 
the lower sales conversion. This can be seen 
when you visit the bank branch where at a 
given time, the insurance “expert” on one of the 
teller desks is talking specifically only about a 
particular product. The customers before him 
may vary in age, gender and socio-economic 
profile. But an observer would find that the best 
"experts" would change their pitch basis the 
customer segment, but not the product. 

This push of a pre-programmed product as a 
solution to all varieties of customers available; 
a s  w e l l  a s  w i l l f u l  a n d  i g n o r a n t  
misrepresentation of the features and services 
has resulted in a major pushback from the 
customer. This voice of a sizeable segment of 
disgruntled insurance customer had found its 
way not only to the regulator's ears, but also to 

the platform offered by the vibrant mass media 
in India. The media, in its gusto may have in 
turn, tarred and feathered every component of 
the industry.

This is quite representative of the post-modern 
political-economy theory of "The Tragedy of 
the Commons" by Garret Hardin. This common 
property resource called 'industry reputation' 
owned by each stakeholder in the insurance 
industry has to be protected and defended by 
all. But it has taken us over a decade to realize 
this. The loss of reputation has cost us in terms 
of the negative headlines and punitive 
regulations on mis-selling. The cost of 
rebuilding this reputation falls on even those 
not responsible for tarnishing it.

A look at RBI's data on Indian economy, 
specifically the household financial asset 
changes over the decade give us an insight into 
the problem. As indicated in Figure 2, the 
household financial assets have increased by 
over eight trillion rupees, a net increase of 322% 
over the decade beginning figure. The 
consumer wealth of financial assets has largely 
flown, as expected, to bank deposits. Avenues 
of wealth including Claims on Government, 
Shares & Debentures and Net Trade Debt have 
been categorized as others.

Figure 2: Decadal changes in financial assets of 
the household sector

It would, however, be of interest to note what 
percentage of this household wealth created 
went to which segment. In Figure 3, it looks nice 
that bank deposits, LI & PF account take up 89% 
of the newly created wealth.

Figure 3: Allocation of the 8 Trillion decadal 
change in household assets by investment 
segment

The concern area is if these statistics don't 

bother us. The 11% ceded, i.e. 1.5 trillion rupees 

has gone into currency or in the non-banking 

deposits including the chit funds and the like. 

This is the unorganized segment of the 

financial system in India. These segments, as a 

percentage of the largest segment, the bank 

deposits represent an interesting picture.

While insurance has grown from having 36% of 

assets compared to banking in 2001 to 55% in 

2011, PF & Pensions have de-grown from 54% 

to 21%. Hence the overall risk coverage assets 

as compared to the bank deposits have fallen 

from being 89% the size of banking deposits to 

75% the size, a good 14% drop, showing that 

the wealthier economy of 2011 has lesser risk 

coverage than it had in the poorer 2001.

Meanwhile, the cash and non-banking deposits 

including chit funds, high in terms of risk have 

grown from being 20% of the banking deposits 

to 37%, a rise of 17%. Of this, 13% rise is from 

cash alone.

The stocks and debentures segment have seen 

a fall in absolute terms too.

It is but obvious that the households trust cash 

to a larger extent. There still exists a broad 

segment that trusts the currency and chit funds 

over the big brand names in India. The failure to 

address this segment is the result of a 

combination of issues of Distribution v/s 

I n t e r m e d i a t i o n  a n d  M i s - s e l l i n g / M i s -

representation.

Navigating the present: Developments in 

distribution
With the regulatory changes, the industry 

shakeout and several distributors turned 

manufacturers; the industry is poised on the 

threshold of change. In the entire customer 

cycle from market segmentation to policy 

fulfillment, the role of the distribution is being 

subjected to intense scrutiny by most of the 

cost conscious insurers. 

The components of each channel in terms of its 

reach, capability, scale and quality are being 

examined closely to determine the future 

course of expansion or presence. It is but a 

matter of time before customer-centric views 

and strategy determine the organizational 

distribution, sales and product strategy; rather 

t h a n  t h e  c o u n t e r - i n t u i t i v e  r e v e r s e  

methodology that exists today. There are also 

other important factors that will influence the 

course of each distribution segment. But 

largely, if the organization is able to deliver the 

best value to the client, the regulator and 

government can enjoy the tan by the seaside or 

a round of golf while the corporations enjoy 

their profits through customer loyalty.

A good case in point would be the way in which 

the insurers have reacted to the 2008 Lehman 

Brothers crisis. Many senior managers went 

countrywide to meet the distribution and allay 

the fears. The mutual fund industry has been 

doing the investor connect programs that aim 

to woo back the retail consumers. This emerges 

from the lessons they learnt on extensive 

reliance on the highly liquid institutional 

investors before the crisis. However, retail is a 

slow-moving; hard-working model, not 

something that shows instantaneous results. 
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But then again, understanding the customer is 

a continuous process: If you're out of the field 

for a quarter, you lose your insight and 

someone else will gain it.

The tied agency, the predominant channel in 

insurance has had the biggest effect with the 

regulatory changes. The cost management 

area has resulted in a drop in commissions for 

tied agents. The proposed regulatory changes 

in terms of "Full Time" (policies per year), 

"Persistency norms" and "Un-tied" agency 

indicates that this segment would be the 

channel that takes the biggest hit if it does not 

make radical changes to the way it functions 

today.

The current model for all but a few insurers is to 

use the agency distribution as a mass model of 

"Garbage-In Garbage-Out" in which a few gems 

are found. This model may be useful in mining 

gold, given its high market price, but bodes ill 

for an industry trying to prune its cost. To most 

insurers, the licensed advisors constitute less 

than 40% of the candidates expressing their 

desire to be an insurance intermediary. Should 

the termination norms for part timers along 

with persistency standards come into play, 

nearly 70% of the industry's advisors may no 

longer be associated with the sector. This 

would not just impact the street credibility of 

insurance in terms of word of mouth 

reputation, but also affect the livelihoods of the 

families of an educated and IRDA licensed 

individual.

So what is the future direction in this multiple 

principals model where part time advisors 

would move out? The loss of reputation of the 

industry has also hit the ability to attract talent 

in advisory segment. The way forward would 

require insurers to add value to the advisors 

through training, tools and market insights. 

This would only be possible if the insurer is 

reasonably certain about the candidate's 

interest in pursuing financial advisory as full 

time. 

A look at the long term full time advisors 

created in the industry indicates that the Pareto 

again applies here. Most of these Multi-MDRTs 

were created pre-2007. They persisted in the 

profession through the crisis time with a client 

diary of over 500 customers. The later entrants, 

whose success was fleeting, gave up the 

profession before their failure was absolute. 

This is a clear indication of how the depth of 

k nowledge and net work helped the 

established players tide over the difficult 

situation. Many insurers are trying their hand at 

the variable agency models like the Chief Life 

Insurance Agent model. The existing risks are 

compounded here to a greater extent here 

since an inefficient process of agent 

recruitment and hand holding is effectively 

being outsourced to an entity who is not even 

the paid employee of the organization. The 

variable model needs to be well thought 

through by the insurer before burning more 

capital.

When we look at the Bancassurance space, a 

large number of distribution channels have 

turned to production of insurance. But the buy 

v/s make argument is very specific to a firm as a 

recent move showed where stake in the insurer 

was seen as a better option than manufacturer.

One idea making its rounds in the think-tanks is 

for banks to have tie-ups with multiple insurers. 

This may not be an effective direction given 

that many banks have insurance subsidiaries. 

The product innovation or price segmentation 

in the Indian market is not a competitive 

advantage due to ease of replication. Insurers 

w h o  h a v e  i n v e s t e d  i n  m a k i n g  t h e  

Bancassurance experience seamless to their 

channel partners and the customers have not 

benefitted tremendously given that economics 

rather than experience has taken precedence. 

With these experiences, it would be difficult to 

envisage a bank selling a product of an insurer 

rather than its own subsidiary/preferred 

partner.

However, there are suggestions to move along 

the lines of RBI's lead banking where there 

would be a lead insurer for a district. This is a 

suggestion that has its merits and perhaps 

substantial demerits. However, it would be an 

idea far ahead in time. If and when Micro 

Insurance takes off in a manner that Micro 

Finance did in the first half of the last decade, 

the single national regulator and existence of 

clear guidelines offer such a conducive 

environment. Such a vision would seamlessly 

marry the UID of the Universal ID Authority of 

India with the Insurance Depositor y 

organization, the Micro Insurance Institution 

and the lead insurer who would probably offer 

the re-insurance services/investment/actuarial/ 

IT & Operations services to the Micro Insurers. 

Till such a time, the idea is fraught with sunk 

costs for the insurers that see little or no return 

in the medium term. A good comparison would 

be between Telecom and Banking. Mainstream 

telecom services today are being offered in 

villages without banking presence, driven by 

competition, while the DCCBs and cooperative 

banks have remained in stasis due to multitude 

of problems, most involving political 

interference and questionable management 

practices in the governance of these small 

institutions. Then, there is another idea of 

creating spheres or zones in the market for 

different banking companies and restricting 

them to function in other segments. Such 

restrictive practices may reduce penetration 

and increase cost of intermediation. Some of 

these ideas may work but the cost of 

experimentation will have to be paid by the 

customers at the end.  

The Brokers segment offers a perplexing 

problem to the insurers. This segment is able to 

reach out to a wide audience and has gained 

pace over the decade since liberalization. 

Hence it is an effective channel to gain market 

share. But profitability issues remain due to 

greater  costs  incurred on this  h igh 

maintenance channel. Given that the Indian 

customer, just as customers in the developing 

world, is loathe to pay upfront charges for 

consulting, the broker too needs to maintain 

his overheads by placing the policy that makes 

the most economic sense, rather than one that 

would benefit the customer the most. This is a 

generalized statement and may not hold in the 

scenario of corporate/group and other GI 

segments. That said, brokers segment is a 

specialized channel that will continue to 

maintain a reasonable share in the new 

business premiums.

Analysis of these channels brings us to the 

interesting question on the "Agent" in the 

agency theory, the distribution. The primary 

motivation of the distribution continues to 

remain short term economic rather than long 

term sustainable in each case: The small 

individual agent, the medium sized institution 

of brokerage and the large size institution of 

banks and other corporate agents. Add to this 

the regulatory view on distribution margins 

and commissions. The situation does not 

necessarily clarify the need for insurer to 

control the distribution better. As can be 

learned from the older sector of manufacturing 

and the primary sector of agriculture, the 

economics of tighter supply chain integration 

tend to improve efficiencies and offer better 

value to the customers.

The regulator's views on disclosure of 

commissions to customers can be fully 

appreciated and is a step in the positive 

direc t ion.  However,  in  terms of  the 
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reputation, but also affect the livelihoods of the 

families of an educated and IRDA licensed 

individual.

So what is the future direction in this multiple 

principals model where part time advisors 

would move out? The loss of reputation of the 

industry has also hit the ability to attract talent 
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the variable agency models like the Chief Life 

Insurance Agent model. The existing risks are 
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One idea making its rounds in the think-tanks is 
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that many banks have insurance subsidiaries. 

The product innovation or price segmentation 

in the Indian market is not a competitive 

advantage due to ease of replication. Insurers 

w h o  h a v e  i n v e s t e d  i n  m a k i n g  t h e  

Bancassurance experience seamless to their 

channel partners and the customers have not 

benefitted tremendously given that economics 

rather than experience has taken precedence. 

With these experiences, it would be difficult to 

envisage a bank selling a product of an insurer 

rather than its own subsidiary/preferred 

partner.
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idea far ahead in time. If and when Micro 

Insurance takes off in a manner that Micro 
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India with the Insurance Depositor y 
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learned from the older sector of manufacturing 
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tend to improve efficiencies and offer better 
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commissions to customers can be fully 

appreciated and is a step in the positive 

direc t ion.  However,  in  terms of  the 
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commissions earned, this should be market 

determined and not imposed upon. For 

insurance to be a risk mitigation tool for the 

masses of India, each segment – the customer, 

the distributor and the insurer need to co-exist 

sustainably in the long term. Any segment 

making disproportionate gains can only be a 

chimera that is short lived. The dynamics of the 

other players within the system will ensure that 

there is little arbitrage, if any. The market will 

punish any such unsustainable behavior and 

the regulator will punish if such behavior is 

improper.

In terms of the insurer held distribution, online 

is a fledgling, but emerging market. The current 

platforms look at online through the 

distribution prism and hence compete on price. 

If viewed from the perspective of the customer/ 

consumer who is online, it is an effective 

engagement tool that provides the customer 

multiple solutions in her everyday life, 

maintains her finances and communicates to 

her network among other things. This makes 

the online platform an effective launching pad 

for an engaging insurance product, hitherto an 

unexplored territory. It could help break the 

mold of insurance being just a high 

involvement purchase product with low 

engagement. However, this involvement 

would require a rethink and innovation since 

the early adopters tend to be sticky to larger 

platforms on the internet.

The High Street: Direct distribution
Before we jump into the case for direct 

distribution, let us examine a small case study 

of a very large conglomerate. When this 

conglomerate, in the late 70s and early 80s 

went from clothing to backward integrating 

into PSF yarn manufacture, they introduced a 

brand into the clothing market. This brand, like 

other large clothing mills at the time was sold 

throughout the country in the normal 

distribution model of Carrying & Forwarding 

Agent-Wholesaler-Retailer. However, this 

co n g l o m e rate  t h at  wa s  i n c re a s i n g l y  

integrating towards upstream petroleum 

refining and later on, crude oil production; 

charted a new course.

In selected markets that it deemed significant, 

it opened insignificant direct retail shops 

owned by the based firm itself. The rationale, 

the chief of the firm said was to "feel" the 

customer as the customer felt the fabric. An 

insight that would not undergo the Chinese 

whisper filters of the regular distribution 

channels.

An echo of this is the now more highly 

publicized "Apple Store". It started as a retail 

store in the high street of likes of Times Square 

in New York with not more than 3-4 products 

like the music player, the desktop and the 

laptop. The channel does offer a significant 

amount of revenues to Apple today. However, 

none of the stores have any sales targets since 

inception and were not expected to sell. Every 

detail of customer interaction is specified to the 

employee and no product is pushed to the 

customer - he needs to request for store 

employee assistance and query resolution. 

While the customer experiences Apple 

products, Apple experiences the customer on 

these high streets gaining insights into the 

buying behavior and customer mindsets.

This is a road that not many of the direct 

distribution channels of Indian Life insurers or 

e v e n  t h e  " Co m p r e h e n s i v e  Fi n a n c i a l  

Supermarkets" have taken. For insurers, the 

direct channel, once again pushes products to 

existing or new customers. It does not have a 

comprehensive financial and risk assessment of 

customers, a data that could offer vital insights 

into customer preferences and choices. It does 

not capture the objections raised by the 

customer during the purchase, an important 

part of the feedback loop for product design. 

And most importantly, it does not assess the 

customer comfort with the process of sale or 

service. However, it is a matter of time before 

some insurers figure a methodology to increase 

the customer engagement without incurring 

significant costs.

The road less traveled: MicroInsurance:
The last mile is always the most difficult and is 

seen as least rewarding. But then, the 

demographic dividend leaves its bread and 

butter in the last mile, the bottom of the 

pyramid. That India's populace is migrating and 

urbanizing is a given. It has only been tempered 

by the likes of NREGS and certainly not stopped. 

Tapping this segment can be both profitable 

and worthwhile for a going concern.

A look at the top institutions today indicates 

how bankers attract loyalty among young 

customers by offering banking services and 

credit cards to students at the IITs and IIMs. 

Once bitten, these potential future HNIs would 

continue on. This is because of inertia, in case of 

average service levels, or loyalty, in case of good 

experience with these financial services. The 

brand becomes a part of the customer 

subconscious when remembering the service 

and product requirement.

So is the case of the rural segment. The currency 

and the chit funds would be more prevalent in 

these areas as a size of their total savings than in 

the urban centers. These are the migrant 

workers to the cities during the non-monsoon 

seasons offering manual services like 

chauffeuring, laundry and pressing etc. There 

are certain financial institutions of scale that 

offer savings and deposits for even such a 

segment. The reputation of one such large chit 

fund is that in Category C & D towns in Uttar 

Pradesh, its native location, their agents would 

come to the customer everyday on a bicycle to 

collect even a single rupee of saving. Those 

days may have changed due to the changes in 

the regulations, but looking at the MFI model, it 

still seems possible to deliver financial services 

to the rural segment profitably.

The loan size in MFIs can be as low as R3,000. 

The MFIs of scale would be able to collect the 

equated repayment in weekly installments as 

low as 50, and profitably, at that. With their 

operating costs at 4-6% depending on their 

scale, they have been able to scale up 

massively. It is only thanks to their intervention 

that the traditional money-lenders' rates have 

fallen from nearly 100% to around 50% over the 

past decade. The MFIs tend to cluster around 

24% rate of interest and were running 

profitable operations until the AP government 

regulations derailed their journey. The 

traditional money lenders in Andhra now have 

a breathing space and have increased their 

interest. A study is essential to determine the 

extent to which the rural borrower approaches 

the money lender arising out of the insurable 

needs. There may perhaps be a blurred line 

between insurable and bankable needs. This 

may be particularly true if these needs arise due 

to health or other risks like crop failure.

The MicroInsurance segment would possibly 

need a different kind of venture rather than 

having the large insurers distributing smaller 

ticket products. Should the insurers promote 

low overhead institutions with similar 

operating principles as the MFIs; large scale 

profitable insurance business is possible in the 

MicroInsurance segment. However, these 

smaller expense and scale players may need to 

rely on/outsource to the larger parents, the 

more expensive, scale demanding back end 

services like Actuarial, IT and other central 

operations. Until such matters are feasible 

under the economic and regulatory guidelines, 
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other players within the system will ensure that 

there is little arbitrage, if any. The market will 

punish any such unsustainable behavior and 

the regulator will punish if such behavior is 

improper.
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is a fledgling, but emerging market. The current 

platforms look at online through the 

distribution prism and hence compete on price. 

If viewed from the perspective of the customer/ 

consumer who is online, it is an effective 

engagement tool that provides the customer 

multiple solutions in her everyday life, 

maintains her finances and communicates to 

her network among other things. This makes 

the online platform an effective launching pad 

for an engaging insurance product, hitherto an 

unexplored territory. It could help break the 

mold of insurance being just a high 

involvement purchase product with low 
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would require a rethink and innovation since 
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this large bottom of the pyramid market will 

continue to hold its assets in currency.

The road ahead: Conclusion
For an industry poised on the threshold of 

change, it is imminent that each insurance 

p l a y e r  r e m o d e l s  i t s e l f  a r o u n d  t h e  

understanding of the customer and the 

customer strategy. The mad rush for market 

share has been tempered by the focus on costs. 

However, sanity will be restored once the 

insurers stop pandering to high maintenance 

channels that do not provide long term 

sustainable gains. The number of players 

manufacturing insurance would also reduce 

due to consolidation. Insurers would migrate to 

channels that offer better customer loyalties, 

i.e., ones that intermediate better.

However, channel reward would veer towards 

market determined characteristics where the 

value offered by the channel to the customer 

and the insurer would outweigh the fees 

received for the advisory service offered. With 

the affluent segment of the population making 

more decisions online (including mobile), an 

engaging, comprehensive and simple online 

solutions would offer long-term engaging 

platform for future growth.

A deep understanding of the customer is 

therefore at the core of the issue. The journey 

entails the insurer making a sincere effort to 

understand his needs. He has to work towards 

obtaining the understanding and experience 

every bit of it. The regulator support or 

intervention may perhaps help only a little.  
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Where we are !
For an economy to grow, its citizens’ financial 
prosperity is of prime importance. One of the 
key essentials here is making sure that life 
insurance is no longer the last priority for the 
customer. In the current scenario, insurers 
certainly need to become more disciplined and 
innovative to focus on profitable growth. These 
include consider ing insurance as an 
investment and every investment as insurance 
and applying the same principles of 
Bancassurance to other distribution models to 
make them more efficient.  

Nearly as old as the banking industry or 
perhaps even older, life insurance as a model of 
risk management, is centuries old. Though the 
industry began in a small way, it evolved to 
become an integral part of the financial 
services businesses over time. In fact, India is 
now the world’s 10th largest life insurance 
market and has the right mix of economic and 
demographic ingredients to catapult right to 
the top over time. 

The four fundamental issues of human 
existence (insecurity, poverty, sickness and old 
age support) if managed through a customer 
lifetime value proposition, present a whole 
range of business opportunities for us to 
leverage. 

To tap its full potential, and reach out to the vast 
hinterland, to build its turnaround story for the 
next decade, the life insurance industry must 
truly understand customer value. Presently, the 
true sense of customer value – the benefits of a 

product, service or relationship as perceived by 
the customer and its importance to the 
industry - are seldom realized. Consumers feel 
cornered by a lack of process understanding, 
incorrect information or bad process execution 
within the insurance value chain. For a 
complete change in view and enhanced 
confidence, the three main ingredients are 
t rust ,  t ransparenc y  and technology.   
D i s t r i b u t i o n  m e t h o d s  -  a g e n c y  a n d  
bancassurance need a major overhaul.  
Effecting cost control will facilitate creation of 
value for all. 

The paradox not understood
Everyone believes no one buys insurance on 
their own. It needs to be hard sold. It’s true but 
do we know the reasons why? More 
complicated, expensive and intangible 
products than insurance are sometimes 
bought and not necessarily always sold. 

Besides, today internet is making its tentative 
entry into the insurance distribution space, 
where customers are buying insurance 
themselves and are not being hard sold. If we 
closely examine our product proposition, the 
picture may become clearer.

Life insurance is a volume game. It cannot 
succeed if customers are few. Insurance by 
design works better within the law of large 
numbers. If we need volumes, the pull has to be 
so strong that a large number of people ask for 
it. Presently, car insurance and health insurance 
may enjoy a better pull  factor than 
endowment, ULIP or pension plans. 

Dr. P. Nandagopal observes that when more complicated and intangible 
products are bought voluntarily, it is inexplicable as to why insurance needs to 
be pushed all the time.
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the affluent segment of the population making 

more decisions online (including mobile), an 

engaging, comprehensive and simple online 

solutions would offer long-term engaging 

platform for future growth.

A deep understanding of the customer is 

therefore at the core of the issue. The journey 
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understand his needs. He has to work towards 

obtaining the understanding and experience 
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Where we are !
For an economy to grow, its citizens’ financial 
prosperity is of prime importance. One of the 
key essentials here is making sure that life 
insurance is no longer the last priority for the 
customer. In the current scenario, insurers 
certainly need to become more disciplined and 
innovative to focus on profitable growth. These 
include consider ing insurance as an 
investment and every investment as insurance 
and applying the same principles of 
Bancassurance to other distribution models to 
make them more efficient.  

Nearly as old as the banking industry or 
perhaps even older, life insurance as a model of 
risk management, is centuries old. Though the 
industry began in a small way, it evolved to 
become an integral part of the financial 
services businesses over time. In fact, India is 
now the world’s 10th largest life insurance 
market and has the right mix of economic and 
demographic ingredients to catapult right to 
the top over time. 

The four fundamental issues of human 
existence (insecurity, poverty, sickness and old 
age support) if managed through a customer 
lifetime value proposition, present a whole 
range of business opportunities for us to 
leverage. 

To tap its full potential, and reach out to the vast 
hinterland, to build its turnaround story for the 
next decade, the life insurance industry must 
truly understand customer value. Presently, the 
true sense of customer value – the benefits of a 

product, service or relationship as perceived by 
the customer and its importance to the 
industry - are seldom realized. Consumers feel 
cornered by a lack of process understanding, 
incorrect information or bad process execution 
within the insurance value chain. For a 
complete change in view and enhanced 
confidence, the three main ingredients are 
t rust ,  t ransparenc y  and technology.   
D i s t r i b u t i o n  m e t h o d s  -  a g e n c y  a n d  
bancassurance need a major overhaul.  
Effecting cost control will facilitate creation of 
value for all. 

The paradox not understood
Everyone believes no one buys insurance on 
their own. It needs to be hard sold. It’s true but 
do we know the reasons why? More 
complicated, expensive and intangible 
products than insurance are sometimes 
bought and not necessarily always sold. 

Besides, today internet is making its tentative 
entry into the insurance distribution space, 
where customers are buying insurance 
themselves and are not being hard sold. If we 
closely examine our product proposition, the 
picture may become clearer.

Life insurance is a volume game. It cannot 
succeed if customers are few. Insurance by 
design works better within the law of large 
numbers. If we need volumes, the pull has to be 
so strong that a large number of people ask for 
it. Presently, car insurance and health insurance 
may enjoy a better pull  factor than 
endowment, ULIP or pension plans. 

Dr. P. Nandagopal observes that when more complicated and intangible 
products are bought voluntarily, it is inexplicable as to why insurance needs to 
be pushed all the time.
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We cannot deny 

that a distributor 

creates an 

economic value 

of place and 

time utility in 

the value chain 

for which he 

needs to be paid 

fairly for his 

efforts. 

It’s possible to improve the pull appeal of these 
plans to some extent if we 

Make the product that is simple to 
understand 
Make it available at a fair price and
Back it up with efficient service and honest 
advice

But what is a fair price? As price includes 
essentially distribution commissions, is 1%, 2%, 
5% or 40% a fair commission? If a customer is 
expected to earn about 6-10% returns annually, 
the agency commissions cannot be higher than 
the returns customers get on their hard earned 
money. Such a deal is not a fair one. 

But if we look closely, sales agents may not 
necessarily pursue high commissions - they 
chase high incomes. Income and commission 
are two different aspects. Income is a product of 
volume sold and the rate of commission on per 
unit of sale. If today for many companies over 
30% of business is from single premium plans 
on which, a sales person earns only 1-2 % 
commissions, why are such products being 
sold regardless of low commissions? 

The answers again are product simplicity, fair 
price and may also be efficient service and 
honest advice. Can we bring in these features 
into regular premium saving plans? Yes, we can. 

The problem in fact is similar to the chicken and 
egg syndrome. If prices are high customers do 
not feel like buying them; so we need hard push 
our sales force who need to be compensated 
high for their hard work. It normally takes about 
6 meetings to convince a customer to cut a 
check. Obviously an insurance agent is not 
expected to make 6 trips and dissipate his time, 
effort and money unless the outcome of his 
prospecting earns him good money. But 
imagine if he is able to close one out of every 
two prospects, then he can live with 1/3rd of his 
current commissions. But how can one out of 
every two prospects want to buy insurance? 

They may, if 
The target customer is correctly chosen 
His needs are appropriately identified 
Products are correctly pitched to fulfill his 
needs 
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He feels the price is fair and
The quality of advice and service are of high 
standard

We cannot deny that a distributor creates an 
economic value of place and time utility in the 
value chain for which he needs to be paid fairly 
for his efforts. What is an optimal effort involved 
in insurance sale and what is the fair payment 
for such an effort - are the key questions. The 
answer is available in the popularity of single 
premium plans.  If the product is equally simple 
and easy to understand, the distributor is 
willing to settle for 1/10th or 1/20th of his 
current commissions (in traditional plans).  

If we move away collectively as an industry 
from this supply side approach, we can still 
protect the distributor interests along with 
those of customers. There is a fair chance that 
the pull factor of the product would improve 
and the push ingredient may be used less. 

But if we ignore the ground reality, we slip into a 
no man’s land like the NPS (New Pension 
Scheme) did by completely eliminating 
commissions. Or can we mimic the mutual 
funds which have witnessed disappearance of 
retail inflows and small time distributor 
completely? 

There is an exceptional opportunity available 
for the industry to have a re-think on this 
subject and try to develop -

New models of bancassurance
New models of agency
New models of distance marketing 
New models of wholesale marketing 
New models of IT channel marketing

Conclusion
The writing on the wall is clear - the dynamics of 
free market economy and initiatives from a 
proactive regulator will compel us to work on 
these lines to bring a balance between the 
interests of the customer and those of the other 
stakeholders. 

The author is CEO, IndiaFirst Life Insurance 

Company Ltd.

Sudhir Kumar Jain touches upon the basic information of various distribution 
channels; and says that despite the large variety of the distribution channels, 
the rural and remote areas of the country are still not served sufficiently.
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Expanding the Scope of Insurance
- Through Effective Distribution

Everyone is a buyer in this world, whether one is 
buying in small or large quantity of any 
product. The products can be classified as 
tangible or intangible. The tangible products 
can be touched or seen like pulses, vegetables, 
vehicles or electronics etc. while  intangible 
products cannot be seen or touched but can be 
felt like insurance policies life or non life. 
Distribution refers to the arrangement by 
which the product, after manufacture is moved 
till it reaches the customers with the objective 
to ensure that the product is available to the 
customer when he wants to buy it.

Generally for the tangible products the 
distribution channel is as follows:

Wholesaler/Stockists: The wholesaler buys 
the goods from the manufacturer in large 
quantities, holds the stock and distributes them 
to retailers as per their requirements.

Retailers: The retailer is one of the last 
distribution channels, who sells the product to 
the customer.

Retail outlet: Sometimes the manufacturer 

opens a retail outlet in each part of country to 
have a direct access with customer. E.g.: BATA 
showroom for shoes, Titan for wrist watches.

Door to Door Sales: Under this system, the sale 
is made directly to the customer through the 
salesman, who is visiting at residence of the 
customer / prospects.

E.g.: Eureka Forbes Products – (Water filter, 
Va c u u m  C l e a n e r  e t c ) ,  Tu p p e r w a r e ,  
Avon Cosmetic.

Multilevel Marketing: This concept of 
marketing started a few years back under 
which the manufacturer is selling the product 
to an individual and forms a chain to provide 
more benefit to the customers. E.g. Amway 
products.

The insurance products cannot be distributed 
like any other tangible products as the 
distribution channels of insurance industry are 
regulated by Insurance Regulator y & 
Development Authority (IRDA). 

Initially, in the Insurance Act 1938 the 
distribution channels were as follows: 

Before Nationalization
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The basic and 

main difference 

in these 

distribution 

channels is that 

the channels 

other than 

insurance 

brokers 

represent the 

insurance 

company, while 

the insurance 

brokers are 

representing the 

customer. 

Principal Agent/ Chief/ Special Agents were the 

Agents appointed under Section 42A, 42B and 

42C of  the Insurance Act 1938.  The 

appointment of these agents was stopped with 

effect from 1/4/1950 but the concept of Agent 

is still in existence not only in India but all over 

the world. After 1950 the distribution channels 

were either directly or through Agents.    

After Nationalization

After liberalization of the Insurance Sector in 

the year 2000 and formation of the Authority, 

new distribution channels have been 

introduced.    

After Privatization in 2000

After liberalization of the insurance sector, the 

distribution channels are strictly controlled by 

the Authority through various regulations 

namely Insurance Agents Regulations, 

Insurance Brokers Regulations, Insurance 

Corporate Agent Regulations, and Insurance 

Micro-Insurance Agent Regulations. 

These regulations prescribe the qualification, 

training, examination fees, commission rates, 

duration of license and its renewal and code of 

conduct of the distribution channels. The basic 

and main difference in these distribution 

channels is that the channels other than 

insurance brokers represent the insurance 

company, while the insurance brokers are 

representing the customer. 

Various Distribution Channels: 
i) An agent, century old distribution channel, 

can represent one life insurer, one general 

insurer, one health insurer and one credit 

insurer by paying R250/- as fees. 

ii) The Corporate Agent/Bancassurance Agent/ 

Insurance Broker is new concept in India. The 

corporate agent is an extension of the agent as 

the insurance agent is an individual and if two 

agents join together and form a firm or 

company, it becomes corporate agent. The 

procedure to become a corporate agent is the 

same as that of an agent but may have to 

contribute the share capital of 15 lakh at the 

discretion of the insurer. The corporate agent 

should also appoint a Principal Officer who is 

qualified from Insurance Institute of India, 

Mumbai. 

As stated earlier, the Bancassurance is also new 

distribution channel in India but it is similar to 

corporate agent. In fact the banks have become 

corporate agents and known as Bancassurance. 

B u t  i n  i n t e r n a t i o n a l  m a r k e t s ,  t h e  

Bancassurance means the insurer designs the 

special insurance products which can be sold 

only through Banks. But such practice is not 

followed in India and banks are selling the 

normal products to its customers. It is for the 

information of the readers that the concept of 

Bancassurance is successful only in France but 

not in any other country; and there is only one 

product i.e. Health insurance which is designed 

for the account holders of selected banks; and 

no doubt it is cheaper as compared to other 

Health insurance products but the only demerit 

is that after sale, service at the time of claim is 

not provided by the banks and policyholders 

are unhappy and seek assistance of an expert. 

iii) As per latest draft regulations, the Banks who 

are interested to sell insurance may have to 

obtain a license as per Bancassurance Agent 

Regulation proposed by the Authority effective 

from Feb 2012. Under these proposed 

regulations, any institution which is registered 

under Banking Regulations Act 1949 including 

NBFC can become a Bancassurance agent. The 

banks can sell the product of one life insurer 

and one general insurer one health insurer or 

any specialized insurer. Each branch will have a 

specified person who will solicit the insurance 

business.  

iv) Another new distribution channel is an 

Insurance Broker, which is being totally new 

can sell the products of all the insurers on all 

India basis but minimum capital requirement is 

`50 lakh with proper office infrastructure and 

manpower. Every Insurance Broker will have to 

pay annual fees of 0.5% of his brokerage and 

insure himself under Professional Indemnity 

insurance. 

v) The Authority has also permitted to appoint 

Micro Insurance Agents under IRDA (micro 

insurance) Regulations. These agents are Non 

Govt. Organization (NGO), Self Help Group 

(SHG) and Micro Financial Institutional (MFI) 

which can sell only micro insurance products. 

The micro insurance products can also be sold 

by any other distribution channel i.e Agent, 

Corporate Agent and Insurance Brokers etc. 

vi) In addition to these distribution channels, 

the insurers can also sell the products directly 

to the customer. 

Why Insurance penetration is not improving 

in India?  
In-spite of various distribution channels as 

explained above the insurance penetration is 

not progressing keeping in view India's profile 

i.e. with 1.2 billion population and area of 32.87 

lakh sq kms. The main reason is that neither 

insurer nor any distribution channels is having 

office in villages where more than 60% Indian 

population lives. Unconfirmed data  reveals 

that 60% of two wheelers running on Indian 

roads are uninsured because insurance is not 

available in these areas; and to insure the two 

wheeler, the owner has to travel 40 kilometers 

to the get his/her vehicle insured. Secondly the 

people who have already bought are not 

comfortable with the after sale service of the 

insurer. 

Customer's Expectation   
The Indian insurance sector is exposed to 

various criticisms relating to service level – like 

speed of claim settlement, efficiency, value for 

money, standards of technical competency in 

staff. 

In fact, the customer expectations are (i) 

multiple choice, (ii) better cost, (iii) better 

products, (iv) better administration etc; and in 

addition, the customers want to be treated 

better, with attention to their problems, to be 

understood and they expect an ethical 

approach to business. In the end, the customer 

wants to be recognized, as being a valuable and 

integral part of insurance business. 

Best Distribution Channel 
Though it is a million dollar question as to 

which is the best distribution channel, every 

individual has a different perception and 

opinion of the different channels. Some people 

prefer a known person/relative. A few others 

can be under undue pressure from someone in 

a bank or a government department whether 

he is well versed with the products or not; and 

yield to the payout of a consideration (though it 

is prohibited under section 41 of the Insurance 

Act), poor after sale service etc.  
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wants to be recognized, as being a valuable and 

integral part of insurance business. 

Best Distribution Channel 
Though it is a million dollar question as to 

which is the best distribution channel, every 

individual has a different perception and 

opinion of the different channels. Some people 

prefer a known person/relative. A few others 

can be under undue pressure from someone in 

a bank or a government department whether 

he is well versed with the products or not; and 

yield to the payout of a consideration (though it 

is prohibited under section 41 of the Insurance 

Act), poor after sale service etc.  

,, 
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Most people buy insurance for any of the 

following reasons: 

1. to provide for an income for surviving 

dependents

2. to provide cash or income for one's old age

3. to pay the cost of  building /plant & 

machinery /stocks -  in case of loss

4. to pay the cost of medical expenses. 

It is well established fact that the insurers have a 

great reservation against payment of claims (in 

full or partially) that tend to look fabricated or 

falsified – even if they are genuine. Hence the 

insured have no option but to resort to take 

some action as prescribed by the Authority or 

take legal action against the insurer. These 

grievances or legal battles can be avoided if a 

well reputed professional and insurance 

qualified distribution channel is appointed. 

To choose the distribution channels the 

following points need to be considered: 

1. Knowledge of all the insurance products 

available in the market - life/ non-life

2. Knowledge of insurance market 

3. Understand the needs of the customer 

4. Suggest the product which meets the need 

of an individual at best price.     

5. Provide assistance afterwards in case of any 

modification in the policy

6. Past record of the distribution channel – it 

should be long standing with a good 

reputation

7. To provide assistance to get the claim 

amount 

8. To represent the customer and not the 

insurer.     

At the end it is worthy to mention that the 

insurance broker is the best distribution 

channel because it is a corporate entity, well 

versed with latest developments in the 

insurance market, representing all the insurers - 

life as well as non-life. An insurance broker is 

well versed with the products of all the insurers 

and does the need analysis of the customer.  

To conclude, the best distribution channel is 

the one who learns to study customer's needs 

first and the policies next; and the customers 

who follow this sequence through whichever 

distribution channel always buy the best 

product.

The above conclusion may be applicable to an 

individual in urban area but to increase the 

insurance penetration in villages, the Authority 

should formulate the policy that the basic 

insurance policies like PA cover/Two wheeler 

insurance/Term insurance up to certain sum 

assured should be available across the various 

counters i.e. E-Disha/E-Sampark/Kiosks/Post 

offices/rural branches of banks in the villages. 

The author is Managing Director, Embee Insurance 

Brokers Ltd Chandigarh; and Director, Insurance 

Brokers Association of India. The views expressed 

are his own.

The insured 

have no option 
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insurance 
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distribution 

channel is 

appointed. 

A Viable Additional Channel
- Bancassurance

R. Venugopal mentions that although Bancassurance is a model that can bring 
in a lot of advantages both to the bankers as well as insurers, there is need to 
exercise caution in a few areas of operation.
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Insurance market has undergone a lot of 

changes after the portfolio was privatized in 

1999 with the advent of IRDA and the entry of 

many private, foreign players. This has led to the 

emergence of a host of different distribution 

channels, apart from the traditional agency 

model. It is more apt to call them as additional 

channels instead of alternate channels since 

they are also engaged in procuring new 

business additionally and not as an alternative.

New Distribution Channels
We have now the following channels in 

operation besides the agency model:

Corporate Agents

Bancassurance

Brokers

Worksite Marketing

Direct Marketing

Tele Marketing

Kiosks/ ATMs/ Franchisees

Net Marketing

Post Assurance

Shop Assurance

Mall Assurance, etc.

Share of Business
No doubt, even today the agency channel 

reigns supreme in the market – for LIC it is 97%, 

l

l

l

l

l

l

l

l

l

l

l

The agency 

channel is 

capital intensive 

heavily in view 

of the expenses 

involved in 

recruiting, 

training and 

preparing the 

agents in 

making them 

self-reliant. 

but for the private players, it ranges from 25% 

to 70% of the total business brought in. But 

among the new channels of distribution, 

Bancassurance stands out with distinction as 

the second most preferred channel for the 

customers. Hence the topic Bancassurance and 

its synergies has been taken up for discussion in 

this article.

The Need for Additional Distribution 

Channels
Before we take up the subject of Bancassurance 

in detail, let us look at some of the factors 

driving towards the need for additional 

distribution channels. First and foremost is the 

changing profile of the customers, who are 

getting more financially independent and want 

to have total control over their finances. Hence 

they demand more valuable services at their 

convenience and door steps. Secondly, 

opening up of new markets like the IT Industry, 

BPOs, Venture Capitalists, Health care, 

Education etc provides opportunities for 

expansion to the insurers. Thirdly, the cost 

factor for the insurers, considering the fact that 

the distribution cost is the highest among all 

operating costs. The agency channel is capital 

intensive heavily in view of the expenses 

involved in recruiting, training and preparing 

the agents in making them self-reliant. Hence 

,, 
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The corporate 

model is an 

elaborate one in 

the sense the 

bank employees 

undergo the 

mandatory 

50 hour training 

of the IRDA, 

pass the test 

and become 

qualified to sell 

insurance 

policies. 

the insurers are constantly on the lookout for 

improved services at a lower cost; and what 

better avenue can be there other than the 

Bancassurance – selling insurance products 

through the branches of a bank?

Bancassurance – The Background

Bancassurance is the distribution of insurance 

products through the employees of a bank. It is 

the concept of selling the insurance plans along 

with a complete range of banking and 

investment products and services. In a nutshell, 

Bancassurance attempts to strike a synergy 

between the insurer and the bank.

Everybody a Winner

For banks, it is a source of additional fee-based 

income. For insurers, it is a tool of increasing 

their market penetration and premium 

turnover. For the customers, it is a bonanza in 

terms of easy purchase, high quality product 

and service delivery at own will and doorstep. 

Thus it is a win-win situation for all.

From the Bank's Point of view

This is an increased return on assets (ROA) 

through fee-based income. By leveraging their 

intimacy with the clients in view of the banker's 

knowledge of the customer's financial 

soundness, the suitable insurance products can 

be easily sold. The branch network of the bank 

aids in the face-to-face contact with the client 

which is so important in the sale of personal 

insurance. There is the advantage of lower cost 

per sales lead made possible by their sizable, 

loyal customer base.

Banks enjoy significant brand awareness within 

their geographic regions, again providing for a 

lower per-lead cost through advertizing 

through print, radio and television. Banks have 

extensive experience in marketing to both 

existing customers and new clients. They have 

access to multiple communication channels 

like the direct mail, ATMs, tele-marketing etc. 

There is a vast scope for life insurance business 

when banks provide the insurance support for 

Home loan, Personal Loan, Vehicle Loan etc.; 

and an equally considerable opportunity for 

selling General insurance while sanctioning 

other advances for machinery, equipment, 

properties and the like.

The bank manager knows personally all the top 

most clients of his branch. As a matter of fact, 

whenever a bank manager is transferred in, the 

take-over process takes more than 15 days, as 

he has to individually check each loan 

transaction document, jewel loan and others 

giving him the chance of knowing the credit-

worthiness of customers of his branch. This is 

not wholly true in the case of an insurance 

branch manager where the handing-over is 

done in a day, mostly in a hurry. There are about 

20 crores bank accounts in India through 

around 70000 branches whereas the insurance 

branches are in the range of 11465 branches 

only. There are 60150 ATMs of banks as on 31-

03-2011.

Benefits to Insurers

Insurers too have much to gain from 

Bancassurance. The cost of the traditional 

agency channel is prohibitive with the high risk 

of agency turnover ranging between 30 to 40% 

every year, thus making the entire recruiting 

and training expenses going down the drain.

Moreover, the price competition has reduced 

the profit margins and increased the 

compensation demands of the successful 

agents. The incentive pattern has a lot to do in 

this spiraling of the cost of the agency channel.

Bancassurance has come in very handy for 

winning the middle income market who form 

the bulk of the bank customers. There is an 

estimated population of 30 crore middle 

income families in India. With Bancassurance, 

the cost of opening new insurance branches 

comes down drastically for the insurer. With the 

signing of MOU with a bank, all the thousand 

and more branches of the bank become the 

extended arms of the insurer in a minute.

The Customer becomes the King

The customer too need not always wait for his 

insurance agent to come and render service. 

Whenever the client goes to the bank for 

his/her other needs like housing loan, 

overdraft, some draft issuance etc, he can 

complete his insurance needs too.

For paying his premium, again he need not 

necessarily visit his insurance branch – he can 

remit through his bank, certain selected ATMs, 

ECS method etc. A few services are available 

through his bank who is a partner with an 

insurance company.

B a n c a s s u r a n c e  M o d e l s  a n d  o t h e r  

Procedures

The Referral model is a simple one where the 

bank only refers the details of their clients to the 

insurance companies who tap that source 

through their insurance agents. There is referral 

commission payable under this by the insurer 

to the bank. There is no policy servicing 

responsibility under this model to the bank.

The corporate model is an elaborate one in the 

sense the bank employees undergo the 

mandatory 50 hour training of the IRDA, pass 

the test and become qualified to sell insurance 

policies. The bank is expected to complete the 

insurance proposals of their clients and help in 

policy servicing including claims. Many of the 

banks have only this arrangement with an 

insurer called the corporate agency model. 

Presently a bank can sign an MOU with one life 

insurer and one general insurer to sell the 

products of that one insurance company only.

Joint venture model is the one where a 

financially strong bank can join with an 

insurance company and undertake insurance 

business with risk participation. Already the 

following banks have started their joint 

insurance ventures in India:

SBI, ICICI Bank, J & K Bank, Canara Bank, HSBC 

Bank, Oriental Bank of Commerce, Union Bank 

of India, Bank of India, Punjab National Bank 

and Bank of Baroda.

All the above three models have to be 

approved by the regulator – IRDA.

The following are some of the other conditions 

laid down by the regulator:

Each bank that sells insurance must have a CEO 

to handle all the insurance activities.

All the employees of the bank who are involved 

in the insurance selling should undergo the 

mandatory IRDA 50 hour training at an institute 

accredited by IRDA and pass the examination 

conducted by the Authority. Banks cannot 

become insurance brokers.

Commercial banks including cooperative 

banks and regional banks may become 

corporate agents of an insurance company.

Bancassurance- A SWOT Analysis

Strengths

In a country of more than one billion 

population, sky is the limit for selling insurance 

products. There is a vast untapped potential as 

the life insurance industry just covered around 

20 crores of people – the number of policies will 

be more in view of the multiplicity of the 

policies per person. Millions of people travel 
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employee is so 
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in his classical 

way of working 

that there is a 

definite threat of 
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change the 

Bancassurance 

may bring in. 

out of India every year for various reasons, 

necessitating the purchase of Travel insurance 

and Health insurance. This is besides their need 

for conventional policies.

After discounting the population below the 

poverty line, there is the middle income market 

segment around 30 crore – the second largest 

in the world after China.

There are a lot of sunrise industries like the IT 

sector, the hospitality sector, the healthcare 

portfolio, the education sector, BPOs and the 

call centers, R & D etc, providing a huge pool of 

professionals ready to be tapped for their 

insurance needs.

Weaknesses
The middle class population is over-burdened 

today by the inflationary pressures and the now 

prevalent concept of consumerism. Where is 

the money left for insurance?

Elementary IT requirement like the net-working 

is not in place in many of the insurance offices 

with the result the IT culture is missing. Even 

several branch managers do not have internet 

connections in their offices. Another drawback 

is the absence of customized products and the 

inflexibility of the existing products for 

requirements of the customers.

There is no tailor-made special product for the 

Bancassurance. There is no clarity of how to 

involve the bank staff in the selling of insurance 

products as there is no separate incentive for 

the bank employees for doing this job. Again 

issues like how to train the staff in improving 

their selling skills and how to percolate the 

enthusiasm of the senior officers of the bank to 

the lower level people remain.

Opportunities

Banks' database is enormous. This has to be 

analyzed thoroughly and homogenous groups 

are to be churned out in order to position the 

Bancassurance products. With a good IT 

infrastructure, this can do wonders.

In Europe, banks handle over 60% of life 

insurance business (for instance: in France, 

Spain and Italy). But in Asia (including India), 

the percentage ranges from 5 to 40% of new 

business in countries like Taiwan, Hong Kong 

and Singapore. Since the Government 

pensions and other payments are handled 

through the bank branches, the bank can 

become a rallying point for more and more 

insurance business. Banks can become the 'one 

stop shop' where a customer can apply for 

mortgages, pensions, savings and insurance 

products.

Threats

The bank employee is so well entrenched in his 

classical way of working that there is a definite 

threat of resistance to any change the 

Bancassurance may bring in. The knowledge 

level of the bank staff on insurance matters is so 

low that all enquiries of the customers are 

turned over to the insurer much to the 

disappointment and discomfiture of the client. 

The bank employee simply becomes a post 

man in transferring the problems of the client. 

The same trouble comes in the matter of other 

servicing aspects like the policy revivals or 

claims. There are hazards of direct competition 

to conventional banking products. The bank 

personnel may become resistant to sell 

insurance products, fearing that the bank's 

savings may be diverted to the insurance 

companies.

The life style of consumerism is another great 

threat in the sense it is no more another insurer 

or bank that is your competitor. It can be 

actually any other consumer item like the 

jewels, textiles, vehicles or any such 'tempting 

sale' coming in the way of the insurance sale. In 

short, it is the person who lays his hands on the 

wallet of the customer first is your real 

competitor.

A Few Ethical Issues

Apart from the above, there are a few ethical 

issues which merit discussion in the 

Bancassurance channel. No doubt the bank 

customer looks at the bank manager as a 

storehouse of financial knowledge and may 

listen to him for financial solutions normally. 

However since he derives certain benefits from 

the bank like the overdraft facility, loan 

sanction etc, there is a possibility of the 

customer getting pressurized to accept the 

insurance proposal from the bank manager. 

Although this can not be strictly called high 

pressure selling, still there is an element of 

compulsion in this selling which cannot be 

totally denied. This is an ethical issue. Similarly 

at the time of any early death claim too, there is 

a possibility of the bank manager trying to 

impress up on the insurance company to settle 

the claim waiving a few formalities or trying to 

avoid the rejection of the claim as the policy 

was procured from a high net worth customer 

of the bank and any repudiation of the claim 

may bring bad publicity to the bank. Again the 

insurance company may have their set rules of 

claim processing, settlement and rejection, but 

still there is some room for manipulation, 

making it an ethical issue.

Conclusion

Competition has brought in a lot of changes in 

the insurance industry including in the matter 

of distribution. Ultimately it is the customer 

who calls the shots. The insurer has to rise to the 

expectations of the customer and fulfill them if 

he wants to exist and earn profits. The 

Bancassurance channel is one of such 

initiatives. In the earlier years there used to be a 

lot of competition among the banks and the 

insurance companies. Now they have joined 

hands, may be true to the adage 'if you can't 

beat the competitor, it is better to join him'. 

Multi-channel distribution has come to stay 

and Bancassurance has a key role to play in it. 

The creation of Bancassurance operations has a 

material impact on the financial services 

industry at large. Banks and insurance 

companies are converging towards a model of 

global retail financial institution offering a wide 

array of products.

The author is a Retired Executive Director, LIC of 

India; and Retired Professor, National Insurance 

Academy, Pune. The views expressed are his own.



irda journal  december|  201137

Competition has 

brought in a lot 

of changes in the 

insurance 

industry 

including in the 

matter of 

distribution. 

Ultimately it is 

the customer 

who calls the 

shots. 

s ue f c si s  o u

irda journal  december 2011| 36

The bank 

employee is so 

well entrenched 

in his classical 

way of working 

that there is a 

definite threat of 

resistance to any 

change the 

Bancassurance 

may bring in. 

out of India every year for various reasons, 

necessitating the purchase of Travel insurance 

and Health insurance. This is besides their need 

for conventional policies.

After discounting the population below the 

poverty line, there is the middle income market 

segment around 30 crore – the second largest 

in the world after China.

There are a lot of sunrise industries like the IT 

sector, the hospitality sector, the healthcare 

portfolio, the education sector, BPOs and the 

call centers, R & D etc, providing a huge pool of 

professionals ready to be tapped for their 

insurance needs.

Weaknesses
The middle class population is over-burdened 

today by the inflationary pressures and the now 

prevalent concept of consumerism. Where is 

the money left for insurance?

Elementary IT requirement like the net-working 

is not in place in many of the insurance offices 

with the result the IT culture is missing. Even 

several branch managers do not have internet 

connections in their offices. Another drawback 

is the absence of customized products and the 

inflexibility of the existing products for 

requirements of the customers.

There is no tailor-made special product for the 

Bancassurance. There is no clarity of how to 

involve the bank staff in the selling of insurance 

products as there is no separate incentive for 

the bank employees for doing this job. Again 

issues like how to train the staff in improving 

their selling skills and how to percolate the 

enthusiasm of the senior officers of the bank to 

the lower level people remain.

Opportunities

Banks' database is enormous. This has to be 

analyzed thoroughly and homogenous groups 

are to be churned out in order to position the 

Bancassurance products. With a good IT 

infrastructure, this can do wonders.

In Europe, banks handle over 60% of life 

insurance business (for instance: in France, 

Spain and Italy). But in Asia (including India), 

the percentage ranges from 5 to 40% of new 

business in countries like Taiwan, Hong Kong 

and Singapore. Since the Government 

pensions and other payments are handled 

through the bank branches, the bank can 

become a rallying point for more and more 

insurance business. Banks can become the 'one 

stop shop' where a customer can apply for 

mortgages, pensions, savings and insurance 

products.

Threats

The bank employee is so well entrenched in his 

classical way of working that there is a definite 

threat of resistance to any change the 

Bancassurance may bring in. The knowledge 

level of the bank staff on insurance matters is so 

low that all enquiries of the customers are 

turned over to the insurer much to the 

disappointment and discomfiture of the client. 

The bank employee simply becomes a post 

man in transferring the problems of the client. 

The same trouble comes in the matter of other 

servicing aspects like the policy revivals or 

claims. There are hazards of direct competition 

to conventional banking products. The bank 

personnel may become resistant to sell 

insurance products, fearing that the bank's 

savings may be diverted to the insurance 

companies.

The life style of consumerism is another great 

threat in the sense it is no more another insurer 

or bank that is your competitor. It can be 

actually any other consumer item like the 

jewels, textiles, vehicles or any such 'tempting 

sale' coming in the way of the insurance sale. In 

short, it is the person who lays his hands on the 

wallet of the customer first is your real 

competitor.

A Few Ethical Issues

Apart from the above, there are a few ethical 

issues which merit discussion in the 

Bancassurance channel. No doubt the bank 

customer looks at the bank manager as a 

storehouse of financial knowledge and may 

listen to him for financial solutions normally. 

However since he derives certain benefits from 

the bank like the overdraft facility, loan 

sanction etc, there is a possibility of the 

customer getting pressurized to accept the 

insurance proposal from the bank manager. 

Although this can not be strictly called high 

pressure selling, still there is an element of 

compulsion in this selling which cannot be 

totally denied. This is an ethical issue. Similarly 

at the time of any early death claim too, there is 

a possibility of the bank manager trying to 

impress up on the insurance company to settle 

the claim waiving a few formalities or trying to 

avoid the rejection of the claim as the policy 

was procured from a high net worth customer 

of the bank and any repudiation of the claim 

may bring bad publicity to the bank. Again the 

insurance company may have their set rules of 

claim processing, settlement and rejection, but 

still there is some room for manipulation, 

making it an ethical issue.

Conclusion

Competition has brought in a lot of changes in 

the insurance industry including in the matter 

of distribution. Ultimately it is the customer 

who calls the shots. The insurer has to rise to the 

expectations of the customer and fulfill them if 

he wants to exist and earn profits. The 

Bancassurance channel is one of such 

initiatives. In the earlier years there used to be a 

lot of competition among the banks and the 

insurance companies. Now they have joined 

hands, may be true to the adage 'if you can't 

beat the competitor, it is better to join him'. 

Multi-channel distribution has come to stay 

and Bancassurance has a key role to play in it. 

The creation of Bancassurance operations has a 

material impact on the financial services 

industry at large. Banks and insurance 

companies are converging towards a model of 

global retail financial institution offering a wide 

array of products.

The author is a Retired Executive Director, LIC of 

India; and Retired Professor, National Insurance 

Academy, Pune. The views expressed are his own.

i 
~ .. 

r 
_J 



\z. “u∫ å Á∫ÁÆm
•ä ÿ̌Ê

~ ~ ~ ~ ~ siRPsai,iof i ~ ~ -i::r~ 

c6l" ~ ai-~ m111, ~ <!lli:bnl./.ldl ~ ~ ~!?R ~ 
fcRITT:~ I ~~~if1W~~i, fcfmWl# 
~,~W~c61" ~~cb"Bifcbll-1./.llisl 
~i I <:f&rrq~cf)l~~~ic61"~~ 
~tah°if1"tf~;:jJJB"i:billi I ~fcomcbl~ 
fflT{ c6"ffi ~ ~ 1W ~ c6l" rl!?~ -at{ ~ 

'3llcf!?~i~~~t~#~~ 
~ ~fcfmWl#~~~t~~i I 

~~~~Bcrr~tffl,~aJ511;§\ir~~ 
qjflfil {jffl ~ ~ c6l" i i3fn: i3TTlf ~ t ffl 
~ $ ~ wm't '1f@T i I m ah° ~ 'l~Tim~n~ t 
~~mmt~~#i:fti I 6/..lclfll./.l cfit~t 
~~~t ~i:blm~t ~ 
~ i I qR0111-1«1{<\q ~ '3llcf!?"./.l"i:b i ~ ~ ~ 
t i3wfTcIT -~ c6l" '3llcf!?~ i:bT ffl ~ "B'qlrc@" 
c6l" ffi<-0 ~ i:bT &l'R if W cfl{ Bcf~ ~ ~ I 
~ ~ ~ ~ ~ c6l" ~ c6l" fNrcl i:bT ~ ~' 
~ ~ W@T i ~ ~ ~ qffifq if w !?~ i:bT 
~if~~ co{~ i I ~m~ i3fn: 
~ ~ i:bT ~!?~ c6"ffi ~ ~ ~ ~ i:bT 
~~~~"ITT~ I 

~ ~!?WT lf~ t ~ ~ ~ ~ ~ ~ 
i:bT ~ c6"ffi i I qffifq if~~~ t ~ 
~ '3lm:!?R t qrf ~ RITT cITT"dT i I ~ ~ t ~ 

lfBf ~ cf)l fcf:iMISIOlli:1-li:b 'lfllicb1 i3fn: ~ ~ 
~ cf)l mncr ~ qjf1fil ~ ~ cITT"dT i I ~ 
-3l¥~ ~ t cftm '3llcf!?"./.l"i:b Bell S11Rlq1e:1 ~ 

~ c6l" ~ i:bT 1P1 M T[<:ff ~ ;:jfl B"i:bill i I 
~' ~ ~ t l{1lWf if, ~ ~ c6TTi:bT 
c6l" ~ c6"ffi i3fn: ~ c2:fT% ~ ~~ ~ 

~c6"ffi~t~~~if ~~m:aT 

~ ~ I ~ m ah° if ~ cnTTcbI c61" ~ BtlfT 
~ m&f m1lT ~ ~ ~ ~I ~ 
~ t ~ ~w l-ll1l ~ i I ~ ~ ~ 
"ITT1:fi # Bcf~ mwr ~ 1 ~ ~ siRl,q1fT1a1 ifq

~ m~ i:bT ~ i:b"B t ~ ~ i dq ~ ~ 
0l1RI ~ ~ WIB i, cm m~~ q")l 0frT ~ 
m1T ~ i I ~ '3TTW c6l" '1f@T i ~ m 
~W~#ffi1"m~i I ~$wrrt~ 
~ ~!?~ c6"ffi ~ ~ ~ 0ifh1ifla ~'3TT 
#~~I 

mif~~W~cf)l~~i I~ 
~ i:bT &l'R if ~ ~' '3f1WIT ~ ~ ~ ~ 
~~I 



fR q1<qfo.fi ~ '3rcRn: ~ m ~ ~ ~ ~ i3"fJ ttR ~ R'lffifl 7.nr ~~R ~ ~, ;:m-~ q1<qRcfi 

~ ~ fcfcfiIB ~ fw1; ~ q;:f@l ~ I 

~1 Rlf.-11-1<.111-1c6)· ~ wr # fcr~crttR ~ iW=R ~ ~ u-~nfmf ~ fuzjm c€l' ~ ~ m ~ fw1; ~ 
Rlf.-l<-11-11 ~ ~ ~~ ~mi3ft ~ ~ ~ I 

cfi1{)q1t, ~ ~ m~1 (it~ it~)~~~% ;:m-~ m~m ~ fw1; i3Wf ~ ~ 
%1 -3IB@ # ~ ~ c€l' 0ifllhefldl ~ ~'3TT ~ ~ m ~ % I ~ ~ % ~ '.-J'ir m~Tcfi m i3'1T 

~ ~ ~ ~ ~ ~ ~ fuRur ~ ~ ~ fw1; ~ ~ .-J"tf i3o@~ I 

~ ~ ~~ffi '11fdcfil{1. ~ ~ M %, ~ ~ ~ ~ tt Woe -?r ~ ~ fw1; ~ ~ 
Slfdf?M1 %, trRi<Rla cfmft % ~ ~ 1l'1T wr-?r ~ i3ffi ~,( l-l$~cr01 ffi ~ctr~ ~mn ~ % 1 

-1mv!R~~ 
'3Wl~, 01,~Ri<.11 ~ ~~R ~mm 

c@l-lR fu.1-Rr c€l' ~ ~ ~ ~ ~' fcr~cf ~~ ~ ~ ~ cfil4cfiefllq ~ qR if ~f¾,sqc110~ 

fcr~)isr wr-?r ~ q.TT ~ i I ~~~~%~~Woe~ lflm ~ c€l' ~ ~~ ~ ~' 
~ ~ cfiT{ g;tf ~ ~ ~ I 

~-m~~ 
~m~, ~ ~ ~ ~~ q;] cfi1<.11<r1<.1, ~ 

c@l-lR # ~ ~ ~ wim ~~~~~~en{ ffl % I~~ Billffid ~ 
~~ ~# ~ffl ~~~ wm:rR ~ I 



~ ijlq~Pl<ti 

<ti'-4PI ~i cTTcfl' 

cf>T~ 

Pi 4 c: I (I cf>{-f 

~ ill ~ 

~l<fil~Jr ~ 

P!tttl(DI ~ ~ 

frrulT qi '-4 Pi ~-r 
"ij" 3fttrq, "ITT 

~t, 

Y Sil <i ~ Si I { cflTT cf,f cfiiF11 i ~ ~ lcfi llldl° cf,f ~ ITT~ 

41 'l I ti I {cf> l° ~ 3f e --~~l cfiT cl.I <fd cfi {d I i I 

Pi &firif ~ ~ 
• ~ >fcpR q>gf \YIT ~ % fcp

'{i I 4 \ii Pt cf> -qcf ~ cf> Rl Pt 41 if 
xj&1$ll~ -qq' TR-xj&1$11~ ~lc:f>l~a1· if 
\JTT" '41 -1H1'-1Hcil~ ~£-1'-llrl ~ I fuiflc.B 

4R 0 11'-I ~ ~ c:f>RlPt~1 

~lc:f>l~cil * xj&1$ll~ if fll4\JJP!c:f> 

c:f>RlPl41 ~ 3llll t I~~~ 
q5NUT fl I 4 \ii Pt cf> cf> Rl Pt 41 if ~ * 
Pt«11x □ 1 if ~ cpT m-TT % I <lft 

x, I tj\JJ Pt cf> cf> Rl Pt ~I ~ cpl" ~ 

Pl4clxl "c:f>"B c>rT "ill~ ~lc:f>l~a'j 

cf) Pt«11x 01 c#r ~ ~ c:f>RlPl41· * 
~"ITT~ %1 <lft, ~ 
~lc:f>l~a'i c#r ~ * ~ if q>gT 

~ w ~ c:f>RlPt~1 ~lc:f>l~a1· "c:f>l" 

xj&l $11 ~ if 3lllT t, ~ ~ fl fc;i q '41 % 
~ ~ "4TT, ~ ~lc:f>l~d 

x, I tj\JJ Pt cf> cf> Rl Pt 4 'j cCJ-~ if 3lTtT 
~ cp1,t I~~~ al?ITif <l~ 

1fdcflf c#r ~ ~I cf> 1 ~ 2L ~ 
~lc:f>l~d, cgc'f ~lc:f>l~d ci"~ ~ "Cl?J 

~ ~ ~lc:f>l~a'i if fll4\JJP!c:f> 

c:f>RlPl41 cpl" Pttill~rl ~ ~ 

cf> Rl Pt 41 cCJ-~ if ~ xITT % I 

... (~3l<n~3M) 

• ~ * ~~&ll'.1°1 -qcf !.ll~m * 
3TTtlR ~ q>gf \YIT ~ % ftp-

~ ~ if fl I tj\JJ Pt cf> -qcf ~ 

c:f>RlPl41 if ~: i;iRlci~ 3ITT,m 

1222 -qq' 675 ~lc:f>l~tf ~ ~ 31"~ 

fl 14 \ii Pt cf> cf> Rl Pt 41 if ~ cf> Rl Pt 41 

c#r ~ if WfBlT ~ ~lc:f>l~d 

~ ~ I cgc'f ~lc:f>l~cil. c#r ~ if 
'41 fl 1 4 \ii Pt cf> cf> Rl Pt ~ l ~ 
c:f>Rl Pt 41 * WfBlT ~ :flT ~ 
~lc:f>l~d i;iRlci~ 3ITT,ci" c#r ~ ~ 
~ ~ I !.l RI ci ~ ~ c#r ~ 
~ flltj\JJf.ic:f> c:f>Rlf-i~I ~ 

c:f>J..qf.i47· c#r ~if~ ~lc:f>l~cil. 

cpl" f-i4cl-<I q)x ~ t ~ ~ 
~1c:f>1~a· (TR-xJ&1$11~ ~1c:f>1~c1) c#r 
i;i RI ci ~ 3ITT7d" c#r ~ if fl 14 \ii Pi cf> 

c:f>Rl f141· * "4Rl WfBlT cgc'f ~ 

~ I cf> I~ a'i c#r tjtq :flT ~ 
~lc:f>l~d ~ c:f>J..qf.i47" c#r ~ if 
% I TR-xj&1$ll~ ~lc:f>l~cil c#r ~ 
* ~ ~ ~ % TTP" 61"1'-114?1 ~ 
~ fl'-lx-lll3TT * Pl4cl~ if 
fl I tj\JJ f1 cf> c:f>Rl f1 ~I ~ c:f>Rl f147· 

~~t~~*~ 



Plqc:1~ if ~ cpA.JP!l!l° cpl s.i~~f.--i tt14'i!Plcp 

cpA.JPlll'i ~ ~ ~ ~ ~ cITcfT qR,lllJI 

m GfcIT cpl ~ Pl«11x 0 1 if ftl&\JJPlcp 

cp A.l Pl ;q 'j cp1 Pl &l I ~ .--f ~-~ ffl I 

• Bacon, P. David and New, L.J, "Principle and Practice of 

Life Insurance" (5th edition) London, Buckly Press Ltd. 

Middlesex, year-1963. 

Black Kenneth Jr. and Skipper, Harold D. Jr. "Life and 

Health Insurance" (13th Edition), Pearson Education, 

New Delhi, year- 2006, p. 21. 

Dr. Jaya Prakash S. "Indian Health Insurance Leaque- A 

Pitch to cover" Insurance Chrwnicale, ICFAI University, 

Hyderabad, Year- 2008, p. 24. 

Gupta, LP. "A Study of Health Insurance Product of 

General Insurance Companies': Insurance Chronicale, 

ICFAI University Press, Hyderabad, December-2008, p. 37-

42. 

Harrari, Jean Claude, Insurance and Marketing", 

Witherby & Co. Ltd. Aylesbury Street, London, year-

1984. 

Hindustan Money, Monday, 7 Feb 2011, p. 3. 

IRDA, Annual ReportYear-2009-10, p.43. 

Keekie, Basil, "Health Insurance Policies and the Role of 

the Insurance Industry in Health Care Management" 

New Delhi, 2004, March 7-10. 

Kipp Richard & Sncok Thamos, "Designing New Health 

Insurance Product "Insurance Chronicale ICFAI 

University, Hyderabad, April-2008, p.42-47. 

Krishnamurthy, R. and Adams Gayle, "Developing 

Sustainable Health Insurance in India - Learning from 

International Experience. IRDA Journal, Hyderabad, 

June-July-2008, p. 30-34. 

Magee, John H, "General Insurance': (6th edition), 

Richard D Irwin Inc, Homewood, Illinois. USA, year-

1961. 

Mehr, Robert. I and Osler, Robert. I, "Modern Life 

Insurance': (3rd edition), the MacMillan Company, New 

York, year-1959. 

Ravichandran, K. "Recent trends in Insurance Sector in 

India", Abhijeet Publication Delhi- 94 (Dr. Vijiyalakhami, 

P. "Health Insurance Product: Challenges and 

Opportunities), Year-2007, p. 246-253. 

Sekar Samual B. "Lemons Problems and Health 

Insurance Fraud - How Information Asymmetry can 

lead to Health Insurance Fraud: Insurance Chronicale 

ICFAI University Press, Hyderabad, April-2008, p. 32-41. 

Verma, Pramod Kumar, Jeevan Seema Mein Shikaython 

Ki Stithi- Ek Addhyan, Shod Darpan, Journal , Vo.1 Atal 

Bihari Bramh Foundation, Durga Kund, Varanasi, 

December-2010. P.65-69. 

r ~ ~ crm, -mu~, ~ ~ ~, 
~ - 400051. _J 

GIT A!l BACK ISSUES 
OF l'RDl JOUll1NU ON: 
ldlp :J/www.lrdg-901.Jn 



@c:fiqliji ~ WJij 

~14-illldc:fidf ~ 

afti:t1c:fiaf a.:iRh~,a 

"f:itf#~ 
~<qt~ t(ij 

ffl w.@t ~ 
~~ ~ 

~ ~ tR 

~~~~ 

~~I 

~ ~ ~ ~ ~ (ttlefiqi{ii ~ ffl ~ cf~ aft•Uefidl ~ ~ ~ 

mffl ~ ~ ~lefilltffl ~ efi1f ffl1@ ~~~~cf~ f;r:q~ ~ f;iqj~OI 

~~l 

~~ii ((lf.fiqj~ ~ ~ 

~ ~ -ti- mu 114 -ti- i31lmU ( 1) ii 
~ ~~ c6T m cfR ~ ~ ;j" ffi 
~ f.rcm-oT '3ITTl ~ 1998 -tl" ~ 

-tl-%fc6-~~t~~~~ 
~ r.n) ~ i3ETITT ~ ~lch91(<1 ~ ~ 

c6l ~ ~ Tfc:rT % I ~"'lch9 l(<I c6l ffl 
~~ ~~ q"141chctl t ffi ~ 
~ -?I-~ ~ c6T cn1l "ffil@ ~ 

~ ~ ~ ~~ f.fu:r~ -?I- f.rcm-oT cfR1T %1 
~ ~ 1938 IDU ~ ~ c6T 

m qffif ~ ~ ~ ;j" wc6lfr l[\jfc 

~ (11 ~ 1998) IDU~~ 

f.rcm-oT (fm:wr '3TT1:fl ~ ~) ~' 

1998 o!.1Rhlld W-oR t ~ i3l~ o!.IWnch 

~-?l-ffiirlfir~t~~~ 
i3ll"CBT~ ~ ~ ~ ~ i I 

~ ~ Wli!INl(ii ? 

~"'lch91(<1 0f1:R ~ ii i3lR cJWlT ~ ~ 
~ fMlt;chH ~ ~-tl" ~ ~ %1 
~ ~ ~ ~ % I ~ lfqf$T r.n) 

~\JJlU~c!R~ I ~0f1:RT~ 

~ ~fdltj'J"ll. t i3ll~ ~ tr ~ m"dT i I 

~"'lch91(<1 t Wl~ ~lchl4dchdf ~ q"141chdf 

o!.1Rhlld ~-?I-~~ 'lf!- i3l1Rl q~ w 
~ i, ~ ~i3TT t ~ ~ ~ 
wt~-tl-~~% I ~lch91(<1-tl"~ 

r.f5T H !:I I j(-11< Rmfur M Tfc:rT ~ I 

1. 13"-?l- i3""'i:;q .;q141(<14 t ~~T t ~ c6T 

"$RT ~ ~ <TT 

2. 13"-?l- i3ETITT' fufc@ -?l-crr i3TT <TT ~~~ 

-?l"crri3lf c6l ~ ijfj"qq ffl "ITT I 

3. ~ 65 qtf -?I- '3ITTlch ~ c6l .=fl "ITT I 

WlitNl(ii efil ~ : 

~>lch91(<1 f.m t ~ii~~~ r.fffif % 
~ ~ ~ cfR BcITTIT % I 
1. qll-llchdf filU i3lITTTch <TT ~ -?I-~ 

Tfc:rr~mc:rcrr 
2. ~ -ti- ~TaT t i3ll~ ~ ~ <n ~ 

i:i"1rti44t~~it~~~ I 

3. q1~R1<-11· -ti- ~ W"'i:f'TT ~ ~ 
~, ~ ~ ~ ~ q;,- W.-ltl eycff 

-?I-% I 

4. c:rcrr mcR ii ~i3ll ~ I 

5. ~fci41-1 mfu t ~ M ~ r.n) 

~~fdltjZil -JTTU'7MZilffi I 



q"l'·-llcbdl ~ ~ ~ fr 1--f~ i3l~ 

fl(rl I ttcbl< q)f cbT4 cR ~ % I M ~ 
~ ~ i3l~ 0-l«rlcbl { ~ ~m 
1!1lcfJq1(rl cbT ~ i3Wf1l mm i I l!llcfJq1(rl 

~l-j"'ql~~~Mmw:rif 
~mcfil--f~~ I 

eA ~ ~ ~ ~ {i(lq:;qj(q cit ~FWffl' ? 

l!llcfJql(rl ~ ~ ~ ~ ~ "fl"cfj"ffi" % ~ 
q"11-!lcb<:1T ~ ~ ~ ~ cR m "ITT m 

~~~@m~~ffi~~ 

~~~mmmm~~ 

~fl"\ll~CiHcfj "ITT I q"ll-llcbdl &TU ~ 

RcffilJT~~~qisf~~~ 
1!1lcfJq1(rl ~ mwr ~ ~ "fl"cfj"ffi" % "d"m fclq1~a 

1--lll--fffi M ~ m ~ ~ m 1--f~ ~ 

Bl--f~ ~ fr ~ 1" "ITT I l!l"lcfJql(rl ~ ~ 

qfffi ~ @"@@ w:r if m "i:l"m ~~ 
m ~ ~ ~mcnm &TU ~arrm ~ 
;:JJT;:fr ~ 1 m l!llcfJq1(rl ~ ~ ir 
q"11-11cbar ~ ~mm cbllltw.~ i3lIBT % ~ 
~«-ll~Cil ~ ~ mR ~ ~ ~ ~ 
"d"m~11"4t~~~c6l'\JJRt~I 

~ ¥14!ijOjiJI efi1 ~1e~u1 : 

1!1°lcfJql(rl ~ ~ ~ ~ \l"Jq ~ i:r~ 

~ 1--f&rRTT tJ: ~ % I ~ ~ 
med" M ~ ~ ~ 1--fm ~ ~ ~ 

~ I ~ ~ ~ ~lcbllldcbdl "i:l"m 
q"11-1 lcbdl ~ ~ ~ ;:JJT;:fr ~ I 

Tulcbllldcbdl ~ med" M ~ ~ ~ ~ 
~~tJ:~~~I~ 

1:l'?f ~ ~ ~lcbllli:1cbi:1T a-m ~ ~ ~ 
~ ~ Cillirft 1 ~lcbllldcbdl ~ ~ ~ 

med" M ~ 15 ~ ~ ~ ~ w:r fr 

~ «llcbl'1"1 m1lT I ~&TU~ 

~ TTit ~ q?[ ~ ~ >lffi <Sll'llcbdl ~ ~ 

Cif@T ~ ~ ~ ~ l{cfilcfj{OI 1:l'?f ~ 

~~ 15 ~~ ~~~med"~ 

~I 

(illiifiqj(q « 3Nffl I 

l!l"lcfJql(rl fr i3{it&n ~ Ziffifr % I Ft~ ~ 
mcd"M ~m~fr ~ffi ~ ~ ~ 
~~T mwr cf5=t I ~ Tulcbllldcbdl ~ 

~~1~l--fRM%m q"11-11cbar c6)" 15 ~ 

if~ 0-11,q1w1 ~ mffi % ~ l!llcfJql(rl 

~ ~ ~ mm % I ~ ~lcbllldcbdl 

1!1°lcfJql(rl ~ ~~T ~ ~ ~ cfj"{"i:1l "i:1T 

l!l"lcfJql(rl ~ if ~ 1Timf m- I ~ 

qrfuJ~~•m1TT"i:l"m~~~ 
i3lTt[G] ii ~lcbllldcbdl ~ ~ mR ~ q)cR 

~ ~ u~fr fr ~ m 20 w:rir (;it 1ft cfi1--f 

"ITT) fr ~ ~ m1ll I ~ ffi1" ffi ir 
1Timf m1"T ~ I ~lcbllldcbdl c.fll" i3lcf1t fr 
~ ~m q?[ ~ ffi ~ ~ q"11-11cbar 

~ ~ ~ "i:l"m q"11-11cbar ~ 15 ~ ~ 

~ i3UcbT 1l1ffi cR l!l"lcfJql(rl ~ ~ cpf,,T 

m7TT I ~ ~lcbllldcbdl ~ ~ ~ ~ 

~ m ~ cbT cb1l1f.q11'"ITT m ~ 1 

~i:fil~: 
~ qll-llcbdl ~ l:fIB ~ ~ 

~ ~i3TT ~ ~~wr e11sp1RI fr~ 
~ WJir "fl"ITT ~ cf cbllf!>IOll1!1"1 cbT m1°T 
0-ITq~"llq) % I ~ l!llcfJql(rl (0il~9f1~1) fr 
~ ~ tjt ~~ ~ ~ 

~«-ll~Cil ~ m~ ~ ~ I ~ 1ft ~ 
~~~RtrcRUcflifMr.filfr~r.nr{UT 
i3i)-~ if q"11-!lcb<:1T ~ M ~fr~ 
~~MWoR~~i3nitm~ 

~ 4l•U4laf ~ 
llm'~~ 

~ ~F-fill@ 

~if t J~IB 
""1sP1RI ~ ~ 

tm-mt~ 
cf 4ip.hf 011(!1') qiJ 

iRJ ~~~ t I 



qlSJ 2009-10 it 

~ 16064 

~~qi't~ 

~ ffi wtit ~ 
~~ 

~Jl.lf.:p_.1 ~ 
~ 8967 

~ 56% cf~ 

fi 7097 ~ 

44% fR ~ 
~Jl.!Rlf1 ~ 
~~~I 

q"1l-lli:bdf ~ ~ ~ ~m '3lITTli:bm 
~ l:fIB '1lT "Wt I 

(iflet;q1#i 4ft ~ I 
qisf 2009-10 if~ 16064 ~ cf5l' ~ 

fc6m m ~ -?I- ~ ~ i:bR1f.-lq1· -?I
~ 8967 ffl' 56% ~~ fi' 7097 ffl' 
44% in:~ i:bR1f.iq1· -?I-~~ I 12 

~~- 31.03.2001 2009:(10~ 

~~~ ~~~ 
" " 8967 \J'IP=Flqll=!I 557 

~~~ 838 7097 

~ 1395 16064 

itil, ~)et;qj{ij ;ti' -3q~fd : 

~ <:111i:bq1(rl q)f~~ q"11-11ctia a.h£lq1 ca 
~ "i:bT ~ ~ ~ ~m 
~ ~ ~ if i3lR cfWr ~0TT cf5l' 

"i:bl-1" ~ i I ~ ~ l-1$i:cl'{Uf i '3fR 

~~~~rtl-~~~-?1-~~i 
'3fR m~ m ~ ~ if fcrsam cf5l' ~ 

,3TicfITT ~ ~ i I ~ <!lli:bql(rl rt!
~ ~ ~0TT '3fR q"1l-li:bdf ~ -?l

WlR Ff1Sof '3fR fcrsam ~~if (-lt;F!-ldl ca 
i I i:bW 'lfr cl!P.R'Pld ~~ m ~ 

~ ~ ~ i:bl,Uis!H rt!-~ 
~ q1R,=ifftq .. 'j ~ ~~ ir ~ ~ @ij

<:11"1i:bql(rl ff~ en""{ ~Ti:b"ffi i I ~I i:bl,Uisll( 

rt!-~~ if ~ll#ll-1, 64l4-tPld ~ 

"i:bT ~ ~ ~ ~, ~ mllR ~ 

~~ i I ~ @ij- i:bW m ~ rtl
'3Ticf~<li:b"ffi ~ i ~ ~ mi fc6m qqfu;r rtl
m ~ ~ i I ~ ~ <:112li:bql(rl ~ l:fIB 

~-?!-~ ~ ~ ~ ~ cf5l' fc6m 

;:jfAT '3lq~~ %1 ~ ~ ~ ~ ~ 

<:111i:bq1(rl ~ "cbT fcffiITT ~ mm ir ~0TT i 1 

(<:11li:bql<:111· ~ 2009-10 ir 1745 'IWW!T ~fcfflR 
fcrl~ffc6mi~m~-?l-1519o~"i:bf 

f.-lqc1<1 fc6m i I ~ ~ if -?I- 6 

T:ili:bllk11 cf5l' ~ @m Tim i I '3lR i3Tio 

~~IB cf5l' ~ M Tim i I ~ rt!- ~ 
~ "i:bT ~ ~ -w.oR i I 

¥1 ~~ 31-3-2010 
~q ~~ ~~ 
9524 8636 888 

7935 6554 1381 

17459 15190 22269 

Bd1isr:iF1i:b i3W ~ ~ m <:111i:bq1(rl -?i

~ M '1lT W-fifil i I ~ <:11"1i:bql(rl ~ ~ 

%, ~' '9:,R~cR, qifqq, ~' ~' 

~' ~' r.bl(rli:bdl, 0-1$1-id.lislld., ~, 

~'3fRte:(lislld. I <!lli:bql(rl, ~rt!-~ 
m ~ ~ if ~ ~i"ifi:l<.11-1 ~ ~ m 

~~~~~~~q)f~ 

~ i I it ~ ~ ~ ~ ~ ~ ~ 
<:111i:bq1(rl roi:nift~r ~ i ~m ~ ~ ~ ~ 

~ i3PR ~mm~~ cf5l' ~ 

'lfrR(rl<:lld i I 

(fdet;q1(ifl ;ti'~~ 3in: 3W-l~ll¥dll? I 

~ Rif.-l<.111-1i:b ~ ~ m if ~ ~ i mi 
~ <!lli:bql(rl ~ '3fR ~~ ~ ~ I ~ 

<:111i:bq l(rl cf5l' '3fR ~ m if ~ "Blfli" (rl"lT 

W-fifil i I ~ ~ i mi ~ -?I" ~ 

~ cnl ~(rl $-11 ~ if ~ <:111 i:fjq l(rl rt!-~ 
~mfril~cf~~ 
if fl ~(rl$-I I~ if ~ "ITTffi %, ~ fl 
<!lli:bql(rl i:blllf(rlll if ~ ~ i ~ 
<:11"1i:bql(rl ~ ~ i:blllf(rlll i I 



~~~~: 
~lcf591(rl ~ "9TTT ~ B+qm ~ cn1l -3lR c6T 

~ ~ ~ % ~ ~lcf591(rl ~ ~ ~ 

ctr~ if ~'3TT C-01 ~ ~ ~@ir 

~~lll~~ ~~ctr7Tt% 
\l'IPl(e;cf5dl ~mil"~ ITT ctr~ il" 
~~~~"9TTT%~ ~ 

~ lf1lWtT if ~ ~ ~lcf591(rl ctr 
~~l=fflil"\l'l"Ffctr~~% I 
~ ~lcf59 l(rl ~ "9TTT -3lR cn#r ~ if ~ 
tj&rr 1);m ~ ctr "ITTffi % ~ ~ 
mu~ !.l1Mll4 qRifr ~ ~ ~ 

!.l"11-f1.q4 if ~ w:rT ~ % I ~ ~ ~ 
eycrr, ~tl#l4 ~ qWf ~m ~ i3lIB % 
~ ~ ~m \l'llll(e;cf5dl ~ m ij-~ 

~ ~ ~ c6T ~«l41(rl 'fm r.fK 

i:JIB % I ~ ~ il" ~ % ~ 'l:JTf;TT I 

~ ci5q.fl.1,j'j ~ 91~B"llll ~ if q,=mfi- % 
~ ~~T ~ ~ ~ 'ftt 1:JIB % 
I~ mlftur ~ ~ ~~ C-01 ~ 

c6T ~ ~ 'ftt ~ I -3IB: ~lcf591(rl ITT~ 
~ ~"'1cf591(rl cf51l!r(rlll if~ ~m ~ 

~ f.:r:rcft ~ ~ '3lR cn#r @1TT ctr tj&rr ~ 

cn1li I ~~m~~~~~ 

~ 'ftt % m ~ ~ ~ 'ftt "ITTITT % 
m ~ ~lcf591(rl m ~ ~ ~ RcITTUJ 
twr if '1fT ~ % I ~ RcITTUJ -€@~ "9TTT 

~ f.:r:rcft m ~ c6T ~ 'fm % I 
#rfcA~~ ~~~~q@"~ 
% i3fR "4T4"(rlT 'l' ~ ~ ~ ~ !idlf¾cf5 

~ ~ ~ ~>lcf591(rl ~ "9TTT 'lhf ~ % I 

~~T if 12 ~"'lcf591~1· ~ ~ fu c6T -3ll=RT 

~~ %1 ~I cfj.qf.i.q1 eycrr ~ AcfcR if 
i3ITT-fcof~m: -m 4ii41'11 r.fK ~ ~ 

m iW=Rt \l'ltllc!~ltl ~ ffl ctrffll~T~% I 
~"'lcf591(rl ~~~~ITT~~ 

~tr~~~% I 

~-3lR~~~~~~~lcf591(rl~ 

~ M qg %1 ~' ~R.q1011, ~41tj(rl ~~T, 

~ cf)l~llffi ~ ~ ~ ~ tj4Jlli1, ~ if 
~lcf591(rl c6T ~ ~ 19 ~ ~ M %1 cfflT 
~ ctr ~ ~ ~ 4~~'1\l'l{ ~ 
4<?11(rlll ~ ~ ~ ~"'lcf591(rl ~ ~ ~ ~ 

~ 01RIRcrn "WllR W"9T m I ~ ~ ~ 
~ ~ ~lcf591(rl ~ "9TTT ,ji@Rc!d 1l'IW % I 

~ tr 0l~4c!.lcllc!. if ~ .fr ~ ~ 
~lcf591(rl c6T ~ M % I ~ m&TT ~ 
~n~ ~ ~ ~ ftjf.i.q14cf5 i3fR ~ 
mfucITTUTij-~~~~cfif~~% I 

~cll Rri~c:1fl %~~~~rnrr~ 
m~ ~ "B'lfr ~ ~ ~lcf591(rl ~~cf 

lf1lWIT C-01 tf(rl$ll~ if iW=RT 4~~({0T ~ 

'31GJcfi=t~~~ttlRlfRt~m 
~~T~I 

~~~~ 

vW 1~4-id I ~ ~'q"[q 

~~~~ 

~~~ 

$ffi'11&1 ~ ~ 

l:f@tl~~ 

~~t~ 

~I~ 
. ".__ . .,~ efiq.p:11 ~"1"11 

q1wi~"i~i ~ ii 
~ t ~ 
~~T~ 

~~ll"G~ 

l:f@ t 



statistics-non-life insurance

irda journal december| 2011 46

GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

Fire Marine
Marine
Cargo

Marine
Hull

EngineeringSI.
No.

Insurer Motor

Compiled on the basis of data submitted by the Insurance companies

1 Royal Sundaram 30.15 11.70 11.70 0.00 19.04 475.82

2 TATA-AIG 144.47 98.09 98.09 0.00 35.51 336.72

3 Reliance 65.52 26.23 25.68 0.56 52.17 570.28

4 IFFCO Tokio 146.89 70.51 52.15 18.36 31.54 493.04

5 ICICI Lombard 230.14 110.35 72.13 38.21 96.99 917.10

6 Bajaj Allianz 160.63 45.41 44.89 0.51 58.97 920.52

7 HDFC ERGO 164.91 34.37 22.29 12.09 40.28 284.63

8 Cholamandalam 40.78 23.98 23.98 0.00 12.48 424.14

9 Future Generali 57.04 20.55 20.55 0.00 13.53 247.11

10 Universal Sompo 37.13 4.95 4.95 0.00 4.51 89.36

11 Shriram 3.92 1.07 1.07 0.00 1.63 512.43

12 Bharti Axa 28.64 10.31 10.31 0.00 6.30 246.14

13 Raheja QBE 1.13 0.01 0.01 0.00 0.10 0.15

14 SBI 61.70 0.54 0.54 0.00 3.48 5.33

15 L&T 7.99 2.69 2.69 0.00 4.74 35.36

16 New India 671.31 278.36 139.79 138.57 191.78 1,371.96

17 National 380.33 164.88 92.38 72.50 135.27 1,648.89

18 United India 497.08 289.39 173.67 115.72 245.74 1,289.39

19 Oriental 463.82 262.07 140.31 121.76 148.59 1,004.15

20 AIC of India

Grand Total 3,193.56 1,455.45 937.17 518.28 1,102.64 10,872.52

SPECIALISED INSTITUTIONS

21 ECGC

22 Star Health & Allied Insurance

23 Apollo MUNICH

24 Max BUPA

Previous year 29.90 12.86 12.86 0.00 17.14 351.84

Previous year 130.51 78.47 78.47 0.00 26.39 166.96

Previous year 60.79 18.60 13.71 4.89 21.16 464.51

Previous year 150.02 73.25 45.80 27.45 31.82 423.88

Previous year 197.83 81.59 55.85 25.73 81.59 702.87

Previous year 144.50 41.41 38.23 3.18 49.06 818.84

Previous year 114.79 18.90 13.05 5.85 27.54 178.07

Previous year 35.45 21.42 21.41 0.01 11.85 281.98

Previous year 42.30 16.38 16.38 0.00 12.03 144.83

Previous year 24.42 2.77 2.77 0.00 3.08 85.96

Previous year 1.57 0.12 0.12 0.00 0.87 313.46

Previous year 24.03 6.46 6.46 0.00 6.55 180.24

Previous year 0.78 0.02 0.02 0.00 0.03 0.08

Previous year 1.24 0.00 0.00 0.00 0.00 0.00

Previous year 633.71 267.90 131.87 136.03 145.61 1,055.93

Previous year 310.04 122.82 79.67 43.15 98.67 1,281.90

Previous year 431.19 241.86 144.27 97.59 190.61 969.78

Previous year 400.01 235.36 112.04 123.31 145.68 841.54

Previous year

Previous year 2,733.07 1,240.18 772.98 467.20 869.70 8,262.68

Previous year

Previous year

Previous year

Previous year

,_ -

■ 
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Grand Total

FOR THE PERIOD APRIL - SEPTEMBER, 2011 (PROVISIONAL & UNAUDITED)

( in Crores)M

Motor OD Motor TP Health Aviation Liability Personal
Accident

All Others

354.76 121.05 133.71 0.00 5.42 18.41 18.49 712.73

286.78 49.94 65.67 0.00 89.15 66.10 18.52 854.22

355.56 214.71 127.09 1.46 12.76 14.72 24.03 894.27

323.71 169.33 94.55 11.66 26.95 14.43 118.12 1,007.69

645.16 271.94 768.24 68.36 67.31 69.24 194.80 2,522.52

667.98 252.54 216.24 11.55 73.99 27.29 93.02 1,607.61

185.37 99.27 209.85 11.23 55.44 85.69 17.12 903.52

260.42 163.72 118.87 0.00 8.40 22.62 13.37 664.65

161.70 85.41 67.46 0.00 11.66 26.31 16.11 459.77

71.06 18.30 18.45 0.00 1.63 3.29 22.95 182.26

222.68 289.75 0.00 0.00 0.27 0.39 1.93 521.65

180.12 66.01 76.52 0.00 2.21 12.55 4.00 386.67

0.09 0.07 0.00 0.00 6.59 0.15 1.61 9.75

4.53 0.80 2.16 9.83 0.00 5.66 5.22 93.92

23.22 12.14 2.03 0.00 2.14 1.68 3.99 60.60

713.40 658.57 1,304.43 58.93 118.10 82.14 285.50 4,362.51

856.95 791.93 969.46 21.26 46.38 70.99 233.01 3,670.45

623.69 665.70 1,096.37 3.91 48.43 63.71 366.35 3,900.37

484.27 519.88 659.53 37.63 60.35 94.34 337.95 3,068.42

1,459.43 1,459.43

6,421.46 4,451.06 6,721.53 235.80 637.18 690.23 3,695.91 28,604.82

454.64 454.64

596.85 6.41 2.25 605.51

147.41 4.11 3.50 155.02

46.64 0.00 0.00 46.64

276.58 75.26 84.54 0.00 4.72 18.73 17.97 537.68

142.41 24.55 64.61 0.00 72.33 66.14 10.93 616.34

315.28 149.23 128.53 43.68 12.42 28.70 21.62 800.02

293.24 130.64 81.19 24.21 39.28 13.47 60.18 897.30

509.66 193.21 751.97 37.95 63.22 50.73 157.81 2,125.56

613.57 205.27 167.37 12.51 61.34 26.83 97.86 1,419.72

129.10 48.98 154.41 24.62 46.28 57.27 6.94 628.82

195.98 86.00 85.88 0.00 6.67 16.97 14.92 475.15

104.26 40.57 51.01 0.00 6.48 16.43 10.50 299.94

66.14 19.82 11.78 0.00 0.73 2.31 16.10 147.15

163.25 150.21 0.00 0.00 0.26 0.45 0.19 316.93

139.43 40.81 27.30 0.00 1.10 9.58 2.11 257.37

0.07 0.02 0.00 0.00 2.97 0.19 0.02 4.10

0.00 0.00 0.00 1.48 0.00 4.45 0.10 7.26

608.76 447.17 1,112.69 32.39 82.75 62.50 241.42 3,634.89

712.08 569.82 733.39 13.91 34.68 60.32 187.92 2,843.64

522.42 447.36 825.81 3.36 43.56 57.91 284.73 3,048.81

458.54 383.00 596.37 33.04 53.54 73.20 259.56 2,638.29

952.75 952.75

5,250.76 3,011.92 5,540.34 227.16 532.33 575.06 2,764.00 22,744.51

415.19 415.19

81.87 2.65 2.96 87.48

8.25 0.00 0.00 8.25

■ 



Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UPTO THE MONTH OF OCTOBER, 2011

INSURER
OCTOBER APRIL-OCTOBER

2011-12 2010-11* 2010-11*2011-12

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
* Figures revised by insurance companies

( in Crores)M

statistics-non-life insurance
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Royal Sundaram 128.15 102.47 840.87 640.16 31.35

Tata-AIG 132.39 89.92 986.61 706.26 39.70

Reliance General 122.68 150.01 1016.95 950.02 7.04

IFFCO-Tokio 139.04 155.16 1146.73 1052.46 8.96

ICICI-lombard 432.14 418.08 2954.66 2543.64 16.16

Bajaj Allianz 267.90 233.68 1875.51 1653.40 13.43

HDFC ERGO General 139.60 111.40 1043.12 740.22 40.92

Cholamandalam 117.80 88.69 782.44 563.84 38.77

Future Generali 68.27 49.18 528.03 349.12 51.25

Universal Sompo 26.15 20.33 208.41 167.48 24.44

Shriram General 112.11 68.55 633.76 385.48 64.41

Bharti AXA General 73.30 39.26 459.45 296.63 54.89

Raheja QBE 2.05 0.56 11.80 4.66 153.35

SBI General 23.10 3.16 117.02 10.43 1022.39

L&T General 12.61 0.00 73.21 0.00

Star Health & Allied Insurance 163.24 199.10 768.75 780.95 -1.56

Apollo MUNICH 35.21 15.73 190.23 103.21 84.31

Max BUPA 6.48 2.41 53.12 10.60 401.17

New India 611.57 553.78 4974.08 4188.67 18.75

National 583.27 482.61 4253.71 3326.03 27.89

United India 616.76 488.62 4517.13 3537.43 27.70

Oriental 450.96 429.44 3519.38 3067.73 14.72

ECGC 73.12 71.63 527.76 486.83 8.41

AIC 105.16 182.56 1564.59 1135.32 37.81

PRIVATE TOTAL 2002.22 1747.68 13690.67 10958.55 24.93

PUBLIC TOTAL 2440.84 2208.64 19356.65 15742.00 22.96

GRAND TOTAL 4443.06 3956.33 33047.32 26700.56 23.77
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

50

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

1571.06 16062.62 31734 200850 23.02 1612.34 34567564.00 238375834.00

1548.04 14450.28 29341 180437 372.41 2197.52 32477682.00 212734929.00

607.03 4489.50 16156 84744 56.54 666.31 7676292.00 52974459.00

550.49 3823.18 13813 84706 124.91 540.53 11019492.00 81729943.00

7.76 51.07 4 63 -43.13 -267.09 142085.00 1293881.00

50.90 318.16 13 194 15.41 -7.58 26377.00 2293312.00

614.79 4540.57 16160 84807 13.41 399.23 7818377.00 54268340.00

601.38 4141.34 13826 84900 140.32 532.95 11045869.00 84023255.00

189.72 1155.26 32 181 55.79 -96.08 7632682.00 19185351.00

133.93 1251.34 41 153 -442.13 -630.29 2018774.00 20904931.00

885.01 5896.65 1424 8390 69.62 991.01 14431804.00 82022836.00

815.39 4905.64 1238 8144 -39.33 -73.43 16495397.00 95434887.00

11684.82 66797.98 321472 1987805 1099.78 5440.81 859274.00 4894009.00

10585.04 61357.17 314968 1958150 2830.84 13089.96 759369.00 4511101.00

4390.10 25254.12 323372 2001638 1194.70 4727.38

3195.40 20526.74 325134 1993812 392.06 1681.84

16074.92 92052.10 323372 2001638 2294.48 10168.19 859274.00 4894009.00

13780.45 81883.91 325134 1993812 3222.90 14771.80 759369.00 4511101.00

252.70 1564.41 1797 11280 41.44 346.71 44836.00 271561.00

211.26 1217.71 1561 10267 77.75 328.62 30722.00 168552.00

3.88 38.47 12 132 -0.49 3.75 11045.00 262369.00

4.37 34.71 7 80 -0.10 1.12 9200.00 89899.00

133.50 923.69 38 333 83.52 242.97 37878.00 420104.00

49.98 680.72 29 262 -19.55 147.76 21611.00 319757.00

282.54 4872.41 258 1796 -41.98 671.30 245413.00 1660192.00

324.52 4201.11 247 1711 163.95 1657.15 214528.00 1335589.00

672.62 7398.98 2105 13541 82.49 1264.73 339172.00 2614226.00

590.13 6134.25 1844 12320 222.05 2134.65 276061.00 1913797.00

628.74 2729.45 6742 38762 193.90 46.89 2525055.00 12167983.00

434.84 2682.56 6785 47802 7.62 -320.97 1958373.00 27678000.00

2274.69 17887.88 87150 392780 13.87 4490.74 4406100.00 20076371.00

2260.82 13397.14 70935 464956 961.01 321.19 2125973.00 14908139.00

547.31 3735.84 44291 307749 50.73 395.75 266772.00 6089602.00

496.58 3340.09 42426 289690 39.80 158.33 91284.00 723553.00

2822.00 21623.72 131441 700529 64.61 4886.49 4672872.00 26165973.00

2757.40 16737.23 113361 754646 1000.82 479.52 2217257.00 15631692.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

26.78 545.26 10 101 -78.91 -677.46 258403.00 2415941.00

105.69 1222.73 20 119 -380.71 293.38 257504.00 1705468.00

1459.98 8756.82 69533 319918 99.36 193.81 23712833.00 37096982.00

1360.62 8563.01 50363 308308 226.84 813.18 1963378.00 64670810.00

24945.63 160761.43 582553 3368717 2817.76 18789.14 96818036.00 479207475.00

22127.87 141972.29 541953 3390641 4330.79 20198.31 69469664.00 529208870.00

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

51

224.34 885.38 3918 16700 0.00 0.00 0.00 0.00

202.62 1116.36 4317 24441 0.00 0.00 0.00 0.00

155.36 278.93 2029 5495 0.00 0.00 0.00 0.00

17.91 118.66 516 4134 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

155.36 278.93 2029 5495 0.00 0.00 0 0 0 0

17.91 118.66 516 4134 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

77.15 520.18 176 959 0.00 0.00 0.00 0.00

125.37 778.13 157 1359 0.00 0.00 0.00 0.00

1340.98 5818.01 3441 118965 0.00 0.00 0.00 0.00

69.87 530.97 2260 14699 0.00 0.00 0.00 0.00

491.31 2385.64 36595 76093 0.00 0.00 0.00 0.00

1118.71 6885.51 29745 194250 0.00 0.00 0.00 0.00

1832.29 8203.65 36595 118965 0.00 0.00 0 0 0 0

1188.58 7416.47 29745 194250 0.00 0.00 0 0 0 0

23.45 212.17 194 1615 0.00 0.00 0.00 0.00

45.92 206.93 256 1747 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.87 207.13 16 2565 0.00 0.00 0.00 0.00

0.00 145.76 0 55 0.00 0.00 0.00 0.00

24.32 419.30 210 4180 0.00 0.00 0 0 0 0

45.92 352.69 256 1802 0.00 0.00 0 0 0 0

93.08 332.60 7522 28982 4.46 19.86 9767.00 44872.00

56.95 509.68 4365 17735 2.11 10.09 6810.00 34210.00

164.72 716.13 3268 13467 0.00 0.00 0.00 0.00 124256.00 636020.00

48.51 455.01 1303 10424 0.00 0.00 0.00 0.00 69955.00 475301.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

164.72 716.13 3268 13467 0.00 0.00 0 0 124256 636020

48.51 455.01 1303 10424 0.00 0.00 0 0 69955 475301

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

371.15 1884.04 13989 68482 0.00 0.00 0.00 0.00

233.44 1517.37 7104 69437 0.00 0.00 0.00 0.00

2942.41 13240.21 67707 257230 4.46 19.86 9767 44872 124256 636020

1919.30 12264.38 47763 323582 2.11 10.09 6810 34210 69955 475301

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

52

139.80 2863.55 1430 8167 139.80 2723.75 390942.08 5950088.84

163.66 2403.17 2238 7939 163.66 2239.51 12808859.51 51217470.48

16.06 1031.47 242 1157 16.06 1015.40 92112.94 2001836.26

105.50 645.67 261 1109 105.50 540.16 4834726.27 19433951.37

16.06 1031.47 242 1157 16.06 1015.40 92112.94 2001836.26

105.50 645.67 261 1109 105.50 540.16 4834726.27 19433951.37

52.89 630.28 107 657 52.89 577.39 61979.62 495487.33

51.21 655.41 215 845 51.21 604.20 11826319.39 31013632.80

3334.29 18012.46 46018 263217 3334.29 14678.17 194868.34 1064336.23

2905.26 13942.88 50296 232285 2905.26 11037.61 2452362.39 8921500.28

1209.15 6601.27 46018 263217 1209.15 5392.12

869.84 4081.38 50296 232285 869.84 3211.54

4543.44 24613.72 46018 263217 4543.44 20070.29 194868.34 1064336.23

3775.11 18024.25 50296 232285 3775.11 14249.15 2452362.39 8921500.28

7.35 88 37 286 7.35 80.86 1497.15 15758

3.67 69.37 56 508 3.67 65.70 37132.33 149753.69

0.00 0 0.00 0.00

0.00 0 0.00 0.00

0.00 0 0.00 0.00

0.00 0 0.00 0.00

6.13 133 9 80 6.13 126.69 4560.06 50120

9.61 40.15 3 76 9.61 30.54 60613.84 258801.65

13.49 221.04 46 366 13.49 207.55 6057.20 65878.03

13.28 109.52 59 584 13.28 96.24 97746.17 408555.34

169.05 1254.60 856 6591 169.05 1085.56 314919.68 2946487.90

95.95 957.82 2225 8470 95.95 861.87 17247661.96 69603480.27

1266.68 7652.42 1024 9698 1266.68 6385.74 5776.79 30372.63

-471.50 2729.83 2432 9531 -471.50 3201.33 58588.66 218501.02

1266.68 7652.42 1024 9698 1266.68 6385.74 5776.79 30372.63

-471.50 2729.83 2432 9531 -471.50 3201.33 58588.66 218501.02

54.58 400.37 1275 7887 54.58 345.79 45580.37 433721.25

46.72 211.04 1789 6213 46.72 164.32 942892.54 3625393.78

6255.98 38667.45 50998 297740 6255.98 32411.47 1112237.03 12988208.48

3779.94 25736.70 59515 266976 3779.94 21956.77 50269156.89 184442485.33

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

53

12.79 61.05 1245 6664

0.22 16

0.14 0.74 2 15

0.14 0.74 2 15 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1.93 9.54 12 43

160.46 709.12 3203 15583

58.96 189.75 442 4114

81.98 339.58 0 0

11.64

242.44 1048.70 3203 15583 0.00 0.00 0 0 0 0

58.96 201.39 442 4114 0.00 0.00 0 0 0 0

0.05 2 1 9

0.23 0.23 2 2

0.28 2.13 3 11 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

35.87 183.34 61 587

33.36 87

6.94 44.17 53 389

-456.57 8.86 2 24 -190.53 0.00 -1600000.00 0.00

6.94 44.17 53 389 0.00 0.00 0 0 0 0

-456.57 8.86 2 24 -190.53 0.00 -1600000 0 0 0

9.32 43.88 1080 6406

1.54 72

309.70 1393.55 5659 29698 0.00 0.00 0 0 0 0

-397.61 245.37 444 4313 -190.53 0.00 -1600000 0 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

54

434.4 4,077.9 10,448 74,981 (64.9) 532.9 719,276 4,370,743

499.3 3,545.0 10,352 42,080 140.9 (50.7) 509,641 8,766,312

355.1 2,398.0 624 4,321 (64.2) 256.9 148,095 20,710,878

419.3 2,141.1 79 4,200 98.8 (14.8) 2,510,926 11,415,994

- - - - (1.1) - 0

- 1.1 - - (3.2) (92.4) - 104

355.1 2,398.0 624 4,321 (64.2) 255.8 148,095 20,710,878

419.3 2,142.2 79 4,200 95.6 (107.2) 2,510,926 11,416,098

- - - - - - -

- - - - - - - -

214.6 1,248.1 640 4,901 68.6 62.9 633,415 2,382,943

146.0 1,185.3 542 4,225 (20.4) (58.0) 76,474 1,593,913

4,533.0 26,042.0 62,553 372,772 1,227.6 6,444.4 272,410 1,610,408

3,305.4 19,597.6 51,050 336,108 529.3 3,376.0 244,698 1,302,612

2,849.8 16,371.7 62,772 373,853 1,399.2 7,771.3 - -

1,450.6 8,600.4 - - 545.7 3,556.4 - -

7,382.8 42,413.6 62,772 373,853 2,626.8 14,215.7 272,410 1,610,408

4,756.0 28,197.9 51,050 336,108 1,075.1 6,932.4 244,698 1,302,612

(1.9) 138.2 209 1,802 (82.9) (132.5) 44,307 45,608

81.0 270.7 11 613 48.5 33.2 11,887 40,300

180.4 702.1 224 727 158.3 306.0 99,698 173,205

22.1 396.1 66 1,710 (0.8) (26.0) 12,059 179,255

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

178.6 840.3 433 2,529 75.4 173.5 144,005 218,813

103.1 666.8 77 2,323 47.7 7.2 23,947 219,555

388.4 2,262.0 1,756 10,019 131.0 564.8 252,530 1,782,918

257.4 1,697.2 768 11,547 7.4 180.0 286,315 1,954,758

2,615.5 11,887.4 2,845 11,449 1,288.9 3,299.1 103,392 558,412

1,326.5 8,588.3 755 13,311 275.2 (489.9) 71,088 441,018

- - - - - - -

- - - - - - - -

2,615.5 11,887.4 2,845 11,449 1,288.9 3,299.1 103,392 558,412

1,326.5 8,588.3 755 13,311 275.2 (489.9) 71,088 441,018

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

278.5 1,337.2 6,323 38,204 152.3 (155.0) 268,596 2,192,123

126.2 1,492.2 3,346 46,953 (116.4) (420.4) 92,559 2,354,419

11,847.8 66,464.5 85,841 520,257 4,214.0 18,949.6 2,541,718 33,827,239

7,633.8 47,514.9 66,969 460,747 1,505.1 5,993.5 3,815,648 28,048,685
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

55

6.5 6.5 780 780

156.3 454.3 - -

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

2.4 2.4 16 16 -

34.3 96.4 - -

293.1 1,616.8 6,983 37,588 - - - -

139.6 825.1 3,184 17,412 - - - -

168.3 836.7 7,011 37,734 - - - -

59.9 312.7 3,187 17,467 - - - -

461.3 2,453.5 7,011 37,734 - - - -

199.5 1,137.9 3,187 17,467 - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

1,958.4 7,784.5 - 1,184,319 5,119,257

861.4 4,808.1 - - - - 531,078 3,026,349

- - - - - - - -

- - - - - - - -

1,958.4 7,784.5 - - - - 1,184,319 5,119,257

861.4 4,808.1 - - - - 531,078 3,026,349

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

40.7 187.2 1,753 8,884 - - -

47.2 47.2 73 151 - -

2,469.3 10,434.0 9,560 47,414 - - 1,184,319 5,119,257 - -

1,298.7 6,543.9 3,260 17,618 - - 531,078 3,026,349 - -

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

56

Name of the Insurer: Future General India Insurance Company Limited

504.36 5703.92 1775 11591 212.35 1474.27 1216695.28 6549062.51

292.02 4229.65 811 5570 -292.02 -4229.65 427439.15 2103138.80

277.59 2055.31 743 4371 123.70 417.24 413626.53 2973939.33

153.88 1638.06 4646 21933 9.87 920.06 455058.22 3028684.80

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

277.59 2055.31 743 4371 123.70 417.24 413626.53 2973939.33

153.88 1638.06 4646 21933 9.87 920.06 455058.22 3028684.80

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

217.56 1352.66 404 2634 119.69 149.51 84894.49 696221.20

97.87 1203.14 242 1532 9.86 589.79 19559.34 459851.70

2999.13 16169.85 48023 270297 1171.22 5744.18 281781.73 1408847.29

1827.91 10425.68 34461 230543 782.23 4030.61 168854.68 595516.63

1670.16 8541.16 265 974.29 4484.26

695.88 4056.90 34461 230543 282.30 1556.54

4669.29 24711.02 48023 270297 2145.51 10228.44 281781.73 1408847.29

2523.79 14482.58 34461 230543 1064.53 5587.15 168854.68 595516.63

110.50 620.95 509 2898 69.78 341.34 12020.71 78277.31

40.72 279.62 313 1768 20 141 4459.65 25878.22

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0 -2 0.00 0.00

64.29 544.74 89 608 -19.38 176.48 16375.65 110597.43

83.67 368.26 106 460 59 147 12609.38 77690.37

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

174.79 1165.70 598 3506 50.41 517.81 28396.36 188874.74

124.39 647.88 419 2228 78.71 285.92 17069.03 103568.59

394.53 2631.02 5666 25430 265.41 988.25 516219.63 6502976.24

129.12 1642.77 4878 20073 68.90 929.89 5060374.44 5525335.58

943.21 6162.09 1727 8578 653.71 1565.30 12850.28 66051.60

289.49 4596.78 972 5525 185.58 1684.76 4222.38 32179.70

76.73 583.59 4445 34721 3.21 79.80 6928.35 51259.43

73.52 503.78 5044 30402 73.52 503.78 7998.65 44789.37

1019.94 6745.67 6172 43299 656.92 1645.10 19778.63 117311.03

363.01 5100.57 6016 35927 259.10 2188.55 12221.03 76969.07

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

302.42 1611.25 2467 13922 130.70 561.42 304504.97 1389312.04

171.72 1049.83 1660 19447 28.36 234.25 174826.50 962589.12

7560.48 45976.54 65848 375050 3704.69 15982.05 2865897.62 19826544.37

3855.79 29994.48 53133 337253 1227.32 6505.96 6335402.38 12855654.29
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

57

10.42 387.04 193 1344

14.66 288.82 87 613

19.05 225.69 52 291

8.77 159.08 210 1773

19.05 225.69 52 291 0.00 0.00 0 0

8.77 159.08 210 1773 0.00 0.00 0 0

50.03 123.60 24 220

2.52 79.26 15 112

291.87 1,596.06 4384 26304

148.43 780.98 2907 20477

184.22 909.90

63.61 357.61 2907 6436

476.10 2,505.96 4384 26304 0.00 0.00 0 0

212.04 1,138.59 5814 26913 0.00 0.00 0 0

6.26 64.11 25 157

33.00 54

10.20 19.18 1 9

21.00 27.78 21 72

16.46 83.30 26 166 0.00 0.00 0 0

21.00 60.78 21 126 0.00 0.00 0 0

4.41 72.63 268 1641 0.00 33.02 215000

1.70 32.14 98 738 0.00 5.20 0 95367

4.23 113.96 107 470 176 5171

0.51 70.07 41 267

2.87 26.46 196 1636

3.63 13.64 196 780

7.10 140.42 303 2106 0.00 0.00 0 0 176 5171

4.14 83.71 237 1047 0.00 0.00 0 0 0 0

48.11 220.05 1128 5721

19.93 206.00 564 13932

631.68 3758.69 6378 37793 0.00 33.02 0 215000 176 5171

284.76 2048.38 7046 45254 0.00 5.20 0 95367 0 0

i 
~ .. 

■ 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited

58

1,161.28 16,490.53 3,932 23,296 523.16 5,011.68 1,675,510 35,254,764

638.12 11,478.85 2,601 16,044 (29.01) 5,345.44 1,846,968 23,226,504

190.09 2,228.51 185 1,102 128.06 923.59 621,337 8,926,916

62.02 1,304.92 132 889 27.86 764.41 165,703 4,349,747

459.20 1,208.60 36 237 298.40 623.43 34,105 178,334

160.81 585.17 33 223 146.70 124.44 37,679 146,669

649.29 3,437.11 221 1,339 426.46 1,547.03 655,443 9,105,250

222.83 1,890.09 165 1,112 174.56 888.85 203,382 4,496,415

98.28 1,122.79 4 22 (368.15) (1,339.19) 111,358 1,507,210

466.42 2,461.98 2 17 356.42 2,048.94 15,572 1,221,369

485.98 4,028.39 310 1,991 129.66 1,274.63 (414,260) 2,069,156

356.32 2,753.77 219 1,353 165.19 1,521.71 168,592 2,901,237

3,408.84 18,536.85 48,106 272,572 1,122.27 5,626.95 228,177 1,243,434

2,286.57 12,909.90 35,664 202,290 689.26 5,058.19 140,446 856,579

1,852.63 9,926.65 85,025 486,137 999.38 5,029.06

853.25 4,897.59 48,645 267,704 186.92 1,103.54

5,261.47 28,463.50 85,025 486,137 2,121.65 10,656.01 228,177 1,243,434

3,139.82 17,807.48 48,645 267,704 876.18 6,161.73 140,446 856,579

48.94 265.05 59 322 28.10 124.85 51,962 305,873

20.84 140.20 26 206 19.73 56.00 25,831 137,996

12.96 159.00 14 129 (26.72) 21.55 (409,611) (332,941)

39.69 137.46 6 89 34.75 86.74 7,835 63,433

0.39 168.51 1 19 (14.70) 30.77 480 16,913

15.09 137.74 3 19 15.09 122.95 1,580 40,516

813.44 4,951.12 109 650 28.97 738.55 1,584,750 2,656,142

784.47 4,212.57 88 492 (28.78) 520.81 131,668 881,213

875.73 5,543.68 183 1,120 15.65 915.71 1,227,581 2,645,986

860.09 4,627.97 123 806 40.79 786.51 166,914 1,123,158

1,632.60 8,568.79 88,243 522,138 672.41 2,841.65 514,421 9,146,582

960.19 5,727.14 85,696 394,046 286.68 3,859.31 211,259 906,499

2,495.55 20,180.54 32,996 206,315 956.99 5,176.36 101,347 745,196

1,538.56 15,004.18 22,970 142,831 863.79 2,949.76 64,538 534,556

138.95 804.69 618 3,850 75.28 367.55 297,685 7,302,800

63.67 437.13 480 3,385 14.92 122.75 30,042 5,990,135

2,634.50 20,985.23 33,614 210,165 1,032.27 5,543.92 399,032 8,047,995

1,602.23 15,441.31 23,450 146,216 878.71 3,072.52 94,580 6,524,691

- - - - -

- - - - - - - -

- - - - -

- - - - - - - -

314.91 1,711.85 128 832 98.68 1,018.20 270,808 2,090,847

216.23 693.65 1,751 10,142 (266.93) (2,916.71) 160,410 590,500

13,114.03 90,351.87 211,660 1,247,040 4,651.79 27,469.63 4,668,069 71,111,225

8,462.25 62,882.24 162,652 837,440 2,482.60 20,768.29 3,008,122 41,846,952

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

59

39.27 692.29 204 1,213 - -

(1.65) 679.38 194 1,116 - - - -

6.04 68.31 22 114 - -

3.04 81.22 - 65 - - - -

7.43 7.94 - 1 - - -

0.15 0.15 21 21 - - - -

13.47 76.25 22 115 - - - - - -

3.19 81.37 21 86 - - - - - -

- - - - - -

- - - - - - - -

58.22 197.68 37 224 - -

30.16 134.40 38 176 - - - -

297.31 1,823.08 4,288 27,209 - -

217.32 1,127.00 3,918 19,714 - - - -

257.96 1,319.19 11,099 64,513 - -

112.39 594.68 5,873 31,761 - - - -

555.28 3,142.27 11,099 64,513 - - - - - -

329.72 1,721.69 5,873 31,761 - - - - - -

0.11 8.11 1 17 - -

0.06 10.28 1 18 - - - -

0.42 0.42 1 1 - -

35.70 35.84 1 2 - - - -

- - - - - -

- 3.26 - - - - - -

27.40 100.35 3 18 - -

181.28 220.93 11 22 - - - -

27.94 108.88 5 36 - - - - - -

217.04 270.31 13 42 - - - - - -

114.27 669.07 6,963 46,794 - 62.29 - 130,833

65.03 456.43 12,414 41,955 - - - -

49.88 1,385.63 1,566 10,804 - 7.81 - 5,683 54,579 666,856

68.17 2,526.39 1,212 7,097 42.25 58.13 43,711 60,338 46,429 543,630

1.57 14.93 8 104 - - - - 11,776 77,239

1.19 6.90 13 82 - - - - 11,970 112,583

51.46 1,400.55 1,574 10,908 - 7.81 - 5,683 66,355 744,095

69.36 2,533.29 1,225 7,179 42.25 58.13 43,711 60,338 58,399 656,213

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

1,087.55 1,267.14 5 38 - -

4.39 28.67 474 2,677 - - - -

1,947.45 7,554.14 19,909 123,841 - 70.10 - 136,516 66,355 744,095

717.23 5,905.54 20,252 84,992 42.25 58.13 43,711 60,338 58,399 656,213

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

60

803.19 23,013.60 1,846 12,544 (128.74) 3,230.21 2,760,010 38,264,767

931.94 19,783.39 2,229 12,524 302.64 318.30 2,190,153 33,488,657

675.81 7,213.38 991 6,650 144.78 1,628.08 3,218,567 28,747,574

531.04 5,585.30 813 4,770 137.12 850.05 2,023,804 21,874,831

1,135.21 3,821.21 11 79 763.38 1,248.00 119,449 742,554

371.84 2,573.21 7 315 (9.99) (730.43) 12,186 1,705,171

1811.03 11034.59 1,002 6,729 908.15 2876.08 3338016.20 29490128.17

902.88 8158.52 820 5,085 127.13 119.62 2035990.57 23580001.85

492.31 6,835.96 18 100 87.80 3,040.57 715,029 2,724,387

404.51 3,795.38 11 90 (266.83) 103.70 -311,216 10,841,097

1,564.16 9,698.57 603 3,749 599.22 1,539.29 692,491 5,715,801

964.94 8,159.28 510 3,236 (142.06) (1,025.42) 287,318 6,737,022

10,926.06 64,516.12 396,886 2,376,403 2,058.28 13,550.40 1,381,651 8,516,441

8,867.78 50,965.72 313,605 1,807,197 1,505.10 8,229.20 1,173,686 6,634,931

4,887.10 27,194.11 403,659 2,417,010 1,643.40 7,872.63

3,243.70 19,321.48 320,843 1,864,992 62.55 175.39

15813.16 91710.23 403,659 2,417,010 3701.68 21423.03 1381651.15 8516441.07

12111.48 70287.20 320,843 1,864,992 1567.65 8404.59 1173685.61 6634931.10

244.88 1,370.09 604 3,596 100.63 502.00 34,762 197,715

144.25 868.10 446 2,744 55.24 310.08 23,160 125,898

2.98 31.48 8 77 0.79 (9.94) 5,000 44,199

2.18 41.42 7 84 (1.63) 3.89 4,100 13,602

1.12 148.69 1 33 (39.54) (9.32) 235 33,250

40.66 158.01 5 36 37.91 10.59 5,395 31,142

863.97 5,180.95 197 1,024 (408.30) (73.06) 2,535,400 3,728,524

1,272.28 5,254.01 132 908 (107.94) 270.56 347,293 974,139

1112.94 6731.22 810 4,730 -346.43 409.68 2575397.43 4003686.96

1459.37 6321.54 590 3,772 -16.42 595.12 379947.93 1144781.12

1,074.05 6,924.30 65,265 272,467 479.69 1,851.42 1,481,162 17,959,035

594.36 5,072.88 24,768 128,504 (11.61) 76.77 1,176,881 12,294,924

11,169.43 72,919.45 28,194 177,839 (397.80) 1,569.05 439,311 3,284,288

11,567.23 71,350.40 23,818 140,579 5,520.50 33,546.68 676,059 6,125,552

515.97 3,904.29 38,603 271,671 (57.55) 57.69 1,139,904 7,304,012

573.52 3,846.61 39,187 246,721 56.08 239.92 956,914.50 6,346,589

11685.40 76823.75 66,797 449,510 -455.35 1626.74 1579214.59 10588300.45

12140.75 75197.01 63,005 387,300 5576.59 33786.61 1632973.48 12472141.47

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

123.10 790.28 7 22 (211.11) (406.00) 10,286 24,690

334.22 1,196.28 6 26 110.15 (260.10) 7,510 32,694

5,181.57 18,689.75 6,479 37,693 (2,030.10) 4,104.83 714,967 4,793,191

7,211.67 14,584.92 11,901 61,787 6,168.74 9,267.33 1,209,612 16,253,001

39660.92 252252.26 546,486 3,204,554 2604.81 39695.85 15248222.85 122080427.61

37056.11 212556.40 424,683 2,467,316 13415.98 51386.53 9782856.07 123479250.41
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 - - 0.00 0.00 0 0 0 0

0.00 0.00 - - 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

(0.00) 0.84 1 13 - 0.00 - -

0.42 4.74 3 33 0.00 0.00 - -

1056.95 6,301.37 - - - 0.00 - -

866.17 5,275.71 - - 0.00 0.00 - -

817.37 4,553.41 28,659 167,211 - 0.00 - -

492.40 3,126.22 26,173 163,678 0.00 0.00 - -

1874.32 10854.78 28,659 167,211 0.00 0.00 0 0 0 0

1358.57 8401.93 26,173 163,678 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 121.62 - - - 0.00 - -

0.00 781.18 - - 0.00 0.00 - -

0.00 121.62 - - 0.00 0.00 0 0 0 0

0.00 781.18 - - 0.00 0.00 0 0 0 0

0.00 0.00 - - - 5.30 - 58,502

0.00 0.00 - - 0.00 0.00 - -

3721.08 20,614.91 281 1,643 73.50 279.01 39,495 128,461 2,126,403 11,022,392

4,598.89 23,970.40 650 2,472 155.71 510.11 48,547 177,619 1,632,484 10,007,741

9.97 54.00 221 1,297 - 0.00 - - 38,603 271,671

10.10 120.58 327 2,962 0.00 0.00 - - 39,187 246,721

3731.04 20668.92 502 2,940 73.50 279.01 39495 128461 2165006 11294063

4609.00 24090.98 977 5,434 155.71 510.11 48547 177619 1671671 10254462

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

3,338 9,309 426 1,106 - - - -

8 30 66 416 - - - -

8943.20 40955.00 29,588 171,270 73.50 284.32 39495 186963 2165006 11294063

5976.19 33308.85 27,219 169,561 155.71 510.11 48547 177619 1671671 10254462

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited

62

1012.89 14689.04 7909 41332 -693.17 14689.04 2040090.11 16429727.29

1070.35 15001.75 7735 45102 -395.12 1070.35 5662094.22 79358227.10

764.40 5215.04 1115 5182 151.28 5215.04 1261948.13 8122051.52

711.68 4579.61 1057 5864 135.83 711.68 5164443.98 33233013.13

79.33 1836.17 31 183 -1.85 1836.17 1033333.85 20510863.45

285.38 2745.48 24 190 -338.85 285.38 1851862.97 17815626.60

843.73 7051.21 1146 5365 149.43 7051.21 2295281.98 28632914.97

997.06 7325.09 1081 6054 -203.02 997.06 7016306.95 51048639.73

187.53 1165.53 58 204 -10.32 1165.53 2447477.73 7870729.54

241.45 2421.46 24 170 -15.93 241.45 1596216.41 16008286.23

466.55 3153.76 499 2557 133.81 3153.76 34391.89 247016.84

519.80 3182.36 421 2786 142.63 519.80 42917.72 262753.78

5469.99 32370.65 277375 1756202 8.98 32370.65 32417524.55 194566264.27

5178.65 29324.34 286013 1701382 149.52 5178.65 210741.80 1193335.88

2852.11 16933.23 1543 21059 132.26 16933.23

2270.59 13063.65 816 26221 83.70 2270.59

8322.10 49303.88 277375 1756202 141.24 49303.88 32417524.55 194566264.27

7449.24 42387.99 286013 1701382 233.22 7449.24 210741.80 1193335.88

121.81 700.62 1065 5628 35.50 700.62 79460.41 419185.97

110.20 592.23 896 4792 -3.75 110.20 6870.12 36922.69

64.68 490.64 16 94 27.90 490.64 14832.43 111455.41

88.04 545.08 5 99 -10.14 88.04 418673.69 2591985.79

10.22 87.07 14 85 -0.33 87.07 4891.97 40537.31

3.80 131.40 11 81 -7.31 3.80 2058.48 71233.63

217.76 1417.03 235 1389 174.09 1417.03 21429.93 574853.04

189.92 2659.07 250 1614 152.12 189.92 183695.96 2571921.27

414.48 2695.36 1330 7196 237.16 2695.36 120614.74 1146031.72

391.96 3927.78 1162 6586 130.92 391.96 611298.25 5272063.37

201.75 1442.51 2864 14318 16.07 1442.51 5303614.19 34198095.51

262.76 1347.44 5069 22984 -64.02 262.76 563355.83 2888879.78

761.00 9290.94 3277 16698 -429.31 9290.94 8841.36 65181.40

1027.85 7980.76 2764 15226 270.65 1027.85 43371.57 336759.89

27.87 164.28 4460 22460 7.84 164.28 617574.62 2752653.30

21.42 138.01 2010 14926 3.20 21.42 3564.10 22962.21

788.87 9455.22 7737 39158 -421.48 9455.22 626415.98 2817834.70

1049.27 8118.77 4774 30152 273.85 1049.27 46935.67 359722.10

3201.72 11812.24 8699 50194 37.62 11812.24 177110956.09 512319676.84

806.33 6017.65 7000 44805 -149.91 806.33 598650.19 4467736.34

15439.62 100768.75 307617 1916526 -409.63 100768.75 222396367.27 798228291.67

12788.21 89730.28 313279 1860021 -47.39 12788.21 16348517.04 160859644.30

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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191.67 523.37 2219 9214

22.47 174.58 952 5148

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0

16.32 47.25 40 84

2.05 28.68 22 117

1322.55 4256.02 89129 232203

433.80 3255.87 25465 193016

898.59 2429.74 0 0

209.48 1570.87 0 0

2221.14 6685.76 89129 232203 0.00 0.00 0 0

643.28 4826.74 25465 193016 0.00 0.00 0 0

19 27 88 186

1 8 6 101

4 6 10 15

0 2 0 6

0 0 0 0

0 0 0 0

2 3 49 76

0 1 13 87

24.60 35.62 147 277 0.00 0.00 0 0

0.95 11.05 19 194 0.00 0.00 0 0

100.44 499.37 461 2475 4.88 27.63 97376 551410

162.18 565.08 1791 7942 9.18 33.67 182226 645463

32.65 3382.70 247 806 0.00 362.10 0 183332

1.90 3913.66 50 225

0.00 0.00 0 0

0.00 0.00 0 0

32.65 3382.70 247 806 0.00 362.10 0 183332 0 0

1.90 3913.66 50 225 0.00 0.00 0 0 0 0

2482.60 5319.58 5009 20917 1786.02 2901.88 140545 246529

65.19 804.56 2146 13378 8.59 315.75 3063 49479

5069.42 16493.65 97252 265976 1790.90 3291.61 237921 981271 0 0

898.02 10324.35 30445 220020 17.77 349.42 185289 694942 0 0

i 
~ .. 

■ 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited
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5972.45 38032.68 44944 278715 1579.91 7029.05 30997421 303250077

4392.54 31003.63 42886 279825 1815.91 6223.92 18205307 1139908081

1605.57 9237.68 13385 78735 412.25 1270.51 5090394 43445615

1193.32 7967.17 8717 53454 99.07 948.25 13723561 55823575

1121.20 7249.92 242 1384 519.47 2935.35 50092 129250113

601.73 4314.57 266 1349 -745.08 -812.92 2305721 105235972

2726.77 16487.61 13627 80119 931.72 4205.87 5140486 172695728

1795.05 12281.74 8983 54803 -646.01 135.33 16029282 161059547

682.41 2125.66 9 91 319.18 734.76 537286 16181006

363.23 1390.90 13 146 -367.31 -1295.03 24474 2644411

2253.80 13526.76 3622 19163 488.39 3659.47 7357353 46955340

1765.41 9867.29 2554 16373 528.71 2593.41 6531935 1020126293

16454.60 85695.39 421400 2435689 3647.36 14487.52 647020 3540503

12807.24 71207.87 364985 2147691 1460.49 7074.14 518415 2900897

14966.17 79193.41 622296 3620213 5390.75 22211.17 645771 3535175

9575.42 56982.24 536125 3184502 920.01 4639.23 517543 2895424

31420.77 164888.80 622296 3620213 9038.11 36698.69 1292791 7075677

22382.66 128190.11 536125 3184502 2380.50 11713.37 1035958 5796322

546.78 3321.87 4618 28131 176.36 871.63 49208 281834

370.42 2450.24 3875 26156 82.27 603.13 28093 207604

7.76 48.83 68 446 2.35 5.69 34000 51071

5.41 43.14 86 532 2.45 4.56 0 13035

90.94 241.46 13 66 72.23 110.63 80727 142520

18.71 130.83 14 64 -2.00 -25.77 46050 131165

161.87 1026.01 576 3297 10.18 182.45 327629 1071405

151.69 843.56 468 2690 51.86 267.82 79543 495917

807.36 4638.18 5275 31940 261.14 1170.40 491565 1546830

546.22 3467.78 4443 29442 134.57 849.75 153686 847722

1066.81 7098.74 33387 188121 114.96 1067.22 2739109 23257409

951.85 6031.52 31397 184882 -28.32 1326.16 5819017 45266851

17894.06 96549.12 127580 701606 6874.21 23645.25 25890124 34375615

11019.85 72903.87 111051 636907 3683.22 26711.67 102007321 218248119

48.92 396.51 1654 12010 -4.78 -38.76 313 5743

53.70 435.27 1839 13645 1.39 2.80 70 1531

17942.97 96945.63 129234 713616 6869.42 23606.49 25890436 34381358

11073.55 73339.14 112890 650552 3684.61 26714.47 102007392 218249651

0.00 0.00 0 0 0.00 -21.96 0 0

0.00 21.96 0 4 0.00 0.74 0 1975

4067.66 23300.94 87279 487795 919.17 4531.05 4017143 127692514

3148.49 18769.89 91649 539328 745.52 3379.58 4376597 121961719

66941.00 367045.00 939673 5419773 20522.00 82681.04 78463589.56 733035939.34

46419.00 284363.96 830940 4939857 8248.18 51641.70 154183647.37 2715862570.32

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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259.43 3460.96 6541 42593 193.06 3914.81 0 0 0 0

1400.40 3380.96 6437 42037 1399.29 3783.71 0 0 0 0

111.98 455.74 569 3390 179.91 760.76 0 0 0 0

49.86 348.29 370 2492 82.61 498.72 0 0 0 0

11.19 105.07 49 347 67.14 194.94 0 0 0 0

11.01 109.79 57 443 8.81 114.40 0 0 0 0

123.17 560.81 618 3737 247.05 955.70 0 0 0 0

60.86 458.08 427 2935 91.42 613.13 0 0 0 0

0.00 0.00 0 0 0 0

0.00 2.50 0 0 0 0

110.53 1040.51 406 2219 222.42 1666.51 0 0 0 0

40.37 700.69 336 2014 226.60 1087.14 0 0 0 0

1296.84 7235.72 76071 429346 610.09 3533.73 0 0 0 0

1013.61 5674.81 61294 346013 507.93 3057.62 0 0 0 0

1748.98 9630.97 114292 658216 742.77 4290.14 0 0 0 0

1002.59 5806.09 92080 521361 462.17 2881.21 0 0 0 0

3045.82 16866.69 114292 658216 1352.86 7823.87 0 0 0 0

2016.20 11480.91 92080 521361 970.09 5938.83 0 0 0 0

50.27 372.90 820 4631 68.55 330.55 0 0 0 0

36.30 253.51 658 4509 28.10 214.22 0 0 0 0

0.04 2.45 5 32 0.22 2.53 0 0 0 0

0.01 0.68 12 33 0.01 2.04 0 0 0 0

0.00 5.93 0 2 5.39 5.39 0 0 0 0

0.00 5.93 0 2 1.25 4.96 0 0 0 0

3.01 13.44 23 146 23.20 75.86 0 0 0 0

3.94 11.58 21 122 10.72 70.79 0 0 0 0

53.32 394.71 848 4811 97.35 414.32 0 0 0 0

40.25 271.70 691 4666 40.08 292.00 0 0 0 0

68.06 284.57 4630 27207 75.55 508.42 19183 101522 177930 1120311

51.16 298.81 4405 26024 157.83 617.21 21896 120400 178124 1085077

476.91 3881.43 11045 57719 1518.99 8523.75 36158 198215 370142 1936309

713.88 4320.69 11391 61390 1712.22 8811.63 32542 182373 311670 1770397

2.35 15.53 107 459 1717 12308

1.44 15.22 54 461 1909 14091

479.26 3896.96 11152 58178 1518.99 8523.75 36158 198215 371859 1948617

715.33 4335.90 11445 61851 1712.22 8811.63 32542 182373 313579 1784488

0 0

0 0

1070.05 3305.61 23647 125619 278.27 1605.42 9693 55625 71205 363422

421.69 2760.63 25744 144228 374.59 1759.28 9558 53273 62445 377964

5209.64 29810.82 162134 922580 3985.55 25412.80 65034.00 355362.00 620994.00 3432350.00

4746.26 23687.68 141565 805116 4972.12 22905.43 63996.00 356046.00 554148.00 3247529.00

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited
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6.32 113.27 7 37 6.32 113.27 145310.63 273767.75

4.76 77.96 3 56 4.76 77.96 18456.30 93667.23

0.00 0.54 0 12 0.00 0.54 0.00 3480.48

0.00 2.44 23 0.00 2.44 2860.02

0.00 0.54 0 12 0.00 0.54 0.00 3480.48

0.00 2.44 0 23 0.00 2.44 0.00 2860.02

4.84 9.96 5 22 4.84 9.96 6455.85 14047.76

0.85 3.18 1 8 0.85 3.18 2755.08 3922.74

2.61 8.88 24 82 2.61 8.88 192.25 1020.22

1.71 6.56 19 73 1.71 6.56 281.60 1056.65

1.74 6.59 62 608 1.74 6.59 0.00 0.00

0.35 1.65 43 0.35 1.65

4.35 15.47 62 608 4.35 15.47 192.25 1020.22

2.06 8.21 19 73 2.06 8.21 281.60 1056.65

4.66 7.22 5 12 4.66 7.22 1495.17 2254.51

0.00 3.15 2 0.00 3.15 550.00

0.00 1.54 0 2 0.00 1.54 0.00 1000

0.00 1.54 0 2 0.00 1.54 0.00 2000

58.59 650.03 24 135 58.59 650.03 23759.00 186020

94.73 292.49 10 41 94.73 292.49 40080 111991

63.25 658.79 29 149 63.25 658.79 25254.17 189274.85

94.73 297.18 10 45 94.73 297.18 40080.00 114541.22

0.51 15.45 1 16 0.51 15.45 25.00 36296.00

-0.20 19.10 1 16 -0.20 19.10 25.00 36296.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

104 161.27 3 24 103.73 161.27 32905 37970.36

0.01 1.86 1 28 0.01 1.86 5.00 1443.14

183.00 974.75 107 868 183.00 974.75 210142.49 555857.43

102.20 409.93 35 249 102.20 409.93 61602.98 253786.99

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 2.21 0 5 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.52 4.14 62 610 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.52 4.14 62 610 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0.42 9.13 342 4484

0.04 0.13 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.52 6.35 62 615 0.42 9.13 342 4484

0.04 0.13 0 0 0.00 0.00 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

68

474.37 6552.07 2906 19778 -119.49 473.23 888905.58 9464117.54

593.86 6078.84 3204 21471 -128.77 -2352.35 631712.81 8161224.06

202.90 2567.58 2355 13930 17.80 1196.61 347001.16 5578266.25

185.10 1370.97 1640 12055 -52.25 -385.93 328045.69 3370534.90

19.03 55.86 0 4 19.03 -433.27 -3390.00 -2333.98

0.00 489.13 0 6 -18.98 128.86 0.00 176390.39

221.93 2623.44 2355 13934 36.83 763.34 343611.16 5575932.27

185.10 1860.10 1640 12061 -71.22 -257.07 328045.69 3546925.29

41.50 145.51 1 26 -45.09 -4222.62 45000.00 97649.40

86.59 4368.13 6 30 -1134.80 2889.10 26565.50 183152.13

555.39 5217.23 355 2351 269.96 3100.88 400224.90 3374010.70

285.43 2116.35 403 2661 -280.08 -2496.84 -3067363.02 2949110.10

4917.85 35556.27 115579 801424 -225.73 4028.26 315061.95 2276940.49

5143.58 31528.00 126494 631428 -2520.99 -16035.76 327139.46 1994878.12

3271.68 21471.42 117417 818315 903.19 6548.77

2368.49 14922.65 129915 785272 -1052.81 -6537.46

8189.53 57027.68 117417 818315 677.45 10577.03 315061.95 2276940.49

7512.08 46450.65 129915 785272 -3573.80 -22573.22 327139.46 1994878.12

40.44 299.91 151 1033 -21.64 -27.29 2314.86 30021.68

62.08 327.20 236 1572 -62.57 -162.66 5182.47 30941.98

6.95 70.67 68 422 4.57 -9.78 6980.28 49819.52

2.38 80.45 37 230 -9.84 -29.65 994.50 159391.65

0.00 6.55 0 8 -0.12 -4.27 0.00 2360.00

0.12 10.82 1 9 -3.62 -36.05 75.00 2325.00

31.12 898.49 636 3413 23.52 74.84 11556.75 336313.25

7.60 823.65 960 4006 3.77 91.19 3483.85 273701.94

78.51 1275.62 855 4876 6.33 33.51 20851.89 418514.45

72.18 1242.11 1234 5817 -72.26 -137.18 9735.81 466360.57

217.45 1472.49 1720 13883 84.34 -1397.46 614906.33 3230306.99

133.11 2869.95 5654 29761 -379.00 5.79 466502.82 4838188.72

830.50 10786.58 8360 47413 -694.93 -4.62 61170.13 465784.22

1525.43 10791.20 7782 130424 -291.97 214.70 81193.54 349544.61

275.86 1922.55 53205 343059 30.11 -139.66 2004395.56 13395292.84

245.75 2062.21 44924 358553 -34.69 231.08 1448202.85 12227073.31

1106.36 12709.13 61565 390472 -664.82 -144.28 2065565.69 13861077.06

1771.18 12853.41 52706 488977 -326.66 445.78 1529396.39 12576617.92

0 0 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

291.61 2403.41 4475 26497 -104.54 241.12 538546.79 3400601.97

396.15 2162.29 5326 35316 128.39 -77.61 2986731.37 5046128.68

11176.65 89426.58 191649 1290132 140.97 9424.75 5232674.29 41699150.88

11035.68 80001.83 200088 1381366 -5838.21 -24553.60 3238466.82 39762585.57

■ 



irda journal december 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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40.22 718.95 336 2308 0.00 0.00 0.00 0.00

-18.63 330.19 91 737

31.43 144.97 98 1017 0.00 0.00 0.00 0.00

-0.01 21.85 -1 78

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.30 0 1

31.43 144.97 98 1017 0.00 0.00 0 0 0 0

-0.01 22.15 -1 79 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

39.82 328.12 59 336 0.00 0.00 0.00 0.00

-14.53 62.30 18 126

374.98 3401.62 9784 81375 0.00 0.00 0.00 0.00

414.76 2599.79 7670 55406

297.66 2224.30 121 1408 0.00 0.00 0.00 0.00

221.41 1380.85 7850 17307

672.64 5625.92 9784 81375 0.00 0.00 0 0 0 0

636.18 3980.64 7850 55406 0.00 0.00 0 0 0 0

8.38 83.48 9 105 0.00 0.00 0.00 0.00

-1.20 11.70 2 49

0.95 9.98 8 47 0.00 0.00 0.00 0.00

0.00 1.09 0 3

0.00 0.17 0 1 0.00 0.00 0.00 0.00

0.00 0.27 0 1

2.45 13.32 174 789 0.00 0.00 0.00 0.00

0.14 0.98 12 104

11.78 106.95 191 942 0.00 0.00 0 0 0 0

-1.05 14.04 14 157 0.00 0.00 0 0 0 0

0.45 58.87 44 617 0.00 0.00 0.00 0.00

1.34 42.06 472 3346 43.84 127.79 160232.00 362804.00

116.94 1071.89 259 4313 0.00 0.00 0.00 0.00 90801 1552505

9.91 1102.48 99 1786

21.86 167.51 5259 32334 0.00 0.00 0.00 0.00 8341 74543

9.51 99.87 3080 27763

138.80 1239.40 5518 36647 0.00 0.00 0 0 99142 1627048

19.42 1202.35 3179 29549 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0

17.67 503.93 830 4813 53.94 134.53 162178.00 350613.00

8.24 62.87 595 2950 4.95 49.30 274.00 5842.00

952.81 8727.11 16860 128055 53.94 134.53 162178 350613 99142 1627048

630.95 5716.59 12218 92350 48.79 177.09 160506 368646 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited
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212.59 3015.17 2641 14370 -113.72 25.47 514952.71 5485791.60

326.31 2989.71 2916 17531 66.10 489.95 413659.07 4825488.69

231.81 1169.63 3099 16507 51.49 -116.00 613555.88 3378540.42

180.32 1285.63 3335 18380 -20.38 172.84 533322.80 3287603.96

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 -4.56 0.00 0.00

231.81 1169.63 3099 16507 51.49 -116.00 613555.88 3378540.42

180.32 1285.63 3335 18380 -20.38 168.27 533322.80 3287603.96

0.00

0.00

398.26 1904.06 104 595 22.24 190.37 97151.88 372323.04

376.02 1713.69 144 804 -147.07 -238.00 126279.42 668085.92

6520.76 35476.50 91675 485186 589.22 7818.80 375558.96 1901823.23

5931.54 27657.70 80695 385366 1861.60 5342.20 315407.98 1480636.42

2305.77 12105.10 495 3152 753.07 4578.97

1552.71 7526.14 457 2748 434.27 981.31

8826.54 47581.60 91675 485186 1342.29 12397.76 375558.96 1901823.23

7484.25 35183.84 80695 385366 2295.87 6323.51 315407.98 1480636.42

22.55 136.98 95 359 -3.21 5.15 15695.41 32024.51

25.76 131.83 50 261 -153.59 -161.06 3791.35 12267.75

40.16 389.96 0 190 -0.10 166.56 0.00 82594.08

40.26 223.40 34 215 27.19 56.42 17558.95 79955.74

0.00 15.36 0 22 -7.89 -101.08 0.00 23127.25

7.89 116.44 5 30 -89.43 -83.68 4599.83 27631.10

62.71 542.30 95 571 -11.19 70.62 15695.41 137745.84

73.90 471.67 89 506 -215.83 -188.32 25950.14 119854.59

313.25 1840.53 9182 57943 168.76 -32.43 2099047.51 12940228.11

144.49 1872.96 5797 36479 -142.61 358.95 2661059.27 12956231.00

1821.35 13371.37 24688 132142 1188.75 4917.15 1380600.75 12102151.26

632.60 8454.22 14143 114205 -318.84 2430.51 124535.30 872568.71

1821.35 13371.37 24688 132142 1188.75 4917.15 1380600.75 12102151.26

632.60 8454.22 14143 114205 -318.84 2430.51 124535.30 872568.71

214.65 1848.77 766 4538 -62.40 52.19 14669.45 655184.72

277.05 1796.57 29743 278287 146.51 593.30 1734751.41 10320153.21

12081.15 71273.42 132250 711852 2586.21 17505.13 5111232.55 36973788.23

9494.94 53768.29 136862 851558 1663.75 9938.17 5934965.40 34530622.49

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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4.84 26.92 321 1403

8.34 54.76 271 1916

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.37 2.58 6 19

0.39 5.24 2 20

408.26 2284.87 5268 25209

408.06 2000.22 4698 22353

408.26 2284.87 5268 25209 0.00 0.00 0 0

408.06 2000.22 4698 22353 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

15.65 94.25 3845 25254 0.01 1.37 25.00 5136.00

122.90 349.95 80615 219900 0.94 4.17 3613.00 11931.00

751.01 7469.92 6997 35783 324.97 2026.92 80907.00 502669.00 47326.50 272396.50

781.02 2993.47 19356 78066 414.17 1530.11 118722.00 421267.00 42182.00 301964.00

751.01 7469.92 6997 35783 324.97 2026.92 80907 502669 47327 272397

781.02 2993.47 19356 78066 414.17 1530.11 118722 421267 42182 301964

182.56 1032.95 2813 14949 0.00 0.00 0.00 0.00

139.81 826.85 1827 12141 0.00 0.00 0.00 0.00

1363.69 10911.48 19250 102617 324.98 2028.29 80932 507805 47327 272397

1460.52 6230.50 106769 334396 415.11 1534.28 122335 433198 42182 301964

i 
~ .. 

■ 



non-life insurance

irda journal december 2011|

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited
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1249.77 6170.30 18190 70615 1220.21 6046.73 659840.51 3806970.31

29.56 123.57 54 149 29.56 123.57 50325.79 199236.05

17.32 53.60 24 39 17.32 53.60 13070.21 124565.73

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

17.32 53.60 24 39 17.32 53.60 13070.21 124565.73

0.00 0.00 0 0 0.00 0.00 0.00 0.00

15.82 982.71 7 40 0.00 835.10 59581.40 186982.29

0.00 147.61 0 14 0.00 147.61 0.00 84120.55

75.89 348.32 124 470 75.89 348.32 47610.78 275442.26

0.00 0.00 0 0 0.00 0.00 0.00 0.00

170.86 453.01 2573 7106 170.86 453.01 1682.70 12186.56

0.00 0.00 0 0 0.00 0.00 0.00 0.00

28.49 79.50 0 0 17.59 26.13

0.00 0.00 0 0 0.00 0.00

199.35 532.51 2573 7106 188.45 479.14 1682.70 12186.56

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 566.39 0 9 0.00 121.53 0.00 5788192.00

0.00 444.86 0 2 0.00 444.86 0.00 38555.54

19.15 216.13 6 17 19.15 216.13 1537.50 6017.21

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

19.15 216.13 6 17 19.15 216.13 1537.50 6017.21

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

276.98 522.30 1373 4064 274.42 511.89 332043.56 1771282.64

2.56 10.41 13 35 2.56 10.41 74558.76 162313.34

1854.27 9392.25 22297 82360 1795.43 8612.43 1115366.66 11971639.00

32.12 726.45 67 200 32.12 726.45 124884.55 484225.48

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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161.72 890.43 2419 10386 0.00 0.00 0.00 0.00

7.56 7.56 9 9 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

12.12 46.42 45 134 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

29.80 60.53 489 1022 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

5.07 10.83 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

34.87 71.36 489 1022 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00 44374.00 46382.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 44374 46382

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

5.44 22.41 249 669 0.00 0.00 0.00 0.00

0.14 0.14 4 4 0.00 0.00 0 0

214.15 1030.62 3202 12211 0.00 0.00 0 0 44374 46382

7.70 7.70 13 13 0.00 0.00 0 0 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

74

125.83 391.81 104 1014 115.97 234.34 493250.85 895868.74

9.86 157.47 89 535 3.04 105.40 18854.14 214646.69

28.76 107.36 131 611 28.24 95.10 53071.09 315747.18

0.52 12.26 24 170 0.52 12.26 526.08 12842.09

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

28.76 107.36 131 611 28.24 95.10 53071.09 315747.18

0.52 12.26 24 170 0.52 12.26 526.08 12842.09

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

28.98 163.23 63 345 3.80 75.94 10481.18 69217.49

25.18 87.29 30 139 20.89 61.58 25470.24 75918.45

4257.74 22267.51 130277 714138 938.58 5942.70 434752.65 2264726.78

3319.16 16324.81 92122 414978 2047.27 9653.83 256590.50 1267708.76

5975.27 28975.14 130318 715037 3055.20 13954.06

2920.07 15021.08 93279 486296 1597.88 8089.69

10233.01 51242.65 130318 715037 3993.78 19896.76 434752.65 2264726.78

6239.23 31345.89 93279 486296 3645.15 17743.52 256590.50 1267708.76

2.73 17.83 29 126 1.14 5.34 52.77 332.78

1.59 12.49 6 56 -3.43 3.78 8.90 104.71

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.60 9.53 9 51 -6.01 -4.23 170.00 5782.91

6.61 13.76 11 44 6.26 12.79 5160.00 9399.31

3.33 27.35 38 177 -4.87 1.10 222.77 6115.69

8.20 26.25 17 100 2.83 16.57 5168.90 9504.02

3.83 38.98 540 4674 -5.78 -6.25 2333.62 27754.91

9.61 45.23 1726 7784 6.87 8.14 5667.29 45035.60

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

159.13 193.25 164 868 156.81 174.70 471850.58 606291.29

2.32 18.55 86 716 0.72 1.90 5593.65 37745.28

10582.87 52164.64 131358 722726 4287.95 20471.70 1465962.73 4185722.07

6294.92 31692.94 95251 495740 3680.02 17949.37 317870.80 1663400.89
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

75

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

278.79 1334.29 10045 49881 0.00 0.00 0 0

183.68 920.26 4716 26571 0.00 0.00 0 0

326.89 1421.18 10050 49915 0.00 0.00 0 0

139.62 717.27 4730 26812 0.00 0.00 0 0

605.68 2755.47 10050 49915 0.00 0.00 0 0

323.30 1637.53 4730 26812 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

605.68 2755.47 10050 49915 0.00 0.00 0 0 0 0

323.30 1637.53 4730 26812 0.00 0.00 0 0 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited

76

893 14,447 9,285 102,566 - 10,200,376 70,501,566

942 13,051 9,282 63,241 - - 4,907,604 97,045,034

1,270 9,809 1,902 13,777 - 305,569 2,378,255

1,114 7,847 1,523 8,824 - - 1,648,763 6,397,326

- - - - - - -

- - - - - - - -

1,270 9,809 1,902 13,777 - - 305,569 2,378,255

1,114 7,847 1,523 8,824 - - 1,648,763 6,397,326

- - - - - -

- - - - - - - -

313 3,551 79 619 - 1,319,912 6,464,762

180 2,639 57 435 - - 419,424 8,799,471

5,008 28,678 115,220 714,926 - 261,765 1,560,604

2,888 14,241 68,016 345,854 - - 158,527 826,415

863 4,994 115,220 613,187 - -

476 2,455 68,016 345,854 - - - -

5,871 33,672 115,220 714,926 - - 261,765 1,560,604

3,364 16,696 68,016 345,854 - - 158,527 826,415

146 807 27 179 - 23,185 270,008

91 518 14 112 - - 5,195 126,895

243 1,479 48 282 - 859,310 3,891,678

310 1,740 43 304 - - 427,728 1,379,594

89 430 14 68 - 250,012 950,870

85 330 8 111 - - 81,224 6,771,044

1,154 6,199 727 3,953 - 159,942 1,828,936

624 4,645 497 3,313 - - 162,336 1,941,163

1,632 8,915 816 4,482 - - 1,292,448 6,941,492

1,110 7,233 562 3,840 - - 676,482 10,218,696

975 6,610 9,150 59,939 - 885,468 5,529,575

862 6,614 6,521 49,208 - - 564,747 4,618,470

200 704 - - - - -

1,229 1,229 - - - - - -

920 5,862 31,993 218,078 - 3,875,064 25,802,732

(348) 5,232 27,651 179,173 - - 3,388,851 20,509,705

1,120 6,567 31,993 218,078 - - 3,875,064 25,802,732

881 6,461 27,651 179,173 - - 3,388,851 20,509,705

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

306 1,852 8,010 43,242 - 8,595 66,564

303 1,093 7,286 18,684 - - 17,503 48,301

12,380 85,422 176,455 1,157,629 - - 18,149,197 119,245,551

8,756 61,634 120,898 669,259 - - 11,781,900 148,463,418

■ 



irda journal december 2011|

No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

77

67 1,115 481 1,755 - -

25 626 62 420 - - - -

188 1,240 118 807 - -

58 512 39 279 - - - -

- - - - - -

- - - - - - - -

188 1,240 118 807 - - - - - -

58 512 39 279 - - - - - -

- - - - - -

- - - - - - - -

150 200 7 38 - -

1 48 1 12 - - - -

786 4,726 24,933 144,640 - -

223 1,017 5,246 26,117 - - - -

- - - - - -

- - - - - - - -

786 4,726 24,933 144,640 - - - - - -

223 1,017 5,246 26,117 - - - - - -

0 27 2 13 - -

4 5 2 4 - - - -

32 426 103 469 - -

39 240 28 133 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

32 453 105 482 - - - - - -

42 245 30 137 - - - - - -

149 572 2,614 13,911 232 704 155,602 527,847

49 286 629 4,301 (0) 2 (154) 13,143

- - - - - -

- - - - - - - -

143 708 26 236 - -

1 1,244 88 538 - - - -

143 708 26 236 - - - - - -

1 1,244 88 538 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

178 920 6,659 43,856 - -

77 344 5,502 15,643 - - - -

1,693 9,935 34,943 205,725 232 704 155,602 527,847 - -

476 4,322 11,597 47,447 (0) 2 (154) 13,143 - -

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited

78

7948.57 67131.07 58161 390317 -2169.50 3760.29 82649043.32 225276458.19

10118.07 63370.78 87710 478397 520236855.06 684747570.31

2097.78 13979.04 25451 129527 49.97 792.32 11570133.33 54185401.10

2047.81 13186.72 18260 145122 11659799.35 60494967.96

1043.63 13857.25 778 3902 -1779.04 254.16 1400715.90 15666868.15

2822.67 13603.09 991 6005 -4362601.62 16182413.88

3141.41 27836.29 26229 133429 -1729.07 1046.48 12970849.23 69852269.25

4870.48 26789.81 19251 151127 0.00 0.00 7297197.73 76677381.84

178.45 5892.77 128 415 243.55 2653.61 21794291.79 66164522.47

-65.10 3239.16 69 351 37894.39 8422988.58

4646.28 19177.77 24167 61239 2083.05 4617.27 34732207.54 57130055.95

2563.23 14560.50 6411 35276 169311383.20 224946750.72

13187.83 71339.73 499516 2841251 2555.47 10463.36 7962568.73 28814952.46

10632.36 60876.37 588483 2597158 4652517.49 23453053.43

12491.86 65856.60 504590 2960550 4919.74 21139.79

7572.12 44716.81 200172 2023930

25679.69 137196.33 504590 2960550 7475.21 31603.15 7962568.73 28814952.46

18204.48 105593.18 588483 2597158 0.00 0.00 4652517.49 23453053.43

391 2635 18144 42344 52 127 2085778 3120636

339 2508 7331 41182 73430 496278

0 164 348 548 21 135 -3497 17729

-21 29 -963 226 3796930 4370221

0 114 -131 46 -22 -202 -2015 2252

22 316 -2 83 57942 248557

2183 8897 5849 39849 1252 3475 -45694 850491

932 5423 10722 28921 540284 1116574

2574.08 11810.13 24210 82787 1302.91 3534.70 2034571.01 3991107.70

1271.17 8275.43 17088 70412 0.00 0.00 4468586.03 6231629.18

1471.95 8213.67 51998 299783 854.86 1963.77 21519351.97 33926037.83

617.09 6249.90 39805 288826 5249301.43 54379869.71

21030.77 129892.04 122536 702925 4658.64 19447.16 85906693.06 100660248.26

16372.13 110444.88 120024 626352 20361347.22 389107795.22

0.00 551.34 -1795 16142 -99.13 -272.28 -2242951.78 114497.64

99.13 823.62 6164 34309 3959.66 178705.15

21030.77 130443.38 120741 719067 4559.51 19174.88 83663741.28 100774745.90

16471.26 111268.50 126188 660661 0.00 0.00 20365306.88 389286500.37

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.55 0 15 -2.23 -2.20 0.00 3.05

2.23 2.75 43 53 3.35 6.25

5894.18 28549.27 -1438876 473338 2261.51 4410.22 148787620.14 360793533.35

3632.67 24139.05 124605 638572 12263220.33 219364508.52

72565.38 436251.23 -628652 5120940 14879.80 72762.17 416114245.01 946723686.15

57685.58 363489.06 1009653 4920833 0.00 0.00 743882265.89 1687510258.91

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

79

876.60 4824.54 6803 44643 226.15 1370.64 0.00 0.00

573.37 2550.22 3164 46429 590.82 2140.19 0.00

171.18 1166.77 1253 5516 -73.03 209.73 0.00 0.00

170.47 501.18 967 4871 80.10 379.76 0.00

44.77 102.77 98 193 -1.27 7.02 0.00 0.00

1.42 20.24 12 147 1.65 44.58 0.00

215.95 1269.54 1351 5709 -74.30 216.75 0 0

171.89 521.42 979 5018 81.75 424.34 0 0

0.53 12.96 0 1 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00

195.83 909.05 2075 5309 143.99 512.82 0.00 0.00

51.39 523.11 454 2395 115.64 460.89 0.00 0.00

2927.55 14703.85 50873 299025 693.05 2899.04 -116267.00 33033.00

514.44 3282.89 32662 185616 541.10 3009.96 1147.00 12655.00

2991.14 14128.91 28063 288635 797.54 3017.75 -21508.00 58257.00

401.30 2375.80 18695 150894 -1104.99 1977.61 -8627.00 7253.00

5918.69 28832.76 50873 299025 1490.59 5916.79 -137775 91290

915.74 5658.69 32662 185616 -563.89 4987.57 -7480 19908

100 492 -8616 2488 19 200 -1008 11045

69 297 407 2455 72 197 3018 10936

-2 0 -5 2 -1 0 0 0

0 1 -6 10 0 10 0 0

4 12 -21 6 0 1 0 0

0 18 1 4 36 37 0 0

139 886 1788 7473 -50 192 43 5160

39 182 429 2952 -39 109 4 622

241.04 1390.15 -6854 9969 -31.32 393.16 -965 16205

106.97 497.79 831 5421 69.68 352.34 3022 11558

74.45 548.72 3834 30219 183.48 477.79 149458.00 372527

62.49 345.73 2146 24371 117.97 355.77 23041.00 186724

693.52 4386.39 3843 48079 243.26 3895.64 107885.00 2413438 723179.00 4848690

2180.85 4206.47 9151 84350 1225.60 3363.41 295371.00 1497500 904642.00 3362893

-0.49 21.46 170 1221 -20.68 1.93 6013.00 9586 7368.00 17215

15.33 60.57 116 1509 7.26 59.90 920.00 4478 4658.00 27339

693.03 4407.85 4013 49300 222.58 3897.57 113898 2423024 730547 4865905

2196.18 4267.04 9267 85859 1232.86 3423.31 296291 1501978 909300 3390232

0.00 0.00 0 0 0.00 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0.00 0

2067.05 6661.15 27455 125653 84.61 1529.60 84229.00 3155825

800.94 5142.06 29448 151855 435.38 1394.27 26380.00 95354

10283.17 48856.72 89550 569828 2245.78 14315.12 208845.00 6058871.00 730547 4865905

4878.97 19506.06 78951 506964 2080.21 13538.68 341254.00 1815522.00 909300 3390232

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited

80

7194.53 46382.37 42410 259367 2083.64 6381.40 19101014.25 102749998.86

5110.89 40000.97 42435 264578

2209.17 14031.11 16209 89570 767.50 2826.76 8279276.06 46031368.31

1441.67 11204.35 15202 91333

1830.45 12175.90 415 2646 -356.19 -155.42 920376.95 9283566.88

2186.64 12331.32 496 2601

4039.62 26207.01 16624 92216 411.31 2671.34 9199653.01 55314935.19

3628.31 23535.67 15698 93934

113.94 3762.54 53 227 -410.39 458.95 91086.25 3711553.84

524.33 3303.59 26 186

2461.42 14859.16 3414 20515 -633.23 291.14 2314788.29 12594262.44

3094.65 14568.02 3475 21011

8519.15 48426.63 451984 2602497 673.47 2572.77 567030.56 3223533.16

7845.68 45853.86 429227 2461844

9355.85 51988.26 612088 3567615 2994.34 13687.88 0.00 0.00

6361.51 38300.38 579777 3413792

17875.00 100414.89 612088 3567615 3667.81 16260.65 567030.56 3223533.16

14207.19 84154.24 579777 3413792

673.91 3976.94 5449 32594 96.61 424.80 8977.22 61654.44

577.30 3552.14 4890 31289

5.09 56.91 31 221 -2.47 0.71 1277262.00 9364290.06

7.56 56.20 37 224

31.32 283.18 16 65 -105.85 -3.04 131172.57 948280.99

137.17 286.22 19 74

249.30 1718.11 2954 17426 4.75 258.64 392387.41 9837423.62

244.55 1459.47 2483 15024

959.62 6035.14 8450 50306 -6.96 681.11 1809799.20 20211649.11

966.58 5354.03 7429 46611

3588.75 9433.68 83366 472292 2188.65 2114.04 1807922.87 24489527.60

1400.10 7319.64 87692 532910

12616.31 65499.69 85230 455549 3994.44 6336.85 517904.98 3076442.68

8621.87 59162.84 70106 417968

63.21 453.41 1787 13012 0.85 -20.86 165093.31 1287435.07

62.36 474.27 1756 13976

12679.52 65953.10 87017 468561 3995.29 6315.99 682998.29 4363877.75

8684.23 59637.11 71862 431944

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

12378.71 33794.53 77975 457544 9042.82 7838.59 11419334.27 47728367.41

3335.89 25955.94 92296 545313

61291.11 306842.42 931397 5388643 20338.94 43013.21 46993626.99 274387705.36

40952.17 263829.21 900690 5350279 0.00 0.00

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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393.40 2718.05 7329 46827 0.00 0.00 0 0 0 0

237.16 1867.46 7473 44040 761.94 8316.35 0 0 0 0

62.74 429.91 708 4291 0.00 0.00 0 0 0 0

69.45 421.14 796 4056 376.88 2064.11 0 0 0 0

685.75 772.33 75 867 0.00 0.00 0 0 0 0

8.81 68.46 155 1000 294.24 1201.21 0 0 0 0

748.49 1202.24 783 5158 0.00 0.00 0 0 0 0

78.26 489.60 951 5056 671.12 3265.32 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

102.14 624.39 452 2933 0.00 0.00 0 0 0 0

108.85 542.10 539 2812 425.13 2154.19 0 0 0 0

1572.67 9171.51 79379 473384 0.00 0.00 0 0 0 0

1331.26 7921.67 68559 414562 2306.32 11779.37 0 0 0 0

1899.39 10932.02 113004 681020 0.00 0.00 128 1476759 40154 10011286

1172.91 7184.94 97377 588896 1807.10 9535.42 53494 2058689 1501931 5172565

3472.06 20103.53 113004 681020 0.00 0.00 128 1476759 40154 10011286

2504.17 15106.61 97377 588896 4113.42 21314.79 53494 2058689 1501931 5172565

100.50 526.97 903 5419 173.90 1022.73 0 7917 0 52988

75.49 449.29 851 5335 174.94 793.85 197 2469 487164 502945

0.34 3.16 1 11 0.00 0.00 0 0 0 0

0.03 2.38 1 11 3.07 5.60 0 3 7 19

0.26 0.76 1 2 0.00 0.00 0 0 0 0

8.37 9.12 2 4 15.53 31.66 1 2 2 10

17.60 128.72 343 1574 0.00 0.00 0 0 0 0

6.92 105.56 169 1246 56.87 368.76 73 826 337 3228

118.70 659.61 1248 7006 173.90 1022.73 0 7917 0 52988

90.81 566.35 1023 6596 250.41 1199.87 271 3300 487510 506202

142.14 724.36 16984 98526 189.02 1827.12 156 205941 1222 325367

108.90 681.71 19741 118561 319.21 1771.21 3635 190307 1664207 2398287

307.13 1828.08 5407 28718 1802.68 12189.28 43 191515 160 308877

203.07 1317.64 3880 24616 2480.58 7938.72 2956 228688 1503433 1846480

0.65 14.67 34 418 0.00 0.00 0 0 0 0

2.35 15.59 55 403 14.82 77.25 80 810 324 4537

307.78 1842.75 5441 29136 1802.68 12189.28 43 191515 160 308877

205.42 1333.23 3935 25019 2495.40 8015.97 3036 229498 1503757 1851017

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

6254.33 9993.00 25329 150231 4230.56 9012.05 10332 534158 11349 1552771

174.40 14361.55 29992 166633 885.22 5570.72 6786 203950 1721457 4096008

11539.04 37867.93 170570 1020837 6396.16 24051.18 10659 2416290 52885 12251289

3507.97 34948.61 161031 957613 9921.85 51608.42 67222 2685744 6878862 14024079

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited
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6926.00 49708.00 73595 456282 1814.00 6589.00 11072742 79469225

5112.00 43119.00 63494 429686 1137.00 7913.00 8172662 69007727

3548.00 17367.00 41879 181971 1618.00 2940.00 7524920 36833510

1930.00 14427.00 34766 169389 -620.00 2638.00 4093319 30606104

838.00 11572.00 2142 14679 284.00 1813.00 301439 4162590

554.00 9759.00 2216 12536 194.00 1794.00 199281 3508106

4386.00 28939.00 44021 196650 1902.00 4753.00 7826359 40996100

2484.00 24186.00 36982 181926 -426.00 4432.00 4292600 34114211

110.00 391.00 43 436 -25.00 55.00 16504 58665

135.00 336.00 34 420 114.97 131.18 20255 50412

4581.00 24574.00 13054 69457 1315.00 5513.00 1974569 10592241

3266.00 19061.00 12118 60944 777.00 5993.00 1407759 8222268

11572.00 62369.00 542904 3031064 2679.00 10127.00 1642005 8849830

8893.00 52242.00 380108 2607855 300.00 3366.00 1261869 7412862

12408.00 66570.00 898091 5073003 4995.00 21834.00 0

7413.00 44736.00 640730 4256874 1894.00 9580.00 0 0

23980.00 128939.00 898091 5073003 7674.00 31961.00 1642005 8849830

16306.00 96978.00 640730 4256874 2194.00 12946.00 1261869 7412862

441.00 2832.22 7273 42118 30.59 288.47 0

410.41 2543.75 6889 38764 13.65 335.28 0 0

11.21 516.92 463 4043 0.52 82.13 1900 87614

10.69 434.79 400 3439 0.80 -37.60 1812 77403

53.63 320.86 151 1008 9.04 19.62 10671 63840

44.59 301.24 143 977 6.13 88.09 8872 59939

212.49 1173.33 1838 13549 -45.33 97.11 64648 356972

257.82 1076.22 2020 11999 60.77 20.25 78438 327429

718.33 4843.33 9725 60718 -5.17 487.33 77219 508426

723.50 4356.00 9452 55179 81.34 406.02 89121 464771

1153.00 6371.00 89737 300565 -184.71 580.00 3796505 20977935

1337.71 5791.00 91468 297629 -700.38 555.82 4404709 19069423

16246.47 103848.08 108350 857399 2930.05 26089.14 2244212 14345094

13316.42 77758.94 88239 757295 3946.64 22534.65 1839468 10741260

870.53 5788.91 10534 69808 30.95 966.85 256115 1703123

839.58 4822.07 10395 74051 227.36 1082.35 247009 1418738

17117.00 109637.00 118884 927207 2961.00 27055.99 2500327 16048217

14156.00 82581.00 98634 831346 4174.00 23617.00 2086478 12159998

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

6539.67 36634.67 178396 1098276 2312.89 8161.68 1260659 7062105

4226.78 28473.00 157676 974851 1176.06 2522.97 814801 5488748

65511.00 390037.00 1425546 8182594 17764.01 85156.00 30166889.55 184562744.17

47747.00 304881.00 1110588 7088855 8528.00 58517.00 22550253.53 155990420.68

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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274.88 3036.14 4831 66245 0.00 0.00 0 0

608.99 2985.99 11505 65195 0.00 0.00 0 0 0 0

65.18 413.78 6111 13292 0.00 0.00 0 0

63.56 347.18 5995 12642 0.00 0.00 0 0 0 0

8.40 56.51 110 1074 0.00 0.00 0 0

13.25 41.85 149 1045 0.00 0.00 0 0 0 0

73.58 470.30 6221 14365 0.00 0.00 0 0

76.82 389.03 6144 13687 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

263.87 936.19 2224 6374 0.00 0.00 0 0

251.46 853.46 1149 4759 0.00 0.00 0 0 0 0

1208.89 11085.20 61263 408972 0.00 0.00 0 0

1194.15 9169.85 49622 365508 0.00 0.00 0 0 0 0

1115.85 11024.93 101076 656419 0.00 0.00 0 0

1083.43 8024.78 82625 574000 0.00 0.00 0 0 0 0

2324.74 22110.13 101076 656419 0.00 0.00 0 0

2277.58 17194.62 82625 574000 0.00 0.00 0 0

41.38 291.26 622 5101 24.23 129.14 36 298

34.99 216.83 542 4199 13.68 93.16 12 217 0 0

4.49 30.75 128 579 0.00 0.00 0 0

3.98 26.79 104 510 0.00 0.00 0 0 0 0

0.00 3.05 0 21 0.00 0.00 0 0

0.00 2.16 0 18 0.00 0.00 0 0 0 0

14.38 96.22 203 1252 0.00 7.78 0 0

12.87 67.50 193 1025 0.00 5.71 0 0 0 0

60.25 421.27 953 6953 24.23 136.92 36 299

51.84 313.28 839 5752 13.68 98.87 12 217

63.08 1535.14 5109 25713 53.18 1944.24 11980 349402

153.91 1343.65 7929 23283 729.04 2387.53 18858 85758 0 0

296.80 4684.63 7339 94751 912.36 10458.83 2333146 16447792 1713388 17242258

289.31 2991.35 6957 65546 878.40 6334.84 616791 3926273 396548 1340633

5.99 146.21 148 2630 0.00 0.00 -109 0 2124 113870

11.99 199.02 311 3121 0.00 5.94 0 363 2048 7182

302.79 4830.84 7487 97381 912.36 10458.83 2333037 16447792 1715512 17356128

301.30 3190.38 7268 68667 878.40 6340.79 616791 3926636 398596 1347815

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

240.52 7314.31 18717 207948 1257.35 5758.02 101130 125333

1835.71 7892.89 32857 209839 871.34 4157.12 123228 148507 0 0

3603.71 40654.31 146618 1081399 2247.12 18298.02 2446183.13 16922825.04 1715512.00 17356128.00

5557.61 34163.29 150316 965181 2492.46 12984.30 758888.66 4161118.10 398596.00 1347815.00

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited

84

720.25 3712.65 12850 55770 366.95 1270.49 976930.76 4964723.13

353.29 2442.16 7845 46999 -29.82 663.69 397214.27 3235371.06

113.46 494.58 225 945 99.66 217.70 710089.76 3803355.61

13.80 276.88 102 636 2.18 83.85 40041.11 1928912.49

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

113.46 494.58 225 945 99.66 217.70 710089.76 3803355.61

13.80 276.88 102 636 2.18 83.85 40041.11 1928912.49

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

89.82 450.78 197 774 68.97 142.78 94774.16 393138.31

20.85 308.00 68 498 -15.89 87.30 43228.48 149826.11

1980.84 7106.44 50861 191497 1024.81 492.04 103906.58 355628.13

956.03 6614.41 33236 234793 556.36 5110.76 63669.54 431870.19

495.22 1829.83 0 0 256.20 -151.79

239.02 1981.62 0 0 211.84 1830.03

2476.07 8936.27 50861 191497 1281.02 340.25 103906.58 355628.13

1195.05 8596.02 33236 234793 768.20 6940.78 63669.54 431870.19

33.57 102 147 580 28.51 64.65 9422 18328

5.06 37.27 58 344 -1.47 15.05 267.03 3584.37

0.02 6.57 2 13 0.02 2.30 101 6036

0.00 4.27 0 4 0.00 -1.71 0.00 5900.00

0.00 8.39 0 5 0.00 8.39 0.00 1943.75

0.00 0.00 0 0 0.00 0.00 0.00 0.00

3 46 20 80 2.44 13.89 1794 12373

0 32 -19 29 0 22 24888 34178

36.43 162.60 169 678 30.98 89.23 11316.48 38680.30

5.45 73.37 39 377 -1.95 34.97 25155.11 43661.95

24.12 328.96 1537 4111 -3.94 97.93 867550.30 4081790.51

28.06 231.04 746 2813 22.27 -460.93 66604.57 1698101.51

251.04 1839.64 4279 19436 130.81 662.01 15811.33 98846.86

120.23 1177.64 2224 13011 58.03 424.23 6964.00 73502.65

1.18 5.46 52 209 1.18 5.46 16758.35 68154.85

0.00 0.00 0 0 0.00 0.00 0.00 0.00

252.22 1845.10 4331 19645 131.99 667.47 32569.67 167001.71

120.23 1177.64 2224 13011 58.03 424.23 6964.00 73502.65

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

557.79 2294.80 20602 86306 275.41 684.83 314403.13 1462897.05

282.38 1609.97 12127 70638 -58.67 233.77 143683.20 872275.08

4270.15 18225.76 90772 359726 2251.05 3510.68 3111540.85 15267214.75

2019.11 14715.09 56387 369765 744.34 8007.67 786560.28 8433521.04

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

85

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

227.07 930.17 9173 34278 0 0.00 0 0

126.45 687.81 4747 25904 0 0.00 0 0

227.07 930.17 9173 34278 0.00 0.00 0 0 0 0

126.45 687.81 4747 25904 0.00 0.00 0 0 0 0

i 
~ .. 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited

86

32068.31 145942.99 96484 285980 7787.07 50667.65 765974.53 2857919.85

24281.24 95275.34 86425 265603 -4638.16 14992.94 662463.00 2353344.43

32068.31 145942.99 96484 285980 7787.07 50667.65 765974.53 2857919.85

24281.24 95275.34 86425 265603 -4638.16 14992.94 662463.00 2353344.43
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

87

32068.31 145942.99 96484 285980 NA NA NA NA 3328594 13480456

24281.24 95275.34 86425 265603 NA NA NA NA 2506471 11636828

32068.31 145942.99 96484 285980 NA NA NA NA 3328594 13480456

24281.24 95275.34 86425 265603 NA NA NA NA 2506471 11636828

i 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

88

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

94.52 410.63 2807 15262 94.52 410.63 42814.75 230974.38

45.88 265.45 2836 14734 45.88 265.45 31969.38 166339.88

2290.76 14442.37 18565 89451 2290.76 14442.37 65477.27 317184.81

1769.21 7905.14 12919 55389 1769.21 7905.14 55928.57 279091.86

62.03 298.85 2417 13269 62.03 298.85 252011.00 1399049.74

32.34 281.61 1790 12310 32.34 281.61 191199.81 1107323.41

2352.80 14741.22 20982 102720 2352.80 14741.22 317488.27 1716234.55

1801.54 8186.75 14709 67699 1801.54 8186.75 247128.38 1386415.27

41.83 350.31 0 2 41.83 350.31 298910.00 1636330.00

47.15 295.51 0 2 47.15 295.51 234570.00 1339845.00

2489.16 15502.17 23789 117984 2489.16 15502.17 659213.02 3583538.92

1894.57 8747.70 17545 82435 1894.57 8747.70 513667.75 2892600.14
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

89

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6.67 32.01 488 3603 0 0.08 0 751

4.71 5.46 1789 8318 0 2.72 1363 9096

333.66 1589.86 24740 133022 82 162.54 20512 40562 115842 639941

129.32 550.46 3792 23587 0.00 45.85 0 9689 69361 263895

3314 17827

2636 15954

333.66 1589.86 24740 133022 82.20 162.54 20512 40562 119156 657768

129.32 550.46 3792 23587 0.00 45.85 0 9689 71997 279849

340.33 1621.87 25228 136625 82.20 162.62 20512 41313 119156 657768

134.03 555.91 5581 31905 0.21 48.57 1363 18785 71997 279849

i 
~ .. 

■ 



non-life insurance

irda journal december 2011|

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited

90

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

8059 45464 1033 5956 368 3945 397612 2144293

7691 41519 1066 6274 1324 2481 476288 2380160

8058.55 45464.02 1033 5956 367.72 3944.65 397612.16 2144293.36

7690.83 41519.37 1066 6274 1323.83 2481.37 476287.59 2380160.30
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

91

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

i 
~ .. 

■ 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited

92

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1563.75 4663.74 5521 27566 622.97051 3556.14318 5796.3 173199.4

247.27 824.63 2888 9429 241.43 818.79 9701.50 32020.50

1563.76 4663.74 5521 27566 622.97 3556.14 5796.30 173199.40

247.27 824.63 2888 9429 241.43 818.79 9701.50 32020.50

1563.76 4663.74 5521 27566 622.97 3556.14 5796.30 173199.40

247.27 824.63 2888 9429 241.43 818.79 9701.50 32020.50
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

93

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

8.54554 32.00526 97 355 3.00069 8.05312 29 2399 11131 67293

0.25 0.84 29 107 0.00 0.00 0 0 4487 14582

8.55 32.01 97 355 3.00 8.05 29 2399 11131 67293

0.25 0.84 29 107 0.00 0.00 0 0 4487 14582

8.55 32.01 97 355 3.00 8.05 29 2399 11131 67293

0.25 0.84 29 107 0.00 0.00 0 0 4487 14582

i 
~ .. 

■ 
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited

94

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

143.48 641.40 11186 62927 36.53 17.05 200256.42 1113855.00

106.95 624.35 10645 62822 27.83 299.55 183386.18 812308.64

6005.61 58906.60 86888 491510 3564.99 2283.24 306629.10 24337394.15

2440.62 56623.36 69663 360082 1209.85 14202.35 153152.00 22589300.25

87.36 778.09 3221 25965 -7.00 64.01 396499.64 2796043.08

94.36 714.08 3327 23488 32.79 261.63 343685.77 2209214.39

6092.97 59684.69 90109 517475 3557.99 2347.25 703128.74 27133437.23

2534.98 57337.44 72990 383570 1242.64 14463.98 496837.77 24798514.64

34.39 224.80 12363 80664 6.89 1.70 123630 806640.00

27.50 223.10 9809 79317 6.21 33.65 98090.00 793170.00

6270.84 60550.89 113658 661066 3601.41 2366.00 1027015.16 29053932.23

2669.43 58184.89 93444 525709 1276.68 14797.18 778313.95 26403993.28

■ 
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF SEPTEMBER, 2011

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

95

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

84.95 417.28 4810 26742 10.96 131.84 6215 55453.00

21.08 231.87 4332 27156 23.35 204.50 14802 146611.00

1267.19 31556.44 29085 166832 2733.23 19332.22 21372 15848911.00 107317 52875620.00

968.51 16364.07 23605 124075 1290.46 38838.83 38150 8660141.00 86861 52917214.00

19.60 133.73 615 4442 28.14 332.03 1261 11740.00 3221 25949.00

21.38 152.70 755 4224 53.67 323.80 2040 11177.00 3322 23483.00

1286.79 31690.17 29700 171274 2761.37 19664.25 22633 15860651 110538 52901569

989.89 16516.77 24360 128299 1344.13 39162.63 40190 8671318 90183 52940697

0.00 0.00 0 0

0.00 108.50 0 38574

1371.74 32107.45 34510 198016 2772.33 19796.09 28848 15916104 110538 52901569

1010.97 16748.64 28692 155455 1367.48 39475.63 54992 8856503 90183 52940697

i 
~ .. 

■ 
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If you are looking for a higher amount 
of life insurance coverage for a small premium, 

Term Insurance is probably the right plan for you. 
• In a term assurance policy the monetary benefits are paid to dependants in the event 

of death. No maturity or survival benefits are normally payable on such policies. 

• Choose a sum assured that is adequate to meet future needs of your family. A sum 
assured of 6-12 times the annual income is normally considered desirable, subject to 
your age and future earnings potential. 

• Choose a policy term that is long enough to cover your entire earning span. 

• Make sure to appoint a nominee on your policy for hassle-free payment of benefits in 
case a claim arises. 

• Ensure timely payment of premium by ECS, Credit Card etc. to have risk coverage 
without any break. 

A public awareness initiative by 

~ filf.::IC41i:ic1, ~ fclc1,1,a ~ 

INSURANCE REGULATORY AND 
DEVELOPMENT AUTHORITY 
Promoting insurance. Protecting insured. 

The names of !RDA registered life insurance companies are available on our website. 
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09 - 14 Jan 2012
M
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 N
IA

 Pune
By N

ational Insurance Academ
y.

16 - 21 Jan 2012
M

anagem
ent of Strategic Issues for Insurance Executives

 N
IA

 Pune
By N

ational Insurance Academ
y.

18 - 20 Jan 2012
5th India Rendezvous

 M
um

bai
By Asia Insurance Review

, Singapore.

24 Jan 2012
N

ational Sem
inar on H

ealthcare Insurance: Present Scenario
 H

yderabad
By Institute of Insurance and Risk M

anagem
ent, H

yderabad.
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By Asia Insurance Review

, Singapore.

13 - 18 Feb 2012
M

anagem
ent of Fire Insurance &

 Business Interruption
 N

IA
 Pune

By N
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um

bai.
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By Asia Insurance Review

, Singapore.
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Non-traditional products quite often display a high degree of economic or financial market 
dependency, which makes them vulnerable to developments outside the conventional 
insurance calculus.

Mr. Peter Braumüller
Chair, IAIS Executive Committee

As insurance regulators globally benchmark their regimes against the revised Core Principles, 
many will have to enhance their regulatory framework and supervisory practices.

Mr Lee Boon Ngiap
Assistant Managing Director, Monetary Authority of Singapore

Traded Life Policy Investments (TLPIs) are toxic products which pose significant risks for retail 
investors. The failure of these products in the past has led to significant consumer detriment 
and we fear new investors will suffer unless we take the necessary steps now to prevent their 
sale and distribution. 

Ms. Margaret Cole
Managing Director, FSA, UK

As global policymakers have acknowledged, stronger regulations are only part of a 
comprehensive response to the crisis; ensuring supervisory agencies have both the ability and 
the willingness to act is every bit as important.

Mr.John F Laker
Chairman, Australian Prudential Regulation Authority

Given the unusual nature of the current situation, predictions about the future course of the 
world economy are especially difficult to make. What we now know is that the financial crisis – 
like a severe concussion – will have lasting effects, and there is no quick fix.

Ms. Julie Dickson
Superintendent, Office of the Superintendent of Financial Institutions Canada (OSFI)

Currently, the industry is not doing an effective database management as regards frauds. A 
database-driven fraud management system would be an effective solution in largely 
containing the frauds. 

Mr. J. Hari Narayan
Chairman, Insurance Regulatory & Development Authority, India.
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